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MINISTRY OF RAILWAYS
(East Central Railway)
NOTIFICATION

Patna, the 1st June, 2026

S.0. 2989 (E).—Central Government, in exercise of the powers conferred under sub-section (1)
of Section 20A of the Railways Act, 1989 (24 of 1989) (here-in after referred as the “said Act”), had,
through the notification published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-section
(i), declared its intention to acquire the land specified in the Schedule annexed hereto, situated in
Bhagalpur District of Bihar State, for the purpose of execution, maintenance, management and
operation ofConstruction of ‘Bikramshila-Katareah new line project’ under East Central
Railway.Substance of the said notification was published in local daily newspapers in
accordance with the provisions of sub-section (4) of Section 20A of the said Act, and
objections were received by the Competent Authority. After hearing such objections, the
Competent Authority passed orders under the provisions of Section 20D of the said Act and
submitted its report, under sub-section (1) of Section 20E of the said Act.

Now, therefore, the Central Government, upon receipt of the report from the Competent
Authority and in exercise of the powers conferred by sub-section (1) of Section 20E of the said Act,
hereby declares that the land specified in the Schedule annexed hereto shall be acquired for the
aforesaid purpose.

And further, in exercise of the powers conferred under sub-section (2) of Section 20E of the
said Act, Central Government hereby declares that, upon publication of this notification in the Gazette,
the land specified in the Schedule annexed hereto shall vest absolutely in the Central Government, free
from all encumbrances.
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Annexure

Details of the requisitioned land (with or without structures) falling under Bhagalpur District, Bihar State, for the
construction of the Railway Project Construction of*'Bikramshila-Katareah new line project’> under East Central

Railway for publication of brief 20E notification.

Mauja-Saidpur, P.S. No.-11

Plot/ Effected Area

Sr. Name of Thana | Khata Area

No. Mauza No. | No, | Survey | Area (In
No. (InHa)
Acre)

Type of
Land

Nature
of Land

Name of the Land
Owner/Inerested
Persons

1| Saidpur 1 1569 | 708 Part | 0.2469 0.61

Private

Bhitt-2

Parmila Devi, H/O late
Vaudhi Mandal, four
parts, Sikandar Mandal,
Kamdev Mandal, Ramdev
Mandal, Vijay Mandan,
Jitendra Mandal, twenty
parts equal, Shekhar
Mandal, Shrikant Mandal,
S/O late Shyam Mandal,
two parts equal, Pallo,
S/O late Shyam Mandal,
one part, Nutan Devi,
H/O late Shyam Mandal,
one part, Munta Devi,
S/O late Vaudhi Mandal
Ansh  Vill.  Dumaria
police station Gopalpur
district Bhagalpur.

2 . . 1569 709 Part | 0.3318 0.82

Private

Bhitt-2

Parmeshwari Prasad
Singh and Maheshwari P.
Singh part same Vill.
Tirasi  police  station
Gopalpur district
Bhagalpur.

3 " . 1569 710 Part | 0.0647 0.16

Private

Bhitt-2

Parmeshwari Prasad
Singh and Maheshwari P.
Singh part same Vill.
Tirasi  police  station
Gopalpur district
Bhagalpur

4 " . 1224 711 Part | 0.0324 0.08

Private

Bhitt-2

Nirmal Kumar, S/O late
Sushil Kumar Mandal,
Vill.  Rangra  police
station, Rangra district,
Bhagalpur.

5 . . 1224 712 Part | 0.1160 | 0.2865

Private

Bhitt-2

Thakur P. Mandal, S/O
late Deepnarayan Mandal,
Vill.  Rangra  police
station, Rangra district,
Bhagalpur.
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Effected Area
Sr. Name of Thana | Khata Plot/ Area Type of Nature Name of the Land
No. Mauza No. No. Survey Area (In Land of Land Owner/Inerested
No. (In Ha) Persons
Acre)
Mithilesh Kumar Mandal,
Private S/O Arjun Mandal, \_/iII.
6 1224 | 712 Part | 0.0983 | 0.2430 Bhitt-2 | Rangra police station,
Rangra district,
Bhagalpur.
Prabhash Mandal, S/O
Private _ Ia'_[e Vasudev Mand_al,
7 1224 | 712 Part | 0.0850 0.21 Bhitt-2 | Vill.  Rangra  police
station, Rangra district,
Bhagalpur.
Chhotelal Mandal and
Private . Hriday Narayan Mandal,
8 1224 | 712 Part | 0.0346 | 0.0855 Bhitt-2 /0 Ghoghu Mandal
part equal, Vill. Rangra.
Sunil Mandal, S/O
Private Janardan M_andal, \_/iII.
9 1224 | 713 Part | 0.2165 0.535 Bhitt-2 | Rangra police station,
Rangra district,
Bhagalpur.
Nirmal Kumar, S/O late
Private SL_JshiI Kumar_ Man_dal,
10 1224 | 713 Part | 0.0121 0.03 Bhitt-2 | VillRangra police station,
Rangra district,
Bhagalpur.
Neeraj Kumar Mandal,
Private S/IO late Su_shil Kumar
11 1224 | 713 Part | 0.1113 0.275 Bhitt-2 | Mandal, Vill Rangra
police station, Rangra
district, Bhagalpur
Nirmal Kumar and Neeraj
Kumar Mandal, S/O late
Sushil Kumar, a part of
Private him and Janardan
12 579 716 Part | 0.1255 0.31 Bhitt-2 | Mandal, S/O late Gona
Mandal, father Amrit
Mandal, VillRangra
police station, Rangra
district, Bhagalpur.
Randhir Prasad Singh,
Private S/O late Vakil Singh, Vill
13 155 714 Part | 0.0243 0.06 Bhitt-2 | Tirasi, Police Station
Gopalpur, District
Bhagalpur.
Parmeshwari Prasad
Private S@ngh and Maheshwari P.
14 1570 715 0.0567 0.14 Bhitt-2 | Singh part same
VillTirasi police station
Gopalpur district
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Sr.

No.

Name of
Mauza

Thana
No.

Khata
No.

Plot/
Survey
No.

Effected Area

Area
(InHa)

Area
(In
Acre)

Type of
Land

Nature
of Land

Name of the Land
Owner/Inerested
Persons

Bhagalpur

15

1569

717 Part

0.3723

0.92

Private

Bhitt-2

Parmeshwari Prasad
Singh and Maheshwari P.
Singh part same Vill
Tirasi  police  station
Gopalpur district
Bhagalpur.

16

3611

723 Part

0.0152

0.0375

Anavad
Bihar Sarkar

Parti

Anavad Bihar Sarkar

17

172

721 Part

0.0010

0.0025

Private

Bhitt-2

Uchit and Chhedi, that
Darogi, that Bhujangi,
S/O Lalit Mandal, Vill
Tola Dumaria, Police
Station Gopalpur, District
Bhagalpur.

18

173

720 Part

0.0030

0.0075

Private

Bhitt-2

Uchit and Chhedi, that
Darogi, that Bhujangi,
S/O Lalit Mandal, Vill
Tola Dumaria, Police
Station Gopalpur, District
Bhagalpur.

19

173

719 Part

0.0101

0.025

Private

Bhitt-2

Uchit and Chhedi, that
Darogi, that Bhujangi,
S/O Lalit Mandal, Vill
Tola Dumaria, Police
Station Gopalpur, District
Bhagalpur.

20

1569

718 Part

0.0789

0.195

Private

Bhitt-2

Rajendra Mandal, S/O
late Bhujangi Mandal,
Vill Dumaria, Post
Sukaria Bazaar, Police
Station Gopalpur, District
Bhagalpur.

21

3522

838 Part

0.0769

0.19

Private

Bhitt-2

Harihar Singh, Yogendrar
Singh, Sachchidanand
Singh, Amarendra Singh,
S/O Gorelal Singh, one
part equal, Tanuk Dhari
Singh, S/O Kailu Singh,
one part Vill Nijgram.

22

3611

725 Part

0.0010

0.0025

Anavad
Bihar Sarkar

Parti

Anavad Bihar Sarkar

23

1090

834 Part

0.6313

1.56

Private

Bhitt-2

Tanudhari  Singh, S/O
Kailu Singh, a part, he
Harihar Singh, he
Yogendra  Singh, he
Sachchidanand Singh, he
Umendra Singh, father
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Sr.
No.

Name of
Mauza

Thana
No.

Khata
No.

Plot/
Survey
No.

Effected Area

Area
(InHa)

Area
(In
Acre)

Type of
Land

Nature
of Land

Name of the Land
Owner/Inerested
Persons

Gorelal Singh is a part of
the same Vill. Saidpur
police station Gopalpur
district Bhagalpur.

24

1090

833 Part

0.0263

0.065

Private

Bhitt-2

Tanudhari  Singh, S/O
Kailu Singh, a part, he
Harihar Singh, he
Yogendra  Singh, he
Sachchidanand Singh, he
Umendra Singh, father
Gorelal Singh is a part of
the same Vill. Saidpur
police station Gopalpur
district Bhagalpur.

25

1047

831 Part

0.2226

0.55

Private

Bhitt-2

Jhaksu  Mandal, S/O
Bhagatu Mandal, Vill
Dumaria, Police Station
Gopalpur, District
Bhagalpur.

26

1090

830

0.8134

2.01

Private

Bhitt-2

Tanudhari  Singh, S/O
Kailu Singh, a part, he
Harihar Singh, he
Yogendra  Singh, he
Sachchidanand Singh, he
Umendra Singh, father
Gorelal Singh is a part of
the same Vill. Saidpur
police station Gopalpur
district Bhagalpur.

27

1090

829

0.0405

0.10

Private

Bhitt-2

Tanudhari  Singh, S/O
Kailu Singh, a part, he
Harihar Singh, he
Yogendra  Singh, he
Sachchidanand Singh, he
Umendra Singh, father
Gorelal Singh is a part of
the same Vill. Saidpur
police station Gopalpur
district Bhagalpur.

28

1090

835 Part

0.0607

0.15

Private

Bhitt-2

Tanudhari  Singh, S/O
Kailu Singh, a part, he
Harihar Singh, he
Yogendra  Singh, he
Sachchidanand Singh, he
Umendra Singh, father
Gorelal Singh is a part of
the same Vill. Saidpur
police station Gopalpur
district Bhagalpur.
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Sr.

No.

Name of
Mauza

Thana
No.

Khata
No.

Plot/
Survey
No.

Effected Area

Area
(InHa)

Area
(In
Acre)

Type of
Land

Nature
of Land

Name of the Land
Owner/Inerested
Persons

29

2264

859 Part

0.0951

0.235

Private

Bhitt-2

Lekha Devi urf Rekha
Devi, H/O Rohin Singh,
Vill Kaluchak, Gopalpur
police station, Bhagalpur
district.

30

782

882 Part

0.0708

0.175

Private

Bhitt-2

Jagdish  Prasad  Singh,
Jagdami Prasad Singh,
Vindeshwari Prasad
Singh, Kamleshwari
Prasad Singh, S/O
Lakhanlal Singh Ansh
Saman Vill. Kaluchak
police station Gopalpur
district Bhagalpur.

31

479

879

0.0728

0.18

Private

Bhitt-2

Bhagwat  Singh, S/O
Vikku Singh, Vill
Kaluchak, Gopalpur
police station, Bhagalpur
district.

32

3611

860

0.1093

0.27

Anavad
Bihar Sarkar

Anavad Bihar Sarkar

33

1687

861 Part

0.0567

0.14

Private

Bhitt-2

Bairagi Singh and
Yogendra P. Singh and
Arupa Kumari Singh Eirf
Upendra  Singh  and
Sikandar Singh, S/O late
Sadanand Singh, four
parts equal, Nandani Devi
and Meera Devi, S/O late
Sadanand Singh, two
parts equal, Vill Nijgram
Tola, Kaluchak police
station Gopalpur District
Bhagalpur.

34

124

877 Part

0.0344

0.085

Private

Bhitt-2

Bairagi Singh and
Yogendra P. Singh and
Arupa Kumari Singh Eirf
Upendra  Singh  and
Sikandar Singh, S/O late
Sadanand Singh, four
parts equal, Nandani Devi
and Meera Devi, S/O late
Sadanand Singh, two
parts equal, Vill Nijgram
Tola, Kaluchak police
station Gopalpur District
Bhagalpur.

35

3398

878 Part

0.4006

0.99

Private

Bhitt-2

Bairagi Singh and
Yogendra P. Singh and
Arupa Kumari Singh Eirf
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Sr.
No.

Name of
Mauza

Thana
No.

Khata
No.

Plot/
Survey
No.

Effected Area

Area
(InHa)

Area
(In
Acre)

Type of
Land

Nature
of Land

Name of the Land
Owner/Inerested
Persons

Upendra  Singh  and
Sikandar Singh, S/O late
Sadanand Singh, four
parts equal, Nandani Devi
and Meera Devi, S/O late
Sadanand  Singh, two
parts equal, Vill Nijgram
Tola, Kaluchak police
station Gopalpur District
Bhagalpur.

36

3398

878 Part

0.4047

1.00

Private

Bhitt-2

Bhavesh Singh, Kumud
Kumar Singh, Tuntun
Singh, Naresh  Singh,
Sanjay Singh, S/O late
Shyam Dev Singh, all are
like Vill
NijgramKaluchak Police
Station Gopalpur District
Bhagalpur.

37

3494

880 Part

0.0567

0.14

Private

Bhitt-2

Bhagwat
Bauku
Kaluchak,
Gopalpur,
Bhagalpur.

Singh  S/O
Singh, Vill
Thana

District

38

3494

880 Part

0.0080

0.02

Private

Bhitt-2

Hari Prasad Singh and
Ganesh, S/O Nand
Kumar, are Vill Baniyan
Tola, Kaluchak, Gopalpur
police station, Bhagalpur
district.

39

124

876

0.0030

0.0075

Private

Bhitt-2

Bairagi Singh and
Yogendra P. Singh and
Arupa Kumari Singh Eirf
Upendra  Singh  and
Sikandar Singh, S/O late
Sadanand Singh, four
parts equal, Nandani Devi
and Meera Devi, S/O late
Sadanand  Singh, two
parts equal, Vill Nijgram
Tola, Kaluchak police
station Gopalpur District
Bhagalpur

40

3494

876
10204

0.1416

0.35

Private

Bhitt-2

Bairagi Singh and
Yogendra P. Singh and
Arupa Kumari Singh Eirf
Upendra  Singh  and
Sikandar Singh, S/O late
Sadanand Singh, four
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No.

Name of
Mauza

Thana
No.

Khata
No.

Plot/
Survey
No.

Effected Area

Area
(In
Acre)

Area
(InHa)

Type of
Land

Nature
of Land

Name of the Land
Owner/Inerested
Persons

parts equal, Nandani Devi
and Meera Devi, S/O late
Sadanand  Singh, two
parts equal, Vill Nijgram
Tola, Kaluchak police
station Gopalpur District
Bhagalpur

41

3611

967 Part

0.2914 0.72

Anavad
Bihar Sarkar

Bhitt-2

Anavad Bihar Sarkar

42

3611

966 Part

0.1295 0.32

Anavad
Bihar Sarkar

Bhitt-2

Anavad Bihar Sarkar

43

3611

965

0.0010 | 0.0025

Anavad
Bihar Sarkar

Bhitt-2

Anavad Bihar Sarkar

44

1100

962 Part

0.0668 0.165

Private

Bhitt-2

Devendra Singh, S/O
Kaniklal ~ Singh,  Vill
Kaluchak, Gopalpur
police station, Bhagalpur

district.

45

1100

962 Part

0.1760 | 0.435

Private

Bhitt-2

Kuldeep P. Singh, S/O
Chunchun  P.  Singh,
ViiKaluchak, Police
Station Gopalpur, District
Bhagalpur.

46

653

970

0.0445 0.11

Private

Bhitt-2

Om Prakash Singh, Bijay
Kumar Singh, Pappu
Singh, Gautam Singh,
Pawan Singh, S/O late
Chaturanand Singh, five
parts equal, Kiran Devi,
Manju Devi, Renu Devi,
Uma Devi, S/O late
ChaturanandSingh,  four
parts equal, Vill Kaluchak
Gopalpur Police Station,
Bhagalpur District.

47

654

969

0.1619 0.40

Private

Bhitt-2

Om Prakash Singh, Bijay
Kumar Singh, Pappu
Singh, Gautam Singh,
Pawan Singh, S/O late
Chaturanand Singh, five
parts equal, Kiran Devi,
Manju Devi, Renu Devi,
Uma Devi, S/O late
Chaturanand Singh, four
parts equal, Vill Kaluchak
Gopalpur Police Station,
Bhagalpur District
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48

3367

968 Part

0.0526

0.13

Private

Bhitt-2

Munindra Kumar Singh,
S/O late Kuldeep Singh,
one part, Dharmshila
Devi, Aash Devi, Aano
Devi, Makko Devi, S/O
late Kuldeep Singh, four
parts, equal, Swarup Lal
Singh, Phucho Singh,
Kapildev Singh, S/O late
Sundar  Singh, fifteen
Equal parts, she Razia
Devi, she Babli Devi, S/O
late Sundar Singh, ten
parts equal, Vill
Kaluchak, Police Station
Gopalpur, District
Bhagalpur.

49

654

974 Part

0.0030

0.0075

Private

Bhitt-2

Om Prakash Singh, Bijay
Kumar Singh, Pappu
Singh, Gautam Singh,
Pawan Singh, S/O late
Chaturanand Singh, five
parts equal, Kiran Devi,
Manju Devi, Renu Devi,
Uma Devi, S/O late
Chaturanand Singh, four
parts equal, Vill Kaluchak
Gopalpur Police Station,
Bhagalpur District

50

1834

973

0.0081

0.02

Private

Bhitt-2

Bala Singh S/o Pyare
Singh  Vill  Nijgram,
Kaluchak

51

654

975 Part

0.0020

0.005

Private

Bhitt-2

Om Prakash Singh, Bijay
Kumar Singh, Pappu
Singh, Gautam Singh,
Pawan Singh, S/O late
Chaturanand Singh, five
parts equal, Kiran Devi,
Manju Devi, Renu Devi,
Uma Devi, S/O late
Chaturanand Singh, four
parts equal, Vill Kaluchak
Gopalpur Police Station,
Bhagalpur District

52

1832

972 Part

0.0486

0.12

Private

Bhitt-2

Nityanand Singh and Anil
Kumar Singh and Sushil
Kumar Singh and Naveen
Kumar Singh, S/O late
Kunkun Singh, four parts
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equal, Sheela Devi and
Renu Devi, Sangeeta
Devi, S/O late Kunkun
Prasad Singh, three parts
equal, Raghunandan
Singh, S/O late Wala
Singh, seven parts, Vill
Kaluchak, Police Station
Gopalpur, District
Bhagalpur.

53

1832

971

0.1255

0.31

Private

Bhitt-2

Nityanand Singh and Anil
Kumar Singh and Sushil
Kumar Singh and Naveen
Kumar Singh, S/O late
Kunkun Singh, four parts
equal, Sheela Devi and
Renu Devi, Sangeeta
Devi, S/O late Kunkun
Prasad Singh, three parts
equal, Raghunandan
Singh, S/O late Wala
Singh, seven parts, Vill
Kaluchak, Police Station
Gopalpur, District
Bhagalpur.

54

3611

961 Part

0.0567

0.14

Anavad
Bihar Sarkar

Bhitt-2

Anavad Bihar Sarkar

55

1831

960 Part

0.0010

0.0025

Private

Bhitt-2

Nityanand Singh and Anil
Kumar Singh and Sushil
Kumar Singh and Naveen
Kumar Singh, S/O late
Kunkun Singh, four parts
equal, Sheela Devi and
Renu Devi, Sangeeta
Devi, S/O late Kunkun
Prasad Singh, three parts
equal, Raghunandan
Singh, S/O late Wala
Singh, seven parts, Vill
Kaluchak, Police Station
Gopalpur, District
Bhagalpur.

56

1833

1256
Part

0.1335

0.33

Private

Bhitt-2

Nityanand Singh and Anil
Kumar Singh and Sushil
Kumar Singh and Naveen
Kumar Singh, S/O late
Kunkun Singh, four parts
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equal, Sheela Devi and
Renu Devi and Sangeeta
Devi, S/O late Kunkun
Prasad Singh, three parts
equal, Raghunandan
Singh, S/O late Wala
Singh, seven parts equal,
Nirmala Devi, H/O late
Bindeshwari Singh, one
part, Anmol Singh and
Subodh Singh, Pankaj
Kumar and Mrityunjay
Kumar Singh, S/O late
Bindeshwari Singh, five
parts equal, Kanchan
Devi, S/O late
Bindeshwari Singh, one
part, Om Prakash Singh
and Arvind Kumar Singh,
S/O late Buchkun Singh,
3.5 parts equal, Kiran
Devi and Neelam Devi,
S/O late Buchkun Singh,
3.5 parts equal, Vill
Kaluchak, Police Station
Gopalpur, District
Bhagalpur.

57

1833

1255
Part

0.1497

0.37

Private

Bhitt-2

Nityanand Singh and Anil
Kumar Singh and Sushil
Kumar Singh and Naveen
Kumar Singh, S/O late
Kunkun Singh, four parts
equal, Sheela Devi and
Renu Devi and Sangeeta
Devi, S/O late Kunkun
Prasad Singh, three parts
equal, Raghunandan
Singh, S/O late Wala
Singh, seven parts equal,
Nirmala Devi, H/O late
Bindeshwari Singh, one
part, Anmol Singh and
Subodh Singh, Pankaj
Kumar and Mrityunjay
Kumar Singh, S/O late
Bindeshwari Singh, five
parts equal, Kanchan
Devi, S/IO late
Bindeshwari Singh, one
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part, Om Prakash Singh
and Arvind Kumar Singh,
S/O late Buchkun Singh,
3.5 parts equal, Kiran
Devi and Neelam Devi,
S/O late Buchkun Singh,
3.5 parts equal, Vill
Kaluchak, Police Station
Gopalpur, District
Bhagalpur

58

3611

1286
Part

0.0142

0.035

Anavad
Bihar Sarkar

Bhitt-2

Anavad Bihar Sarkar

59

805

1285
Part

0.0283

0.07

Private

Bhitt-2

Mankeshwar Singh, S/O
Shri  Surendra  Prasad
Singh, Vill Tola Pakra,
Police Station
Navgachhiya, District
Bhagalpur.

60

2872

1284
Part

1.0643

2.63

Private

Bhitt-2

Mankeshwar Singh, S/O
Shri  Surendra Prasad
Singh, Vill Tola Pakra,
Police Station
Navgachhiya, District
Bhagalpur.

61

879

1283
Part

0.0081

0.02

Private

Bhitt-2

Jagroop Singh and Kirit
Narayan  Singh  and
Ajablal Singh and Gorelal
Singh, S/O  Inspector
Singh, part equal Vill.
Kaluchak police station
Gopalpur district
Bhagalpur.

62

1287
Part

0.0597

0.1475

Private

Bhitt-2

Akhileshwari Mahato,
Madari Mahato, Rajendra
Mahato, Patori Mahato,
S/O Ram Mahato, part
equal, Vill Nijgram Tola
Kaluchak, Police Station
Gopalpur, District
Bhagalpur.

63

1287
Part

0.0111

0.0275

Private

Bhitt-2

Bhagwat Singh S/O Late
Bauku Singh, Vill
Kaluchak, Thana
Gopalpur, District
Bhagalpur.
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64

1287
Part

0.0061

0.015

Private

Bhitt-2

Akhileshwari Mahato,
Madari Mahato, Rajendra
Mahato, Patori Mahato,
S/O Ram Mahato, part
equal, Vill Nijgram Tola
Kaluchak, Police Station
Gopalpur, District
Bhagalpur.

Total

8.0067

19.785

Mauja-Singalbahita, P.S. No.-68

Singalbahita

68

1559

2159
Part

0.0890

0.22

Anavad
Bihar Sarkar

Bhitt-2

Anavad Bihar Sarkar

1189

2158
Part

0.3197

0.79

Private

Bhitt-2

Satyanarayan Mandal he
Suresh Mandal he Dinesh
Mandal he Ranjit Mandal
he Panchanand Mandal
S/O late Roopdev Mandal
five parts equal he Aash
Devi H/O late Mithilesh
Mandal one part he Sonia
Devi he Kaishlya Devi
S/O late Roopdev Mandal
two parts equal he
Rajendra Mandal he
Pramod Mandal S/O late
Bhuvneshwar Mandal
eight parts equal he Nakul
Mandal he Ashok Mandal
he Umesh Mandal he
Chittaranjan Mandal S/O
late Bajrangi  Mandal
4272 parts equal he
Kiran Devi S/O late
Bajrangi Mandal 1.068
parts he Sajhiya Devi he
Shakuniyo Devi S/O late
Masoodi Mandal 10.66
parts equal he Bihari
Mandal S/0 late
Bhuvneshwar Mandal
four parts he Pratima
Devi, that Kusum Devi,




[T l—&vE 3(ii)]

HILT =T TSI AT

111

Sr.
No.

Name of
Mauza

Thana
No.

Khata
No.

Plot/
Survey
No.

Effected Area

Area
(InHa)

Area
(In
Acre)

Type of
Land
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that Punam Devi, S/O
Late Bhuvaneshwar
Mandal, Twelve Ansh
Samman, Vill. Nijgram
Nandgola.

84

2156
Part

0.0728

0.18

Private

Bhitt-2

Sakhikhand Mandal, S/O
Bhandari Prasad Mandal,
Vill. Nandgola police
station  Antichakdistrict
Bhagalpur.

84

2156
Part

0.0587

0.145

Private

Bhitt-2

Vimli Devi, H/O Rugdev
Mandal, Vill. Nandgola,
Police Station Antichak,
District Bhagalpur.

84

2155
Part

0.1194

0.295

Private

Bhitt-2

Satyanarayan Mandal he
Suresh Mandal he Dinesh
Mandal he Ranjit Mandal
he Panchanand Mandal
S/O late Roopdev Mandal
five parts equal he Aash
Devi H/O late Mithilesh
Mandal one part he Sonia
Devi he Kaishlya Devi
S/O late Roopdev Mandal
two parts equal he
Rajendra  Mandal he
Pramod Mandal S/O late
Bhuvneshwar Mandal
eight parts equal he Nakul
Mandal he Ashok Mandal
he Umesh Mandal he
Chittaranjan Mandal S/O
late  Bajrangi  Mandal
4.272 parts equal he
Kiran Devi S/O late
Bajrangi Mandal 1.068
parts he Sajhiya Devi he
Shakuniyo Devi S/O late
Masoodi Mandal 10.66
parts equal he Bihari
Mandal S/0 late
Bhuvneshwar Mandal
four parts he Pratima
Devi, that Kusum Deuvi,
that Punam Devi, S/O
Late Bhuvaneshwar
Mandal, Twelve Ansh
Samman, Vill. Nijgram
Nandgola.
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84

2155
Part

0.1194

0.295

Private

Bhitt-2

Udeshwar Prasad Modi
and Radha Prasad Modi
and Jagdish Modi, S/O
Gulabi Modi, part are
equal
Vill.NandgolaPolice
Station Antichak District
Bhagalpur.

1190

2154
Part

0.5686

1.405

Private

Bhitt-2

Sindhu  Mandal and
Masudi Mandal's S/O
Puran Mandal two equal
parts and Bhubaneswar
Mandal's father Budhu
Mandal one Part Vill.
Nandgola police station
Antichak district
Bhagalpur.

1190

2154
Part

0.0648

0.16

Private

Bhitt-2

Kumod Kumar Sinha,
S/O Late Ramdev
Mandal, Vill. Nandgola
police station Antichak
district Bhagalpur.

1190

2154
Part

0.0637

0.1575

Private

Bhitt-2

Rekha Devi, H/O Laxmi
Kant Mandal, Vill.
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

10

1190

2154
Part

0.0637

0.1575

Private

Bhitt-2

Champa Devi, H/O Badi
Mandal, Vil. Bhawanipur,
Police Station Antichak,
District Bhagalpur.

11

419

2153

0.1012

0.25

Private

Bhitt-2

Tulsi Mandal, Karu
Mandal, Chandradeep
Mandal, Jharu Mandal,
Naval Mandal, Sanjay
Mandal, S/O late Ganesh
Mandal five parts equal to
Champa Devi, S/O late
Ganesh Mandal, one part
equal to Siya Devi, H/O
late Ganesh Mandal, one
part equal to Jagdish
Modi, S/O late Doman
Modi, seven parts equal
to Sanjha Devi, Rukiya
Devi, Vishni Devi, S/O
late Doman Modi, twenty
one parts equal to Vill.
Nijgram, Police Station
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Antichak, District

Bhagalpur.

12

1230

2152
Part

0.0526

0.13

Private

Bhitt-2

Mosammat and Pushpa
Devi alias Laxmi Devi,
S/O late Bhavesh Mandal,
a part and Surendra
Mandal and Phaneshwar
Mandal S/O Late
Bhavesh Mandal two
parts equal to her, Veevi
Devi and Guddi Devi S/O
Late Bhavesh Mandal two
parts equal to her, Niwas
Mandal S/O Late
SahokiPanjiyara five
parts equal to her, Lakho
Devi S/O Late
SantokiPanjiyara Mother
Late Manti devi five parts
equal Vill. Bhavanipur,
Police Station Antichak,
District Bhagalpur

13

1230

2147
Part

0.0647

0.16

Private

Bhitt-2

Mosammat and Pushpa
Devi alias Laxmi Devi,
S/O late Bhavesh Mandal,
a part and Surendra
Mandal and Phaneshwar
Mandal S/O Late
Bhavesh Mandal two
parts equal to her, Veevi
Devi and Guddi Devi S/O
Late Bhavesh Mandal two
parts equal to her, Niwas
Mandal S/O Late
SahokiPanjiyara five
parts equal to her, Lakho
Devi S/IO Late
SantokiPanjiyara Mother
Late Manti devi five parts
equal Vill. Bhavanipur,
Police Station Antichak,
District Bhagalpur
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14

419

2146

0.1214

0.30

Private

Bhitt-2

Tulsi
Mandal,

Mandal, Karu
Chandradeep
Mandal, Jharu Mandal,
Naval Mandal, Sanjay
Mandal, S/O late Ganesh
Mandal five parts equal to
Champa Devi, S/O late
Ganesh Mandal, one part
equal to Siya Devi, H/O
late Ganesh Mandal, one
part equal to Jagdish
Modi, S/O late Doman
Modi, seven parts equal
to Sanjha Devi, Rukiya
Devi, Vishni Devi, S/O
late Doman Modi, twenty
one parts equal to Vill.
Nijgram, Police Station
Antichak, District
Bhagalpur
Naval Mandal,
Mandal, father late

Sanjay

Ganesh Mandal five parts
equal to Champa Devi,
father of late Ganesh
Mandal, one part equal to
Siya Devi, wife of late
Ganesh Mandal, one part
equal to Jagdish Modi,
father of late Doman
Modi, seven parts equal
to Sanjha Devi, Rukiya
Devi, Vishni Devi, father
of late Doman Modi,
twenty one parts equal to
resident of  Nijgram,
Police Station Antichak,
District

Bhagalpur.

15

434

2145

0.2830

0.70

Private

Bhitt-2

Shiv Narayan Mandal,
S/O late Tarani Mandal,
one part, Okhti Deuvi,
Sokhti Devi, S/O late
Tarani Mandal, two parts
equally, Suresh Mandal,
S/O late Bauku Mandal,
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one and a half part, Haled
Devi, S/O late Bauku
Mandal, one and a half
part, Vill. Nijgram, Police
Station Antichak, District
Bhagalpur.

16

1559

2165

0.0121

0.03

Anavad
Bihar Sarkar

Bhitt-2

Anavad Bihar Sarkar

17

84

2164
Part

0.0101

0.025

Private

Bhitt-2

Satyanarayan Mandal he
Suresh Mandal he Dinesh
Mandal he Ranjit Mandal
he Panchanand Mandal
S/O late Roopdev Mandal
five parts equal he Aash
Devi H/O late Mithilesh
Mandal one part he Sonia
Devi he Kaishlya Devi
S/O late Roopdev Mandal
two parts equal he
Rajendra Mandal he
Pramod Mandal S/O late
Bhuvneshwar Mandal
eight parts equal he Nakul
Mandal he Ashok Mandal
he Umesh Mandal he
Chittaranjan Mandal S/O
late  Bajrangi  Mandal
4272 parts equal he
Kiran Devi S/O late
Bajrangi Mandal 1.068
parts he Sajhiya Devi he
Shakuniyo Devi S/O late
Masoodi Mandal 10.66
parts equal he

Bihari Mandal S/O late
Bhuvneshwar Mandal
four parts he Pratima
Devi, that Kusum Devi,
that Punam Devi, S/O
Late Bhuvaneshwar
Mandal, Twelve Ansh
Samman, Vill. Nijgram
Nandgola.

18

84

2164
Part

0.0567

0.14

Private

Bhitt-2

Udeshwar Prasad Modi
and Radha Prasad Modi
and Jagdish Prasad Modi,
S/O Gulabi Modi, part of
the same, Vill.
Bhawanipur, Police
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Station Antichak, District
Bhagalpur.

19

1189

2163
Part

0.0931

0.23

Private

Bhitt-2

Satyanarayan Mandal he
Suresh Mandal he Dinesh
Mandal he Ranjit Mandal
he Panchanand Mandal
S/O late Roopdev Mandal
five parts equal he Aash
Devi H/O late Mithilesh
Mandal one part he Sonia
Devi he Kaishlya Devi
S/O late Roopdev Mandal
two parts equal he
Rajendra  Mandal he
Pramod Mandal S/O late
Bhuvneshwar Mandal
eight parts equal he Nakul
Mandal he Ashok Mandal
he Umesh Mandal he
Chittaranjan Mandal S/O
late  Bajrangi Mandal
4272 parts equal he
Kiran Devi S/O late
Bajrangi Mandal 1.068
parts he Sajhiya Devi he
Shakuniyo Devi S/O late
Masoodi Mandal 10.66
parts equal he Bihari
Mandal S/O late
Bhuvneshwar Mandal
four parts he Pratima
Devi, that Kusum Devi,
that Punam Devi, S/O
Late Bhuvaneshwar
Mandal, Twelve Ansh
Samman, Vill.
NijgramNandgola

20

1560

2170
Part

0.0486

0.12

Anavad Sarv
Sadharan

Kabristh
an

Anavad Sarv Sadharan

21

820

2171
Part

0.0223

0.055

Private

Bhitt-2

Akhilesh Tanti S/O late
Bhuskhari Tanti, Vill.
Nandagola..

22

820

2171
Part

0.0020

0.005

Private

Bhitt-2

Manno Devi s/o Aklesh
Tanti, Vill. Nandagola
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23

820

2171
Part

0.0131

0.0325

Private

Bhitt-2

Rajesh Tanti S/O late
Bhukhkhari Tanti, Vill.
Nandagola.

24

820

2171
Part

0.0030

0.0075

Private

Bhitt-2

Manisha Kumari H/O
Pawan Kumari Tanti,
Vill. Nandagola

25

820

2171
Part

0.0163

0.04

Private

Bhitt-2

Pawan Kumar Tanti S/O
late Bhuskhari Tanti, Vill.
Nandagola, Thana
Antichak, District
Bhagalpur.

26

820

2174
Part

0.0142

0.035

Private

Bhitt-2

Niranjan Mandal s/o
Jairam  Mandal, Vill.
Nandagola, Thana
Antichak, District
Bhagalpur.

27

502

2174

0.0364

0.09

Private

Bhitt-2

Satyanarayan Mandal,
Suresh Mandal, Dinesh
Mandal, Ranjit Mandal,
Panchanand Mandal, S/O
late Rupdav Mandal, five
parts equal, Ash Devi,
H/O  late  Mithilesh
Mandal, one part, Sonia
Devi, Kaishalya Devi.
S/O Late Rupdev Mandal
Two parts equal Vill.
Nandgola

28

502

2174
Part

0.0182

0.045

Private

Bhitt-2

Hardev Choudhary, S/O
Leghu Choudhary, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

29

1192

2140
Part

0.0162

0.04

Private

Bhitt-2

Satyanarayan Mandal he
Suresh Mandal he Dinesh
Mandal he Ranjit Mandal
he Panchanand Mandal
S/O late Roopdev Mandal
five parts equal he Aash
Devi H/O late Mithilesh
Mandal one part he Sonia
Devi he Kaishlya Devi
S/O late Roopdev Mandal
two parts equal he
Rajendra  Mandal he
Pramod Mandal S/O late
Bhuvneshwar Mandal
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eight parts equal he Nakul
Mandal he Ashok Mandal
he Umesh Mandal he
Chittaranjan Mandal S/O
late Bajrangi Mandal
4272 parts equal he
Kiran Devi S/O
lateBajrangi Mandal
1.068 parts he
SajhiyaDevi he
Shakuniyo Devi S/O late
Masoodi Mandal 10.66
parts equal he Bihari
Mandal S/O late
Bhuvneshwar Mandal
four parts he Pratima
Devi, that Kusum Devi,
that Punam Devi, S/O
Late Bhuvaneshwar

Mandal, Twelve Ansh
Samman, Vill.
NijgramNandgola

30

973

2141

0.0971

0.24

Private

Bhitt-2

Radhe Kapri, S/O Dhogai
Kapri, one part, he
Naveen Kapri, he Kamli
Kapri, S/O  Yamuna
Kapri, one part Equal Vill
Bhawanipur.

31

1030

2060
Part

0.0223

0.055

Private

Bhitt-2

Dharmdev Mandal, S/O
Vishu Mandal, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

32

491

2058
Part

0.1012

0.25

Private

Bhitt-2

Jayadevi, H/O late
Shivnarayan Bhagat, one
part, Anant Kumar,
Mahant Kumar, Santosh
Kumar, S/0 late
Shivnarayan Bhagat,
three parts equal, Arun
Devi, Bugli Devi, father
of late  Shivnarayan
Bhagat, two parts equal.
Vill Bhawanipur Police
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Station Antichak District
Bhagalpur

33

117

2134
Part

0.0142

0.035

Private

Bhitt-2

Rajesh Kumar
Chaudhary, S/O late
Jagdish Chaudhary, S/O
Panchu Chaudhary, S/O
Gopal Chaudhary, Vill
Bhawanipur police station
Antichak District
Bhagalpur.

34

1528

2061
Part

0.0810

0.20

Private

Bhitt-2

Pramod Ranjan, S/O late
Sushil Modi, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

35

1528

2061
Part

0.0810

0.20

Private

Bhitt-2

Amod Ranjan, S/O late
Sushil Modi, Vill
Bhawanipur.

36

1528

2061
Part

0.0810

0.20

Private

Bhitt-2

Kumar Ranjan, S/O late
Sushil Modi, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

37

227

2062

0.2470

0.61

Private

Bhitt-2

Ramvilas Mandal, S/O
late Asfi Mandal, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

38

834

2057
Part

0.0010

0.0025

Private

Bhitt-2

Reena Devi, S/O late
Kailu Modi, husband
Vibhishan Mandal, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

39

837

2056
Part

0.0425

0.105

Private

Bhitt-2

Pushpa Devi, H/O
Bhavesh Mandal, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

40

837

2056
Part

0.0769

0.19

Private

Bhitt-2

Pavitri Devi, H/O
Vaijnath Mandal, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

41

837

2056

0.0850

0.21

Private

Bhitt-2

Dina Devi, H/O Phoolo
Mandal, Vill Bhawanipur,
Police Station Antichak,
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Part

District Bhagalpur.

42

1416

2063
Part

0.0850

0.21

Private

Bhitt-2

Ruby Devi H/O late
Bindeshwari Thakur Vill
Bhawanipur Thana
Antichak District
Bhagalpur.

43

1416

2063
Part

0.0769

0.19

Private

Bhitt-2

Pawan Kumar, S/O late
Kamleshwari Thakur, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

44

579

2064
Part

0.0688

0.17

Private

Bhitt-2

Gayatri Devi, H/O Vijay
P. Mandal, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

45

579

2064
Part

0.0405

0.10

Private

Bhitt-2

Savitri Devi, H/O Ganga
Dayal Mandal, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

46

412

2098Part

0.0364

0.09

Private

Bhitt-2

Savitri Devi, H/O late
Gangadayal Mandal, a
part of him, Raghunath
Mandal, Vijay Kumar
Mandal, Ajay Mandal's
S/O Late Ganga Dayal
Mandal is three parts
equal to Shiropati Devi,
S/O Late Ganga Dayal
Mandal is one part equal
to Suman Mandal. That
Vipin Mandal that
Praveen Mandal S/O late
Bhola P. Mandal three
parts equal that Shiromani
Devi that Lalmani Devi
S/IO Late Bhola P.
Mandal, two parts equal,
Vill Bhawanipur, Police
Station Antichak, District
Bhagalpur.

47

1588

2065
Part

0.1902

0.47

Private

Bhitt-2

Dilip Kumar and Pradeep
Kumar and Ashok Kumar
and Manoj Kumar, S/O
late Bhagwat Sah, four
parts equal, Narmada
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Devi and Usha Devi and
Nutan Devi, S/O late
Bhagwat Sah, three parts
equal, Vill Bhawanipur,
Police Station Antichak
District Bhagalpur.

48

1588

2065
Part

0.2529

0.625

Private

Bhitt-2

Krishna Nand Mandal,
S/O late Prabhu Dayal
Mandal, Vill Bhawanipur,
Police Station Antichak,
District Bhagalpur.

49

1588

2065
Part

0.2530

0.625

Private

Bhitt-2

Sachchidanand Mandal,
S/O late Prabhudayal
Mandal, Vill Bhawanipur,
Police Station Antichak,
District Bhagalpur

50

1014

2097
Part

0.3966

0.98

Private

Bhitt-2

Ajit Mandal he Abhay
Mandal he  Akhilesh
Mandal he  Nirbhay
Mandal he  Mithilesh
Mandal he Tuntun
Mandal S/O late Santlal
Mandal six parts equal he
Sunandani Devi he Sunita
Devi S/O late Santlal
Mandal two parts equal
Vill Bhawanipur Police
Station Antichak District
Bhagalpur.

51

594

2096
Part

0.0890

0.22

Private

Bhitt-2

Rani Devi, H/O Pramod
Kumar, Vill Bhawanipur,
Police Station Antichak,
District Bhagalpur.

52

594

2096
Part

0.0466

0.115

Private

Bhitt-2

Panchu Chaudhary, S/O
Gopal Chaudhary, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

53

1062

2100
Part

0.0769

0.19

Private

Bhitt-2

Viram Wala Kumari, S/O
Saryug Mandal, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

54

1062

2100
Part

0.0809

0.20

Private

Bhitt-2

Amit Kumar, S/O Saryug
Mandal, Vill Bhawanipur,
Police Station Antichak,
District Bhagalpur.
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55

1062

2100
Part

0.0850

0.21

Private

Bhitt-2

Jai Kishore Mandal, S/O
Saryug Mandal, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

56

87

2101

0.2428

0.60

Private

Bhitt-2

Upendra Prasad Mandal,
S/O late Manik Mandal,
Vill Bhawanipur, Police
Station Antichak, District
Bhagalpur.

57

718

2102

0.1862

0.46

Private

Bhitt-2

Maya Devi, H/O late
Vishnudev Mandal, 2.67
parts, Ashok Kumar, S/O
late Vishnudev Mandal,
2.67 parts, Pratima Devi,
S/O late  Vishnudev
Mandal, 2.66 parts, Usha
Devi, H/O late
Brahmadev Mandal, one
part, Manoj Kumar,
Prakash Kumar, Rakesh
Kumar, S/O late
Brahmadev Mandal, three
parts equal, Sarita
Kumari, Kavita Kumari,
Namita Kumar, Ruby
Kumari, S/O late
Brahmadev Mandal, four
parts equal, Subodh
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Mandal, S/O late
Gangadayal Mandal eight
part Vill Bhawanipur
police station Antichak
district Bhagalpur.

58

1585

2093
Part

0.1032

0.255

Private

Bhitt-2

Babulal Mandal, S/O Hari
Mandal, Vill Bhawanipur,
Police Station Antichak,
District Bhagalpur.

59

1080

2105
Part

0.1376

0.34

Private

Bhitt-2

Radhe Shyam Dubey wo
Prabhash Chandra Dubey
wo Om Prakash Dubey
wo Suman Dubey S/O
Late Shatrudhan Prasad
Dubey four shares equal
wo Mandavi Devi wo
Vindu Devi wo Tino Devi
S/O Late Shatrudhan
Prasad  Dubey  three
shares equal Vill
Bhawanipur Thana
Antichak District
Bhagalpur.

60

87

2103

0.0850

0.21

Private

Bhitt-2

Renu Dev, Lukho Devi,
and Katni Devi, S/O late
Kuldev Mandal, three
parts equal, Mahendra
Mandal, and Navy
Mandal S/O Late Kuldev
Mandal, two-thirds Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

61

900

2104

0.0770

0.19

Private

Bhitt-2

Maya Devi, H/O Sundar
Prasad Dubey, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

62

1014

2106

0.0650

0.16

Private

Bhitt-2

Ajit  Mandal, Abhay
Mandal, Akhilesh
Mandal, Nirbhay Mandal,
Mithilesh Mandal, Tuntun
Mandal, S/O late.

Santlal Mandal six parts
equal, Sunandani Devi,
Sunita Devi, S/O late
Santlal Mandal two parts
equal, Vill Bhawanipur
Police Station Antichak
District Bhagalpur.
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63

400

2107
Vv'ak

0.1335

0.33

Private

Bhitt-2

Radha Devi, Sattan Dev,
Prabh Devi, Prem Deuvi,
eight parts equal,
Sindhuvala Devi, H/O
late Kishore Chaudhary,
one part, Suraj Kumar,
S/O late Kishore
Chaudhary, one part,
Sangeeta Devi, Vinita
Devi, Chhayadevi, Anita
Devi or Babita Devi or
Rupa Devi S/O late
Kishore Chaudhary six
parts equal Ajit Mandal
or Abhay Mandal or
Akhilesh  Mandal  or
Nirbhay = Mandal  or
Mithilesh  Mandal or
Tuntun Mandal S/O late
Santlal Mandal six parts
equal he Sunandani Devi
and Sunita Devi, S/O late
Santlal Mandal, two equal
Vill Bhawanipur, Police
Station Antichak, District
Bhagalpur.

Eurf  Anjani  Kumar
Dubey and Sadanand
Dubey alias Rajiv Kumar
Dubey and Niranjan
Kumar Dubey, S/O late
Bharat Kumar Duve Vill
Bhawanipur

64

1080

2111
Part

0.0283

0.07

Private

Bhitt-2

Radhe Shyam Dubey wo
Prabhash Chandra Dubey
wo Om Prakash Dubey
wo Suman Dubey S/O
Late Shatrughan Prasad
Dubey four shares equal
wo Mandavi Devi wo
Vindu Devi wo Tino Devi
S/O Late Shatrughan
Prasad Dubey three
shares equal Vill
Bhawanipur Thana
Antichak District
Bhagalpur.
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65

400

2219
va'k

0.0890

0.22

Private

Bhitt-2

Radha Devi, Sattan Dev,
Prabh Devi, Prem Deuvi,
eight parts equal,
Sindhuvala Devi, H/O
late Kishore Chaudhary,
one part, Suraj Kumar,
S/O late Kishore
Chaudhary, one part,
Sangeeta Devi, Vinita
Devi, Chhayadevi, Anita
Devi or Babita Devi or
Rupa Devi S/O late
Kishore Chaudhary six
parts equal Ajit Mandal
or Abhay Mandal or
Akhilesh  Mandal  or
Nirbhay = Mandal  or
Mithilesh  Mandal or
Tuntun Mandal S/O late
Santlal Mandal six parts
equal he Sunandani Devi
and Sunita Devi, S/O late
Santlal Mandal, two equal
Vill Bhawanipur, Police
Station Antichak,
DistrictBhagalpur.

Eurf  Anjani  Kumar
Dubey and Sadanand
Dubey alias Rajiv Kumar
Dubey and Niranjan
Kumar Dubey, S/O late
Bharat Kumar Duve Vill

Bhawanipur

66

804

2220
Part

0.0273

0.0675

Private

Bhitt-2

Anjani  Kumar Dubey,
S/O late Bharat Dubey,
Vill Bhawanipur, Police
Station Antichak, District
Bhagalpur.

67

804

2220
Part

0.0091

0.0225

Private

Bhitt-2

Ramanand Dubey, S/O
late Bharat Dubey, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

68

381

2215
Part

0.2206

0.545

Private

Bhitt-2

Ajit  Mandal, Abhay
Mandal, Akhilesh
Mandal, Nirbhay Mandal,
Mithilesh Mandal, Tuntun
Mandal, S/O late.
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Santlal Mandal six parts
equal, Sunandani Devi,
Sunita Devi, S/O late
Santlal Mandal two parts
equal, Vill Bhawanipur
Police Station Antichak
District Bhagalpur

69

1129

2202
Part

0.0526

0.13

Private

Bhitt-2

Sushila Devi, S/O
Bhavani Prasad Dubey,
Vill Kahalgaon.

70

1339

2203
Part

0.0567

0.14

Private

Bhitt-2

Devki Devi, H/O late
Shaligram Mandal, one
part, Bihari  Mandal,
Nishikant Mandal, Kailu
Mandal, S/O late
Shaligram Mandal, three
parts equally, Usha Devi,
S/IO  late  Shaligram
Mandal, one part, Vishnu
Mandal, S/O late Kokan
Mandal, five parts,
Sumitra Devi, S/O Kokan
Mandal, five parts, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur

71

1339

2204
Part

0.0809

0.20

Private

Bhitt-2

Vijay Kumar Mandal and
Manish Kumar Mandal,
S/O late Mahadev
Mandal, six parts equal,
Guddu Mandal, S/O late
Mantu Mandal, three
parts equal, Ashok Kumar
Mandal and Shravan
Kumar Modi, S/O
Raghunandan Modi, S/O
late. Dukho Devi, three
parts equal, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur

72

609

2205
Part

0.0465

0.115

Private

Bhitt-2

Manish Kumar, S/O late
Mahadev Mandal, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.
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73

609

2205
Part

0.0263

0.065

Private

Bhitt-2

Bijal Mandal, S/O late
Mahadev Mandal, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

74

609

2206
Part

0.0405

0.10

Private

Bhitt-2

Akhilesh Tanti, S/O late
Suryanarayan Tanti, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

75

609

2206
Part

0.0465

0.115

Private

Bhitt-2

Nagendra Mandal, S/O
late  Shivmurti Mandal,
Vill  Oriyap,  Police
Station Antichak, District
Bhagalpur.

76

1327

2207
Part

0.0657

0.1625

Private

Bhitt-2

Kartik Mandal, S/O late
Lale Mandal, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

77

1327

2207
Part

0.0381

0.09417

Private

Bhitt-2

Harimohan Mandal, S/O
late Kisan Mandal, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur

78

1327

2207
Part

0.0381

0.09417

Private

Bhitt-2

Uday Kant Mandal, S/O
late Kisan Mandal, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

79

1327

2207
Part

0.0381

0.09416

Private

Bhitt-2

Nakul P. Mandal, S/O
late Kisan Mandal, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

80

1327

2207
Part

0.0688

0.17

Private

Bhitt-2

Virendra Mandal and
Indradev Chaudhary, S/O
late Jharu Chaudhary,
part equal Vill Kahalgaon
police station Kahalgaon
district Bhagalpur.

81

1327

2207
Part

0.0507

0.125

Private

Bhitt-2

Kartik Mandal and
Jageshwar Mandal, S/O
Lale Mandal, equal Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.
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82

1327

2207
Part

0.0688

0.17

Private

Bhitt-2

Shrikant Mandal, S/O late
Bhola Modi, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

83

979

2214
Part

0.0202

0.05

Private

Bhitt-2

Suresh Panjiyara, Girish
Panjiyara, Naresh
Panjiyara,S/O late Ram
Panjiyara, three parts
equal, Kaushalya Devi She
Urmila Devi, she Nirmala
Devi, S/O late Ram
Panjiyara, three parts
equal, she Sunita Devi,
H/O late  Dharmdev
Mandal 1.5 part: Raja
Kumar, S/0 late
Dharmdev Mandal, 1.5
part: Meniyan Devi, S/O
late Kameshwar
Panjiyara, 3 parts She
Sanjha Devi, H/O late
Hari Panjiyara 1.2 parts,
She Lakshmi Mandal, She
Badri Mandal, She Leader
Mandal, S/O late Hari
Panjiraya 3.6 ansh and
Renu Devi S/O late Hari
Panjiyara 1.2 ansh Vill
Bhawanipur.

84

364

2213
Part

0.0010

0.0025

Private

Bhitt-2

Mohammad Mubarak,
S/O Badri Miyan, Vill
Virkhanna, Police Station
Antichak, District
Bhagalpur.

85

491

2208
Part

0.0890

0.22

Private

Bhitt-2

ShaulendrakKumar,S/O
late Deep Narayan
Bhagat, Vill Bhawanipur,
Police Station Antichak,
District Bhagalpur.

86

1562

2880

0.0486

0.12

Road

Board Lower Primary
School  Zila  Parishad
Bhagalpur

87

1030

2885
Part

0.1396

0.345

Private

Bhitt-2

Vivek Kumar Mandal and
Vikas Kumar Mandal,
S/0O Jitendra Mandal, Vill
Bhawanipur, Police
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Station Antichak, District
Bhagalpur.

88

832

2886
Part

0.2468

0.61

Private

Bhitt-2

Abhinandan Kumar, S/O
late Bhaula Modi, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

89

832

2886
Part

0.0162

0.04

Private

Bhitt-2

Ashish Kumar, S/O late
Bhola Modi, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

90

16

2890
Part

0.0718

0.1775

Private

Bhitt-2

Bijli Devi, H/O late
Santosh Kumar Mandal,
S/O late Rajendra
Mandal, Vill Bhawanipur,
Police Station Antichak,
District Bhagalpur.

91

16

2890

0.0263

0.065

Private

Bhitt-2

Shailesh Kumar, S/O late
Rajendra Mandal, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur

92

16

2890
Part

0.1285

0.3175

Private

Bhitt-2

Yogendra Prasad Mandal,
S/O late Bhuvaneshwar
Mandal, Vill Bhawanipur,
Police Station Antichak,
District Bhagalpur.

93

546

2884
Part

0.0243

0.06

Private

Bhitt-2

Shankar Mandal and
Shambhu Mandal, S/O
Vijay  Mandal, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

94

712

2883
Part

0.0051

0.0125

Private

Bhitt-2

Kailu Mandal, S/O Kashi
Mandal, Vill Lalapur.

95

1030

2891

0.1659

0.41

Private

Bhitt-2

Ram Vishun Dubey, S/O
Mahavir  Dubey, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

96

1493

2892

0.1012

0.25

Private

Bhitt-2

Karu Mandal, S/O late
Ramlal Mandal, one part,
and Vishakho Devi, S/O
late Ramlal Mandal, one
part, Vill Bhawanipur
Police Station Antichak
District Bhagalpur.
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97

1082

2881
Part

0.0769

0.19

Private

Bhitt-2

Shatrudhan Prasad Duve
and Bharath Prasad Duve,
S/0 Sundar P. Duve, part
equal, Vill Bhawanipur

98

1082

2902
Part

0.0040

0.01

Private

Bhitt-2

Pawan  Kumar, S/O
Kamleshwari Thakur, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

99

m5

0.1538

0.38

Private

Bhitt-2

Mustawabh.

100

1030

2893

0.0061

0.015

Private

Bhitt-2

Ram Bishun Duve,S/0O
Mahavir Duve, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

101

833

2894
Part

0.0445

0.11

Private

Bhitt-2

Bhola Modi S/O Mahavir
Modi, Vill Bhawanipur,
Police Station Antichak,
District Bhagalpur

102

m4

0.0627

0.155

Private

Bhitt-2

Mustawah.

103

m3

0.0728

0.18

Private

Bhitt-2

Mustawah.

104

610

2901
Part

0.0121

0.03

Private

Bhitt-2

Satyanarayan Mandal,
S/O late  Rageshwar
Mandal, Vill Bhawanipur,
Police Station Antichak,
District Bhagalpur.

105

610

2901
Part

0.0162

0.04

Private

Bhitt-2

Anita Devi, H/O late
Mahendra Mandal, one
part, Kumar Om Kishore,
S/O Ranjit Kumar, S/O
late Mahendra Mandal,
two parts equal, Jyoti
Kumari, S/0 Pooja
Kumari, S/0 late
Mahendra Mandal, two
parts equal, Vill
KahalgaonVikramshila
City Police Station
Kahalgaon District
Bhagalpur.
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106

0.0850

0.21

Private

Bhitt-2

Mustawah.

107

610

2900
Part

0.0688

0.17

Private

Bhitt-2

Jagdish Modi, S/O late
Doman Modi, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur.

108

m1l

0.1275

0.315

Private

Bhitt-2

Mustawah.

109

938

2905
Part

0.1275

0.315

Private

Bhitt-2

Raghunath Tiwari s/o
Kripanath  Tiwari, Vill
Bhawanipur, Thana
Antichak, District
Bhagalpur. Radheshyam
Duve and Mithilesh Duve
and Omprakash Duve and
Suman Duve S/0
Satrudhan  Duve Vil
Bhawanipur

110

1015

2906
Part

0.1255

0.31

Private

Bhitt-2

Ajit Mandal, Abhay
Mandal, Akhilesh
Mandal, Nirbhay Mandal,
Mithilesh Mandal, Tuntun
Mandal, S/O late. Santlal
Mandal six parts equal,
Sunandani  Devi and
Sunita Devi, S/O late
Santlal Mandal two parts
equal, Vill Bhawanipur,
Police Station Antichak,
District Bhagalpur.

111

938

2911
Part

0.1578

0.39

Private

Bhitt-2

Raghunath Tiwari s/o
Kripanath  Tiwari, Vill
Bhawanipur, Thana
Antichak, District
Bhagalpur.

112

979

2913

0.0081

0.02

Private

Bhitt-2

Shaulendra Kumar, S/O
the late Deepnarayan
Bhagat, Vill Bhawanipur,
Antichak police station,
Bhagalpur district.

113

979

2912
Part

0.0243

0.06

Private

Bhitt-2

Ram Panjiyara and
Kameshwar Panjiyara and
Hari Panjiyara, S/0
Gajadhar Panjiyara and
equal share Vill
Bhawanipur police
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station Antichak district
Bhagalpur.

114

938

2910

0.2226

0.55

Private

Bhitt-2

Raghunath Tiwari s/o
Kripanath ~ Tiwari, Vill
Bhawanipur, Thana
Antichak, District
Bhagalpur.

115

2909

0.0490

0.12

Private

Bhitt-2

Jagdish Pandit, S/O
Adhanu Pandit, Vill
Nijgram, Police Station
Antichak, District
Bhagalpur.

116

2908
Part

0.0283

0.07

Private

Bhitt-2

Tarani Pandit, S/O late
Asho Kumbhar, Vill
Nijgram, Police Station
Antichak, District
Bhagalpur.

117

1183

2907
Part

0.0040

0.01

Private

Bhitt-2

Sikandar Mandal, S/O
Karu Mandal, Vill
Nijgram, Police Station
Antichak, District
Bhagalpur.

118

67

2918

0.0405

0.10

Private

Bhitt-2

Roshni Devi, H/O late
Dunan Pandit, one part,
Vabulal Pandit, Pankaj
Pandit, Prakash Pandit,
Vikram Pandit, Bhojan
Pandit, S/O late Dukhan
Pandit, five parts equal,
Parmila Devi, S/O late
Dukhan Pandit, one part
Vill Nijgram.

119

938

2917
Part

0.0172

0.0425

Private

Bhitt-2

Raghunath Tiwari s/o
Kripanath  Tiwari, Vill
Bhawanipur, Thana
Antichak, District
Bhagalpur

120

1562

2973
Part

0.0971

0.24

Road

Board Lower Primary
School  Zila  Parishad
Bhagalpur.

121

503

2858
Part

0.0222

0.055

Private

Bhitt-2

Shaulendra Pandit, S/O
late Sarath Pandit, Vill
Nijgram, Police Station
Antichak, District
Bhagalpur.
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Vilas Pandit, S/O late
122 2858 Private . vishan - Pandit, Vil
503 Part 0.0597 | 0.1475 Bhitt-2 | Nijgram, Police Station
Antichak, District
Bhagalpur.
Gulaavi Pandit, S/O
. Dheru Pandit, Vill
123 503 ZPSaF;tS 0.0597 | 0.1475 Private Bhitt-2 | Nijgram, Police Station
Antichak, District
Bhagalpur
PanchuChaudhary,S/0O
. Gopal Chaudhary, Vill
124 so5 | 2296 | 90405 | 0.0 Private | gpitt.2 | Bhawanipur, Police
Part . X -
Station Antichak, District
Bhagalpur
Bhagwat Sah, S/0
Makhru Sah, Vill
125 788 2855 0.1862 0.46 Private Bhitt-2 | Bhawanipur, Police
Part i i istri
Station Antichak, District
Bhagalpur
Bhagwat Sah, S/0
126 2854 Private . Makhru Sah, Bhawanipur,
788 Part 0.0708 0.175 Bhitt-2 Police Station Antichak,
District Bhagalpur.
) Ano Devi s/o Kailu Pandit,
127 906 2Pga7r? 0.0040 0.01 Private Bhitt-2 | Nijgram, Thana Antichak,
District Bhagalpur.
Narad Pandit, S/O Lakhan
128 2974 Private . Pandit, Vil Nijgram,
906 Part 0.0041 0.01 Bhitt-2 Police Station Antichak,
District Bhagalpur
Bhagwat Sah, S/0
Makhru Sah, Vill
129 2975 Private . Bhawanipur, Police
87 Part 0.6030 1.49 Bhitt-2 Station Antichak, District
Bhagalpur.
Ramakrishna Dubey, S/O
Vulaki Dubey, Vill
130 2976 Private . Bhawanipur, Police
999 Part 0.3966 0.98 Bhitt-2 Station Antichak, District
Bhagalpur.
131 2972 Private ) PanchuChaudhary,S/O
1566 Part 0.0384 0.095 Bhitt-2 Gopal Chaudhary, Vill
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Bhawanipur, Police
Station Antichak, District
Bhagalpur.

132

1488

2978
Part

0.0344

0.085

Private

Bhitt-2

Ashok Thakur, S/O late
Thakur, Vill
Police Station

District

Kishori
Nijgram,
Antichak,
Bhagalpur.

133

1488

2979
Part

0.0010

0.0025

Private

Bhitt-2

Ashok Thakur, S/O late
Thakur, Vill
Police Station

District

Kishori
Nijgram,
Antichak,
Bhagalpur.

134

1519

2980
Part

0.4532

1.12

Private

Bhitt-2

Siyaram Mandal, Bijay
Mandal, Ramdev Mandal,
Mandal,S/0
Chamman Mandal, parts
of the
Dayalpur.

Basdev

same, Vill

135

1510

2981
Part

0.1740

0.43

Private

Bhitt-2

Doman Mandal and
Chandrasokhar Mandal,
S/0 late Hari Mandal, six
parts equal, Poonam Devi
and Bhola Devi, S/O late
Hari Mandal, nine parts
equal, Subhash Kumar
Mandal and Pappu Kumar
Mandal, S/0 late
Kaleshwar Mandal, two
parts equal, Neelam Devi
and Shila Devi, S/O late
Kaleshwar Mandal, three
parts equal, Arun Kumar
Mandal and Prakash
Mandal and Chandan
Kumar, S/O late Kewal
Mandal, 3.75 parts equal,
Havo Devi, S/O late Kewal
Mandal, 1.25 parts equal,
Ranjit Kumar Mandal and
Deepak Kumar Mandal,
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S/O late Naval Mandal,
3.34 parts equal, Roovi
Devi, father of late Naval
Mandal, 1.66 parts equal,
Naresh  Mandal and
Mahesh Mandal, S/O late
Ram Mandal, 15 parts
equal. Vill Dayalpur Police
Station Kahalgaon District
Bhagalpur.

136

1266

2993
Part

0.0202

0.05

Private

Bhitt-2

Saudagar Singh, Banarasi
Singh, Shukdev Singh,
Ganesh Singh, S/O Horil
Singh, all part-same Vill
Dayalpur, Police Station
Kahalgaon, District
Bhagalpur.

137

1451

2992
Part

0.1659

0.41

Private

Bhitt-2

Sunil Kumar Mandal and
Pravesh Kumar Mandal
S/0 late Bhagalpur.

138

32

2990
Part

0.0728

0.18

Private

Bhitt-2

Sulekha Devi, H/O
Rajendra  Thakur, Vill
Dayalpur, Police Station
Antichak, District
Bhagalpur.

139

32

2990
Part

0.2105

0.52

Private

Bhitt-2

Sheikh ~ Abdul,  S/O
Garbhu, Vill Nijgram,
Police Station Antichak,
District Bhagalpur.

140

1414

2989
Part

0.0162

0.04

Private

Bhitt-2

Meena Devi, H/O late
Suresh Pandit, a part,
Pramod Pandit, Umesh
Pandit, Niranjan Pandit,
Adhikalal Pandit's S/O
late Suresh Pandit is four
parts equal, Ranju Devi's
S/O Bindi Devi, Pushpa
Devi's S/O late Suresh
Pandit is three parts
equal, Prakash Pandit,
Sushil Pandit's S/O late
Prasadi Pandit is sixteen
parts equal, Kaishlya
Devi, Parvati Devi's S/O
late Prasadi Pandit is
sixteen parts equal, Vill
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Nijgram police station
Antichak district
Bhagalpur.

141

613

2988

0.1052

0.26

Private

Bhitt-2

Meena Devi, H/O late
Suresh Pandit, a part,
Pramod Pandit, Umesh
Pandit, Niranjan Pandit,
Adhikalal Pandit's S/O
late Suresh Pandit is four
parts equal, Ranju Devi's
S/O Bindi Devi, Pushpa
Devi's S/O late Suresh
Pandit is three parts
equal, Prakash Pandit,
Sushil Pandit's S/O late
Prasadi Pandit is sixteen
parts equal, Kaishlya
Devi, Parvati Devi's S/O
late Prasadi Pandit is
sixteen parts equal, Vill
Nijgram police station
Antichak district
Bhagalpur

142

999

2991
Part

0.0040

0.01

Private

Bhitt-2

Ram Krishna Dubey, S/O
Vulaki ~ Dubey, Vill
Bhawanipur, Police
Station Antichak, District
Bhagalpur

143

999

2991 Part

0.0284

0.07

Private

Bhitt-2

Doman Mandal and
Chandrashekhar Mandal,
S/O late Hari Mandal,
two parts equal, Poonam
Devi, Bhola Devi and
Paro Devi, S/O late Hari
Mandal, three parts equal,
Vill Dayalpur, Police
Station Antichak, District
Bhagalpur

144

357

3027
Part

0.0566

0.14

Private

Bhitt-2

Yadunanand Prasad
Jaiswal, S/O Ishwar
Prasad  Jaiswal, Vill
Dayalpur, Police Station
Antichak, District
Bhagalpur

145

357

3027
Part

0.0809

0.20

Private

Bhitt-2

Jichu Mandal and
Mahendra Mandal, S/O
late Gujay Mandal, Vill
Dayalpur, Police Station
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Antichak, District

Bhagalpur;

Bhagwan Mandal and

Shambhu Mandal and

. Budhu Mandal, S/O

146 : | sz | 8927 | gogs1 | 021 Private | g2 | Rajan  Mandal, Vil

Part - -

Dayalpur, Police Station

Antichak, District
Bhagalpur

Avdhesh  Yadav and
Chhadu Yadav and Kano
147 . . 3025 Private . Yadav, S/O Sahedev
! Part 0.0304 1 0075 Bhitt-2 Yadav, Vill Dayalpur,
Police Station Antichak,

District Bhagalpur,

Privat Bihar, Bhu-Daan Yagya
1558 | 3026 Part | 0.0647 | 0.16 lvate Bhitt-2 | Samiti, Branch,
Bhagalpur

148

Naresh Mandal and
Mahesh Mandal, S/O late
149 . . 3030 Private . Ram Mandal, Vill
98 Part 0.1234 | 0.305 Bhitt-2 Dayalpur, Police Station
Antichak, District

Bhagalpur

Chandra Rekha Kumari,
. H/O Rambho Kumar, Vill
150 : : 32 ngasit? 0.0580 |0.14333 | "3 | i s | Budhasan, Police Station
Meharma, District Godda,

Jharkhand

Shokh Abdul, S/O
151 . . 2987 Private . Garbhu, Vill Nijgram,
% Part 0.0998 | 0.24667 Bhitt-2 Police Station Antichak,

District Bhagalpur

Ramesh Pandit, S/O late
. Bharat  Pandit, Vill
152 " " 7 Zpgjf 0.0364 | 0.09 Private | phitt2 | Sigalvahita, Police
Station Antichak, District

Bhagalpur

Manohar Pandit, S/O late
. Bharat Pandit, Vill
153 . . 7 2Pga8rf 0.0324 0.08 Private Bhitt-2 | Sigalvahita, Police
Station Antichak, District

Bhagalpur

Dilip Pandit, S/O late
154 Private Saral  Pandit, Vil

! ! 7 2986 0.0324 0.08 Bhitt-2 | Nijgram, Police Station
Antichak, District
Bhagalpur

155 : o e | 28 100243 | 006 | P3| ppitt2 | Ramotar Thakur, S/O

Part
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Kishori  Thakur, Vill
Nijgram, Police Station
Antichak, District
Bhagalpu

156

282

3028
Part

0.1497

0.37

Private

Bhitt-2

Manoj Kumar Mandal,
Pawan Mandal, S/O late
Vijay Kant Mandal, a part
similar, Anil Kumar
Mandal, Santosh Mandal,
S/O late Basdev Mandal,
one part equal, Sunil
Kumar Mandal, Pravesh
Kumar Mandal, S/O late
Ramdev Mandal, S/O late
Ramdev Mandal, one part
equal, Rajesh Kumar Eurf
Rajesh Kumar Mandal,
Mukul Kumar, one part
equal, villDayalpur,
Police Station Antichak,
District Bhagalpur

157

697

3112
Part

0.0607

0.15

Private

Bhitt-2

Manoj Kumar Mandal,
Pawan Mandal, S/O late
Vijay Kant Mandal, a part
similar, Anil  Kumar
Mandal, Santosh Mandal,
S/O late Basdev Mandal,
one part equal, Sunil
Kumar Mandal, Pravesh
Kumar Mandal, S/O late
Ramdev Mandal, S/O late
Ramdev Mandal, one part
equal, Rajesh Kumar Eurf
Rajesh Kumar Mandal,
Mukul Kumar, one part
equal, villDayalpur,
Police Station Antichak,
District Bhagalpur

158

286

3105
Part

0.1093

0.27

Private

Bhitt-2

Bhujangi Mandal, S/O
late Kunjal Mandal, Vill
NijgramDayalpur, Police
Station Antichak, District
Bhagalpur

159

357

3029

0.1093

0.27

Private

Bhitt-2

Yadunanand P. Jaiswal,
S/O Ishwari P. Jaiswal,
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Vill Nijgram Tola
Dayalpur, occupied by
Veeran Dom Vadat Dan

Ashok Thakur, S/O late
. Kishori ~ Thakur, Vill
160 : T 3;,%3;% 0.1174 | 0.29 Private | gpit2 | Nijgram, Police Station
Antichak, District

Bhagalpur

Fekan Harijan, Saryug
Harijan, Lakhi Harijan,
161 . . 3046 Private . S/O Tinkaudi Harijan,
%7 Part 0.0445 | 0.11 Bhitt-2 1 iy Dayalpur, Police
Station Antichak District

Bhagalpur

Ashok Thakur, S/O late
. Kishori  Thakur, Vill
162 : S ila?f 0.1457 | 0.36 Private | grite2 | Nijgram, Police Station
Antichak, District

Bhagalpur

Ramotar Thakur, S/O Rav
. Kishori ~ Thakur, Vill
163 . . 149 ila?? 0.1457 0.36 Private Bhitt-2 | Dayalpur, Police Station
Antichak, District

Bhagalpur

Ramotar Thakur, S/O Rav
. Kishori ~ Thakur, Vill
164 : T ila(if 0.1760 | 0435 | F™a€ | ghiio | Dayalpur, Police Station
Antichak, District

Bhagalpur

Ashok Thakur, S/O late
. Kishori  Thakur, Vill
165 : : " ila(iz 0.0081 | 0.02 Private | g5t | Nijgram, Police Station
Antichak, District

Bhagalpur

Ashok Thakur, S/O late
. Kishori ~ Thakur, Vill
166 : © e | 39 ) o497 | 07 Private | gpitt2 | Nijgram, Police Station
Antichak, District

Bhagalpur

Ramotar Thakur, S/O Rav
. Kishori  Thakur, Vill
167 g g 680 ila?ts 0.1518 | 0.375 Private Bhitt-2 | Dayalpur, Police Station
Antichak, District

Bhagalpur

Subodh Yadav s/o Late
Vechan Yadav One part
168 . . 3102 Private . wo Ajho Devi wo Sri
733 Part 0.1093 0.27 Bhitt-2 Devi wo Dhuro Devi s/o
Late Bechan Yadav Three

Ansh Saman Vill
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Dayalpur Police Station
Antichak District
Bhagalpur

169

733

3102
Part

0.0152

0.0375

Private

Bhitt-2

Pinku Yadav, S/O late
Khinai Yadav, one part
and Aash Devi, S/O late
Khonai Yadav, one part,
Vill  Dayalpur Police
Station Antichak District
Bhagalpur

170

733

3102
Part

0.0778

0.1925

Private

Bhitt-2

Arun Yadav, S/O late
Khonai Yadav, one part
and Aash Devi, S/O late
Khonai Yadav, one part,
Vill  Dayalpur Police
Station Antichak District
Bhagalpur

171

1093

3084
Part

0.0010

0.0025

Private

Bhitt-2

Shiv Nandan P. Jaiswal,
S/O Ishwari Prasad
Jaiswal, Vill Dayalpur,
Police Station Antichak,
District Bhagalpur

172

209

3085
Part

0.0081

0.02

Private

Bhitt-2

Ganori  Mandal, Jitan
Mandal, Mitan Mandal,
Pago Mandal,S/O late
Bhujangi Mandal, part
equal, Vill Dayalpur
Police Station Antichak
District Bhagalpur

173

733

3086
Part

0.0081

0.02

Private

Bhitt-2

Arun Yadav, S/O late
Khonai Yadav, one part
and Aash Devi, S/O late
Khonai Yadav, one part,
Vill  Dayalpur Police
Station Antichak District
Bhagalpur

174

767

3100
Part

0.2792

0.69

Private

Bhitt-2

Bhagwan Prasad Jaiswal,
S/O Ishwari Prasad
Jaiswal,VillDayalpur,
Police Station Antichak,
District Bhagalpur

175

282

3101
Part

0.0293

0.0725

Private

Bhitt-2

Manoj Kumar Mandal,
Pawan Mandal, S/O late
Vijay Kant Mandal, a part
similar, Anil  Kumar
Mandal, Santosh Mandal,
S/O late Basdev Mandal,
one part equal, Sunil
Kumar Mandal, Pravesh
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Kumar Mandal, S/O late
Ramdev Mandal, S/O late
Ramdev Mandal, one part
equal, Rajesh Kumar Eurf
Rajesh Kumar Mandal,
Mukul Kumar, one part
equal, villDayalpur,
Police Station Antichak,
District Bhagalpur
Wakjaje Nago Mandal
alias Nageshwar Mandal,
S/O late Willo Mandal,
Vill Dayalpur.

176

282

3101
Part

0.0243

0.06

Private

Bhitt-2

Manoj Kumar Mandal,
Pawan Mandal, S/O late
Vijay Kant Mandal, a part
similar, Anil  Kumar
Mandal, Santosh Mandal,
S/O late Basdev Mandal,
one part equal, Sunil
Kumar Mandal, Pravesh
Kumar Mandal, S/O late
Ramdev Mandal, S/O late
Ramdev Mandal, one part
equal, Rajesh Kumar Eurf
Rajesh Kumar Mandal,
Mukul Kumar, one part
equal, villDayalpur,
Police Station Antichak,
District Bhagalpur
Okebje- Janaki Devi, H/O
late  Ashok  Mandal,
NiwariDayalpur

177

282

3101
Part

0.0162

0.04

Private

Bhitt-2

Manoj Kumar Mandal,
Pawan Mandal, S/O late
Vijay Kant Mandal, a part
similar, Anil  Kumar
Mandal, Santosh Mandal,
S/O late Basdev Mandal,
one part equal, Sunil
Kumar Mandal, Pravesh
Kumar Mandal, S/O late
Ramdev Mandal, S/O late
Ramdev Mandal, one part
equal, Rajesh Kumar Eurf
Rajesh Kumar Mandal,
Mukul Kumar, one part
equal, villDayalpur,
Police Station Antichak,
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District Bhagalpur
Wakbje Karu Mandal Vill
Dayalpur

178

282

3101
Part

0.0152

0.0375

Private

Bhitt-2

Manoj Kumar Mandal,
Pawan Mandal, S/O late
Vijay Kant Mandal, a part
similar, Anil  Kumar
Mandal, Santosh Mandal,
S/O late Basdev Mandal,
one part equal, Sunil
Kumar Mandal, Pravesh
Kumar Mandal, S/O late
Ramdev Mandal, S/O late
Ramdev Mandal, one part
equal, Rajesh Kumar Eurf
Rajesh Kumar Mandal,
Mukul Kumar, one part
equal, villDayalpur,
Police Station Antichak,
District Bhagalpur
Wakjabe Bhola Prasad
Mandal, S/O late Billo
Mandal, Vill Dayalpur.

179

286

3098
Part

0.0202

0.05

Private

Bhitt-2

Bhola Mandal,
Nageshwar Mandal,
Rajesh Mandal
EurfTejnarayan Mandal,
Karu Mandal, S/O late
Willow Mandal, four
parts equal, Mosammat
Janaki Devi, H/O late
Ashok Mandal, one part,
Maya Devi, Jayamanti
Devi, Prabha Devi, S/O
late Willow Mandal, three
parts equal, Vill
Dayalpur, Police Station
Antichak, District
Bhagalpur

180

357

3099
Part

0.1578

0.39

Private

Bhitt-2

Yadu Nandan P. Jaiswal,
S/O Ishwari P. Jaiswal,
Vill Nijgram Tola
Dayalpur, Police Station
Antichak, District
Bhagalpur

181

711

3087

0.1052

0.26

Private

Bhitt-2

Bhola
Nageshwar
Rajesh

Mandal,
Mandal,
Mandal
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EurfTejnarayan Mandal,
Karu Mandal, S/O late
Willow Mandal, four
parts equal, Mosammat
Janaki Devi, H/O late
Ashok Mandal, one part,
Maya Devi, Jayamanti
Devi, Prabha Devi, S/O
late Willow Mandal, three
parts equal, Vill
Dayalpur, Police Station
Antichak, District
Bhagalpur

182

284

3088
Part

0.1740

0.43

Private

Bhitt-2

Manoj Kumar Mandal,
Pawan Mandal, S/O late
Vijay Kant Mandal, a part
similar, Anil  Kumar
Mandal, Santosh Mandal,
S/O late Basdev Mandal,
one part equal, Sunil
Kumar Mandal, Pravesh
Kumar Mandal, S/O late
Ramdev Mandal, S/O late
Ramdev Mandal, one part
equal, Rajesh Kumar Eurf
Rajesh Kumar Mandal,
Mukul Kumar, one part
equal, villDayalpur,
Police Station Antichak,
District Bhagalpur

183

284

3089
Part

0.2711

0.67

Private

Bhitt-2

Gannauri Mandal and
Mithilesh Mandal and
Prayag Mandal, S/O late
Bhujangi Mandal, fifteen
parts equal, Arvind
Mandal and Dharmendra
Mandal, Praveen Mandal,
S/O late Jitendra Mandal,
three parts equal, Lakho
Devi and Rita Devi, S/O
late Jitendra Mandal, two
parts equal, Radha Devi,
S/O late Bhujangi
Mandal, five parts Vill
Dayalpur

184

384

3070
Part

0.0425

0.105

Private

Bhitt-2

Jit Singh and Bhola Singh
and Mitan Singh, S/O
Etwari Singh, three parts
equally, Tej Narayan
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Singh, S/O Musai Singh a
part he Binodi Singh 4
hisa and Darvari Singh
and Piyara Singh S/O
Ganu Singh 8 hisabaraber
Vill Nigramtola Dayalpur

185

622

3090
Part

0.2185

0.54

Private

Bhitt-2

Bijay Kant Singh, S/O
late Priyavart Narayan
Singh, Vill Dayalpur,
Police Station Antichak,
District Bhagalpur

186

622

3091
Part

0.0850

0.21

Private

Bhitt-2

Bijay Kant Singh, S/O
late Priyavart Narayan
Singh, Vill Dayalpur,
Police Station Antichak,
District Bhagalpur

187

588

3069
Part

0.1214

0.30

Private

Bhitt-2

Parmeshwar Singh s/o
Bauku Singh, Vill
Dayalpur, Thana
Antichak, District
Bhagalpur

Total

16.7156

41.305

Mauja-Aajmabad, P.S. No.-09

381

531 Part

0.0273

0.0675

Private

Bhitt-2

Mosamat Kamli Deuvi,
H/O late Mahendra
Mandal, one part,
Amarendra Mandal, Anil
Mandal, Manoj Mandal,
S/O late Mahendra
Mandal, three parts,
equal, Jitendra Mandal,
S/O late Hirdi Mandal,
four parts, Sharda Devi,
S/O late Hirdi Mandal,
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four parts, Vilas Mandal,
father of late
VeeroMandal, four parts,
Radha Devi, Tara Deuvi,
S/O late Biro Mandal,
eight parts, equal, Ashok
Mandal, Upendra
Mandal, Buddhadev
Mandal, S/O late Kiro
Mandal, 7.2 parts, equal,
Sanjo Devi, wife of late
Vasudev Mandal, 0.8
parts, Arun  Mandal,
Shravan Mandal, S/O late
Vasudev Mandal, 1.6
parts, equal, Kun-Kun
Mandal, S/O Moti
Mandal, twelve parts, Vill
Shaktinagar

223

532 Part

0.1700

0.42

Private

Bhitt-2

Uttam Shah, Gurudev
Shah, Mantu Shah, S/O
late Mahabir Shah, one
part equal, and Etwari
Shah, S/O late Nathan
Shah, one part, Vill
Walechak police station
Gopalpur Tola Bhimdas
district Bhagalpur

262

538 Part

0.6070

1.50

Private

Bhitt-2

Ashok Singh and Arun
Kumar Singh, S/O late
Rasiklal Singh, one part
equal, Rekha Devi and
Shila Devi, S/O late
Rasiklal Mandal, one part
equal, Shivnarayan
Mahato and Narendra
Mahato, Subodh Mahato,
Subhash Mahato, S/O late
Ganesh Mahato, eight
parts equal, Vill
Kaluchak, Police Station
Gopalpur, District
Bhagalpur

262

537 Part

0.1275

0.315

Private

Bhitt-2

Ashok Singh and Arun
Kumar Singh, S/O late
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Rasiklal Singh, one part
equal, Rekha Devi and
Shila Devi, S/O late
Rasiklal Mandal, one part
equal, Shivnarayan
Mahato and Narendra
Mahato, Subodh Mahato,
Subhash Mahato, S/O late
Ganesh Mahato, eight
parts equal, Vill
Kaluchak, Police Station
Gopalpur, District
Bhagalpur

223

533 Part

0.0647

0.16

Private

Bhitt-2

Bholi Devi, H/O OP
Mandal, Vill
ShantinagarMukeri Tola,
Police Station Gopalpur

223

533 Part

0.1295

0.32

Private

Bhitt-2

Uttam Shah, Gurudev
Shah, Mantu Shah, S/O
late  Mahabir Shah, one
part equal, and Etwari
Shah, S/O late Nathan
Shah, one part, Vill
Walechak police station
Gopalpur Tola Bhimdas
district Bhagalpur

381

530 Part

0.2064

0.51

Private

Bhitt-2

Mosamat Kamli Devi,
H/O late Mahendra
Mandal, one part,
Amarendra Mandal, Anil
Mandal, Manoj Mandal,
S/O late Mahendra
Mandal, three parts,
equal, Jitendra Mandal,
S/O late Hirdi Mandal,
four parts, Sharda Devi,
S/O late Hirdi Mandal,
four parts, Vilas Mandal,
father of late Veero
Mandal, four parts, Radha
Devi, Tara Devi, S/O late
Biro Mandal, eight parts,
equal, Ashok Mandal,
Upendra Mandal,
Buddhadev Mandal, S/O
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late Kiro Mandal, 7.2
parts, equal, Sanjo Devi,
wife of late Vasudev
Mandal, 0.8 parts, Arun
Mandal, Shravan Mandal,
S/O late Vasudev
Mandal, 1.6 parts, equal,
Kun-Kun Mandal, S/O
Moti Mandal, twelve
parts, Vill Shaktinagar

413

527 Part

0.0324

0.08

Anavad
Bihar Sarkar

Bhitt-2

Anavad Bihar Sarkar

140

523 Part

0.0010

0.0025

Private

Bhitt-2

Vikas Kumar Sah, S/O
Yogendra Prasad Sah,
Vill Shantinagar (Mukri
Tola), Gopalpur police
station, district Bhagalpur

10

377

521 Part

0.1679

0.415

Private

Bhitt-2

Hari P. Mahato s/o Nanda
Kumar  Mahato two
shares wo Chinta Devi
husband Hari P. Mahato
one share Vill Nijgram
Police Station Gopalpur
District Bhagalpur

11

140

522 Part

0.2185

0.54

Private

Bhitt-2

Vikas Kumar Sah, S/O
Yogendra Prasad Sah,
Vill Shantinagar (Mukri
Tola), Gopalpur police
station, district Bhagalpur

12

140

522 Part

0.0344

0.085

Private

Bhitt-2

Dinesh Singh and
Makundi  Singh  and
Masudan  Singh, S/O
Akhleshwari Singh, Vill
Kaluchak, Police Station
Gopalpur, District
Bhagalpur

13

413

528

0.2509

0.62

Anavad
Bihar Sarkar

Bhitt-2

Anavad Bihar Sarkar

14

381

529 Part

0.3379

0.835

Private

Bhitt-2

Mosamat Kamli Deuvi,
H/O late Mahendra
Mandal, one part,
Amarendra Mandal, Anil
Mandal, Manoj Mandal,
S/O late Mahendra
Mandal, three parts,
equal, Jitendra Mandal,
S/O late Hirdi Mandal,
four parts, Sharda Devi,
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S/O late Hirdi Mandal,
four parts, Vilas Mandal,
father of late Veero
Mandal, four parts, Radha
Devi, Tara Devi, S/O late
Biro Mandal, eight parts,
equal, Ashok Mandal,
Upendra Mandal,
Buddhadev Mandal, S/O
late Kiro Mandal, 7.2
parts, equal, Sanjo Devi,
wife of late Vasudev
Mandal, 0.8 parts, Arun
Mandal, Shravan Mandal,
S/O late Vasudev
Mandal, 1.6 parts, equal,
Kun-Kun Mandal, S/O
Moti Mandal, twelve
parts, Vill Shaktinagar

15

223

535 Part

0.0465

0.115

Private

Bhitt-2

Bholi Devi, H/O OP
Mandal, Vill
ShantinagarMukeri Tola,
Police Station Gopalpur

16

223

534 Part

0.0465

0.115

Private

Bhitt-2

Uttam Shah, Gurudev
Shah, Mantu Shah, S/O
late Mahabir Shah, one
part equal, and Etwari
Shah, S/O late Nathan
Shah, one part, Vill
Walechak police station
Gopalpur Tola Bhimdas
district Bhagalpur

17

262

536 Part

0.0010

0.0025

Private

Bhitt-2

Ashok Singh and Arun
Kumar Singh, S/O late
Rasiklal Singh, one part
equal, Rekha Devi and
Shila Devi, S/O late
Rasiklal Mandal, one part
equal, Shivnarayan
Mahato and Narendra
Mahato, Subodh Mahato,
Subhash Mahato, S/O late
Ganesh Mahato, eight
parts equal, Vill
Kaluchak, Police Station
Gopalpur, District
Bhagalpur

18

253

717 Part

0.0304

0.075

Private

Bhitt-2

Adhik Lal
Sarayug

Sharma wo
Sharma  wo
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Prithvichand Sharma s/o
Late Mogal Sharma
Twenty shares equal wo
Uma Devi H/O Late
Dwarka Sharma 1.67
shares Wo Laddu Sharma
S/o Late Dwarika Sharma
1.67 shares Wo
Dharmashila Devi S/o
Late Dwarika Sharma
1.66 shares Wo Rajesh
Sharma Wo Amar
Sharma Wo Arun Sharma
S/o Late Sridhar Sharma
Three shares equal Wo
Renu Devi Wo Daisy
Devi S/o Late Sridhar
Sharma Two shares equal
Wo Sakila Devi S/O Late
Vakil Sharma one share
wo Arbind Sharma wo
Pintu Sharma S/O Late
Vakil Sharma two shares
equal wo Shobha Devi
wo Indu Devi S/O Late
Vakil Sharma two shares
equal wo Tara Devi father
of Late Baldev Sharma
five shares Vill Nijgram

19

253

724 Part

0.1113 0.275

Private

Bhitt-2

Adhik Lal Sharma wo
Sarayug Sharma  wo
Prithvichand Sharma s/o
Late Mogal Sharma
Twenty shares equal wo
Uma Devi H/O Late
Dwarka Sharma 1.67
shares Wo Laddu Sharma
S/o Late Dwarika Sharma
1.67 shares Wo
Dharmashila Devi S/o
Late Dwarika Sharma
1.66 shares Wo Rajesh
Sharma Wo Amar
Sharma Wo Arun Sharma
S/o Late Sridhar Sharma
Three shares equal Wo
Renu Devi Wo Daisy
Devi S/o Late Sridhar
Sharma Two shares equal
Wo Sakila Devi S/O Late
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Vakil Sharma one share
wo Arbind Sharma wo
Pintu Sharma S/O Late
Vakil Sharma two shares
equal wo Shobha Devi
wo Indu Devi S/O Late
Vakil Sharma two shares
equal wo Tara Devi father
of Late Baldev Sharma
five shares Vill Nijgram
Wakjabje Parmanand
Sharma, S/O Jago
Sharma, Vill Shantinagar
Mokri Tola, Police
Station Gopalpur, District
Bhagalpur

20

253

724 Part

0.0182

0.045

Private

Bhitt-2

Parmanand Sharma, S/O
late Jago Sharma, Vill
Shantinagar (Mukeri
Tola), Police Station
Gopalpur, District
Bhagalpur

21

722 Part

0.2651

0.655

Private

Bhitt-2

Muralidhar Mandal, S/O
late Kiro Mandal, Vill
Shantinagar (Mukeri
Tola), Police Station
Gopalpur, District
Bhagalpur.

22

722 Part

0.0243

0.06

Private

Bhitt-2

Vinod Rajak, S/O Tarani
Rajak, Vill Ajmabad,
Police Station Gopalpur,
District Bhagalpur.

23

376

725 Part

0.3379

0.835

Private

Bhitt-2

Laungi Devi, H/O
Vishnudev Mandal, Vill
Shantinagar (Mukeri
Tola), Police Station
Gopalpur, District
Bhagalpur

24

376

726 Part

0.0030

0.0075

Private

Bhitt-2

Laungi Devi, H/O
Vishnudev Mandal, Vill
Shantinagar (Mukeri
Tola), Police Station
Gopalpur, District
Bhagalpur

25

193

727 Part

0.2833

0.70

Private

Bhitt-2

Pammi Devi, H/O Manoj
Kumar alias  Manoj
Kumar  Jaiswal, Vill
Ajmabad police station,
Gopalpur district
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Bhagalpur

26

193

727 Part

0.2550

0.63

Private

Bhitt-2

Bindeshwari Singh and
Dayaram  Singh, S/O
Bulaki Singh, Vill
Nijgram, Police Station
Gopalpur, District
Bhagalpur,
WakjajeJhigon  Sharma,
S/O Sukhdev Sharma

27

193

727 Part

0.4370

1.08

Private

Bhitt-2

Bindeshwari Singh and
Dayaram Singh, S/O
Bulaki Singh, Vill
Nijgram, Police Station
Gopalpur, District
Bhagalpur

28

11

728 Part

0.1133

0.28

Private

Bhitt-2

Mohd. Pappu and Mohd.
Afroz, S/IO Mohd.
Magbool, Vill Azamabad,
Police Station Gopalpur,
District Bhagalpur

29

11

728 Part

0.0344

0.085

Private

Bhitt-2

Subhash Rajak, S/O late
Buchkun  Rajak, Vill
Azamabad, Police Station
Gopalpur, District
Bhagalpur

30

217

730 Part

0.3703

0.915

Private

Bhitt-2

Raghubansh Rajak and
Parmanand Rajak and
Vinod Rajak and
Jaiprakash Rajak, S/O
late Tarani Rajak, four
parts  equal, Mohd.
Draupadi  Devi  and
Jayamala Devi, S/O late
Tarani Rajak, two parts
equal, Mohd. Lalo Rajak
and Suvo Rajak, S/O late
Bachchi Rajak, four parts
equal, Mohd. Geeta Devi,
S/O late Bachchi Rajak,
two parts equal, Mohsmat
Manorama Devi, H/O late
Bachkun Rajak, one part,
Mohd. Subhash Rajak
and Suraj Rajak, S/O late
Buchkun Rajak, three
parts  equal, Mohd.
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Sumitra Devi and Ruby
Devi, S/O late Buchkun
Rajak, two parts equal,
Mohd. Urmila Devi and
Reshma Devi, S/O late
Bhikha Rajak, twelve
parts equal, Vill
Azamabad, Police Station
GopalpurDistrict
Bhagalpur

31

271

731 Part

0.4066

1.005

Private

Bhitt-2

Rajendra Bhagat and
Lakhan Lal Bhagat, S/O
Harkhu Bhagat, one part
equal, Yamuna Bhagat
and Chandra Kishore
Bhagat and  Sitaram
Bhagat, S/O Dev Narayan
Bhagat, one part equal,
Vill  Nijgram, Police
Station Gopalpur, District
Bhagalpur

32

271

731 Part

0.2773

0.685

Private

Bhitt-2

Anita Devi slo
Bindeshwari Rajak, Vill
Ajmabad, Thana
Gopalpur, District
Bhagalpur

33

271

731 Part

0.1821

0.45

Private

Bhitt-2

Rajendra Bhagat and
Lakhan Lal Bhagat, S/O
Harkhu Bhagat, one part
equal, Yamuna Bhagat
and Chandra Kishore
Bhagat and  Sitaram
Bhagat, S/O Dev Narayan
Bhagat, one part equal,
Vill  Nijgram, Police
Station Gopalpur, District
Bhagalpur

Vakbje Murti Devi s/o
Jogi Yadav, Vill Ajmabad

34

91

732 Part

0.0633

0.15625

Private

Bhitt-2

Geeta Devi, H/O Subhash
Rajak, Vill Ajmabad,
Police Station Gopalpur,
District Bhagalpu

35

91

732 Part

0.9686

2.39375

Private

Bhitt-2

Yamuna Bhagat, Chandra
Kishore Bhagat, S/O
Devnarayan Bhagat, a
part alike, Rajendra
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Bhagat, Lakhan Bhagat
S/O Harsu Bhagat, a part
Vill Nijgram, Azamabad

36

01

734 Part

0.1133

0.28

Private

Bhitt-2

Riku Devi, H/O Amar
Rajak, Vill Ajmabad,
Police Station Gopalpur,
District Bhagalpur

37

01

734 Part

0.1897

0.46875

Private

Bhitt-2

Shakuntala Devi, H/O
Suggo Rajak, Vill
Ajmabad, Police Station
Gopalpur, District
Bhagalpur

38

01

734 Part

0.1265

0.3125

Private

Bhitt-2

Subhash Rajak, S/O late
Buchkun  Rajak, Vill
Ajmabad, Thana
Gopalpur, District
Bhagalpur

39

01

734 Part

0.0632

0.15625

Private

Bhitt-2

Virana Devi, H/O
Jawahar  Yadav, Vill
Ajmabad, Gopalpur
police station, Bhagalpur
district

40

01

734 Part

0.2519

0.6225

Private

Bhitt-2

Raghuvansh Rajak, S/O
Tarani Rajak, Vill
Azamabad, Police Station
Gopalpur, District
Bhagalpur

41

01

734 Part

0.0688

0.17

Private

Bhitt-2

Akhileshwari Mahato,
Madari Mahato, Rajendra
Mahato, Patori Mahato,
S/O Ram Mahato, part of
the same Vill Kaluchak

42

321

735 Part

0.1052

0.26

Private

Bhitt-2

Mohan  Kunwar and
Praful Kunwar, S/O Ajav
Lal Kunwar, part of the
same, Vill Saidpur, Police
Station Gopalpur, District
Bhagalpur

43

321

735 Part

0.0101

0.025

Private

Bhitt-2

Hakim Yadav and
Rabahar  Yadav and
Ashok Yadav and Saryug
Yadav, Vill Azamabad
Bhim Das Tola Gopalpur
Police Station, Bhagalpur
District
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44

736 Part

0.0213

0.0525

Private

Bhitt-2

Mohan  Kunwar and
Praful Kunwar, S/O Ajav
Lal Kunwar, part of the
same, Vill Saidpur, Police
Station Gopalpur, District
Bhagalpur

45

321

736 Part

0.0202

0.05

Private

Bhitt-2

Sanjay Rajak and Rajesh
Rajak and Ranjit Kumar
and Anup Kumar, S/O
late Satyanarayan Rajak,
Vill  Sukatiya Bazar,
Police Station Gopalpur,
District Bhagalpur

46

321

736 Part

0.1740

0.43

Private

Bhitt-2

Hakim Yadav and
Jabahar Yadav and Ashok
Yadav, PesaranSaryug
Yadav Vill Azamabad
Bhimdas Tola District
Bhagalpur

47

321

736 Part

0.0486

0.12

Private

Bhitt-2

Suggo Rajak, S/O
Bachchi  Rajak, Vill
Ajmabad, Police Station
Gopalpur, District
Bhagalpur

48

414

768 Part

0.0637

0.1575

Anavad Sarv
Sadharan

Rasta

Anavad Sarv Sadharan

49

804

0.0111

0.0275

Private

Bhitt-2

Akhileshwari Mahato,
Madari Mahato, Rajendra
Mahato, Patori Mahato,
S/O Ram Mahato, part of
the same Vill Kaluchak

50

244

805 Part

0.1214

0.30

Private

Bhitt-2

Suchi Rai, S/O Saryug
Ram, Vill  Ajmabad,
Police Station Gopalpur,
District Bhagalpur

51

72

817 Part

0.1558

0.385

Private

Bhitt-2

Chunchun Kunwar, S/O
Kuldeep Kunwar, one
part, Mohan Kunwar, one
Prafful Kunwar, S/O
Ajablal Kunwar, one Part:
That Vishnudev Kunwar,
that Sadanand Kunwar,
S/O Bhujangi Kunwar,
one part Vill Saidpur
police station Gopalpur
District Bhagalpur Wakje
- Ashwani Kumar Sharma
Eurf Guddu Kumar and
Prince Priya, S/O late
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Gautam Sharma, Vill
Azamabad

52

72

817 Part

0.0101

0.025

Private

Bhitt-2

Dharmendra Kumar
Sharma, S/O Mohit Lal
Sharma, Vill Ajmabad,
Police Station Gopalpur,
District Bhagalpur

53

72

823 Part

0.0243

0.06

Private

Bhitt-2

Ashwani Kumar Sharma
alias Guddu Kumar and
Prince Priya, S/O late
Gautam Sharma, Vill
Ajmabad, Police Station
Gopalpur, District
Bhagalpur

54

72

823 Part

0.1235

0.305

Private

Aawasiya

Dharmendra Kumar
Sharma, S/O Mohit Lal
Sharma, Vill Ajmabad,
Police Station Gopalpur,
District Bhagalpur

55

72

823 Part

0.0253

0.0625

Private

Aawasiya

Suraj Rajak S/O Late
Buchkun  Rajak  Vill
Ajmabad Thana Gopalpur
District Bhagalpur

56

72

823 Part

0.0688

0.17

Private

Bhitt-2

Arjun Sharma  S/O
Vuddhadev Sharma Vill
Ajmabad Thana Gopalpur
District Bhagalpur

57

72

823 Part

0.0253

0.0625

Private

Aawasiya

Prakash Sharma S/O Late
Valeshwar Sharma Vill
Azamabad Thana
Gopalpur District
Bhagalpur

58

72

823 Part

0.0405

0.10

Private

Aawasiya

Shakuntala Devi H/O
Sujo Rajak Vill Ajmabad
Thana Gopalpur District
Bhagalpur

59

72

823 Part

0.0708

0.175

Private

Bhitt-2

Archana Sharma H/O
Akshay Kumar Sharma
Vill  Ajmabad Thana
Gopalpur District
Bhagalpu

60

72

823 Part

0.1012

0.25

Private

Bhitt-2

Kunti Devi H/O Jairam
Sharma Vill Ajmabad
Thana Gopalpur District




156

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Sr.
No.

Name of
Mauza

Thana
No.

Khata
No.

Plot/
Survey
No.

Effected Area

Area
(InHa)

Area
(In
Acre)

Type of
Land

Nature
of Land

Name of the Land
Owner/Inerested
Persons

Bhagalpur

61

72

823 Part

0.0626

0.155

Private

Bhitt-2

Lale Rajak S/O Bacchi
Rajak  Vill ~ Ajmabad
Thana Gopalpur District
Bhagalpur

62

72

824

0.0142

0.035

Private

Bhitt-2

Lale Rajak S/O Bacchi
Rajak  Vill  Ajmabad
Thana Gopalpur District
Bhagalpur

63

71

822 Part

0.0263

0.065

Private

Bhitt-2

Chunchun Kunwar, S/O
Kuldeep Kunwar, a part,
Mohan Kunwar, Prafful
Kunwar, S/O Ajablal
Kunwar, a part,
Vishnudev Kunwar,
Sadanand Kunwar, S/O
Bhujangi Kunwar, a part,
Vill ~ Saidpur, Police
Station Gopalpur District
Bhagalpur

64

71

818 Part

0.0101

0.025

Private

Bhitt-2

Ashwani Kumar Sharma
alias Guddu Kumar and
Prince Priya, S/O late
Gautam Sharma, Vill
Azamabad, Police Station
Gopalpur. District
Bhagalpur

65

71

818 Part

0.0243

0.06

Private

Bhitt-2

Wakbaze - Dharmendra
Sharma

66

71

818 Part

0.0101

0.025

Private

Bhitt-2

Madan  Sharma and
Sampat Sharma, S/O late
Dhiren  Sharma, part
equal  Vill  Ajmabad,
Wakbaze Arjun Sharma

67

71

818 Part

0.0081

0.02

Private

Bhitt-2

Madan Sharma  and
Sampat Sharma, S/O late
Dhiren ~ Sharma, part
equal Vill Ajmabad
Wakbaze Archana
Sharma  s/lo  Akshay
Sharma

68

105

816

0.0162

0.04

Private

Bhitt-2

Akshay Kumar Sharma
and Arjun Kumar
Sharma, S/O Buddhadev
Sharma and Avanish
Sharma, S/O Mohit Lal
Sharma, Vill Ajmabad,
Police Station Gopalpur,
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Effected Area
Plot/ Name of the Land
Sr. Name of Thana | Khata Area Type of Nature Owner/Inerested

Survey Area
No. Mauza No. No. No. (In Ha) A(Clpe) Land of Land Persons

District Bhagalpur

Akshay Kumar Sharma
and Arjun Kumar
Sharma, S/O Buddhadev
69 . . Private _ Sharma and  Avanish
105 815 Part | 0.0344 0.085 Aawasiya Sharma, S/O Mohit Lal
Sharma, Vill Ajmabad,
Police Station Gopalpur,
District Bhagalpur

Ram Vilas Rajak,
Kamleshwari Rajak,
Vindeshwari Rajak,
Madan one, Pawan Rajak,
Sanjay Rajak, S/O late
70 . | 105 | 815Part | 0.0749 | 0185 | PVae | Aawasiya | BNOChAN Rajak, seven
parts equal, Sunita Devi,
H/O late Bhochan Rajak,
one part, Lalita Devi Woh
Mango Devi, S/O late
Bhochan Rajak, two parts
equal, Vill Azamabad

Suman Devi, H/O late
Jeetan Sharma, one part,
Amrish Sharma, Rakesh
Sharma, Shivji Sharma,
71 Private S/O late Jeetan Sharma,
g g 105 | 815 Part | 0.0445 0.11 Bhitt-2 | three parts, Chano
Sharma, S/O late
Parmeshwar Sharma, four
parts, Vill  Ajmabad
police station Gopalpur
District Bhagalpur

Shri Durga Ji's Sawayat

72 . . Private . Hriday Narayan Kunwar,
386 814 Part | 0.0081 0.02 Aawasiya S/O Shivsahaya Kunwar,

Vill Saidpur

Sampat Sharma, S/O late
73 Private Makan D_hiran Shar_ma, \_/iII
’ ’ 71 819 Part | 0.0273 | 0.0675 may Ajmabad, police station
sahan | Gopalpur, district
Bhagalpur

Madan Sharma, S/O late
74 Private Makan Dhiran Shar'ma, \/ill
! ! 71 819 Part | 0.0273 | 0.0675 may Ajmabad, police station
sahan | Gopalpur, district
Bhagalpur

75 Private Makan Bhushan Sharma wo
! ! 4 819 Part | 0.0486 0.12 ma Mangal Sharma S/O Late
y Bhoomi  Sharma two
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sahan

shares equal wo Sita Devi
wo Renu Devi wo Biro
Devi S/O Late Bhoomi
Sharma three shares equal
Vill  Ajmabad  Thana
Gopalpur District
Bhagalpur

76

71

819 Part

0.0142

0.035

Private

Makan
may
sahan

Madan Sharma wo Jairam
Sharma wo  Sampat
Sharma wo Ramevtar
Sharma s/o Late Dhiraj
Sharma Ansh Saman Vill
Ajmabad Police Station,
Gopolpur, District
Bhagalpur

77

71

820 Part

0.0121

0.03

Private

Makan
may
sahan

Bhushan  Sharma wo
Mangal Sharma S/O Late
Bhoomi  Sharma  two
shares equal wo Sita Devi
wo Renu Devi wo Biro
Devi S/O Late Bhoomi
Sharma three shares equal
Vill  Ajmabad Thana
Gopalpur District
Bhagalpur

78

71

820 Part

0.0041

0.01

Private

Aawasiya

Madan Sharma wo Jairam
Sharma wo  Sampat
Sharma wo Ramevtar
Sharma s/o Late Dhiraj
Sharma Ansh Saman Vill
Ajmabad Police Station,
Gopolpur, District
Bhagalpur

79

72

821

0.0202

0.05

Private

Makan
may
sahan

Kunti Devi, H/O Jairam
Sharma, Vill Ajmabad,
Police Station Gopalpur,
District Bhagalpur

80

86

828 Part

0.0324

0.08

Private

Makan
may
sahan

Bechan Sharma, S/O late
Jummi Sharma, Panchu
Sharma, S/O late Jummi
Sharma, Amar Kumar,
S/O Jummi Sharma Vill
Ajmabad Police Station
Gopalpur District
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Effected Area
Sr. Name of | Thana | Khata | o 1°U Area Type of Nature Name of the Land
No Mauza No. | No. | Survey | Area (In L and of Land Owner/Inerested
' ' ' No. | (InHa) Persons
Acre)
Bhagalpur

Ramita Devi,H/O Siltha
Private Makan | Harijan, Vill Ajmabad,
86 828 Part | 0.0162 0.04 may Police Station Gopalpur,

sahan | District Bhagalpur.

81

Ganori Ravidas, S/O late
Chhatri  Ravidas, Vill

82 Privat Makan | \imabad, Police Stati
. . 8 | 828Part | 0.0091 | 0.0225 rivate may Jjmabad, - Folice  Station
Gopalpur, District

sahan
Bhagalpur.

83 Privat Anavad Sarv Sadharan
g g 414 | 863 Part | 0.0971 | 0.24 rivate Rasta

Suresh P. Sharma and
Upendra P. Sharma and
Prithvi Chandra Sharma
and  Sanjeev  Kumar
Ranjan and Lalan Kumar,
S/O late Deepnarayan
Sharma forty shares equal
wo Satyabhama Devi H/O
Late Kapil Dev Sharma
1.34 shares wo Abhash

84 Private Kumar alias Tutu 1.34
144 864 0.0121 0.03 Aawasiya Ansh He Smriti Kumari

He Supriya Kumari He
Annu Priya He Monica
Kumari He S/O Late
Kapil Dev Sharma 5.32
degrees equal that Paltu
Sharma S/O Late Ishwar
Sharma 4 degrees that
Dinesh ~ Sharma  that
Jitendra Sharma wo Garib
Sharma S/O Late
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Bhukdev Sharma three
shares equal wo Parvati
Devi S/O Late Shukdev
Sharma one share wo
S/O Late
Sharma  four
Ajmabad
Thana Gopalpur District

Pawani Devi
Ishwar

shares  Vill

Bhagalpur

85

144

865

0.0688

0.17

Private

Makan
may
sahan

Suresh P. Sharma and
Upendra P. Sharma and
Prithvi Chandra Sharma
and  Sanjeev  Kumar
Ranjan and Lalan Kumar,
S/O late Deepnarayan
Sharma forty shares equal
wo Satyabhama Devi H/O
Late Kapil Dev Sharma
1.34 shares wo Abhash
Kumar alias Tutu 1.34
Ansh He Smriti Kumari
He Supriya Kumari He
Annu Priya He Monica
Kumari He S/O Late
Kapil Dev Sharma 5.32
degrees equal that Paltu
Sharma S/O Late Ishwar
Sharma 4 degrees that
Dinesh ~ Sharma  that
Jitendra Sharma wo Garib
Sharma S/O Late
Bhukdev Sharma three
shares equal wo Parvati
Devi S/O Late Shukdev
Sharma one share wo
Pawani Devi S/O Late
Ishwar ~ Sharma  four
shares  Vill  Ajmabad
Thana Gopalpur District
Bhagalpur
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No. Mauza No. No. No. (In Ha) A(Clpe) Land of Land Persons

Suresh P. Sharma and
Upendra P. Sharma and
Prithvi Chandra Sharma
and  Sanjeev  Kumar
Ranjan and Lalan Kumar,
S/O late Deepnarayan
Sharma forty shares equal
wo Satyabhama Devi H/O
Late Kapil Dev Sharma
1.34 shares wo Abhash
Kumar alias Tutu 1.34
Ansh He Smriti Kumari
He Supriya Kumari He
Annu Priya He Monica
86 Private Makan Kumari He S/O Late

i " 144 866 0.0202 0.05 may Kapil Dev Sharma 5.32
sahan | degrees equal that Paltu
Sharma S/O Late Ishwar
Sharma 4 degrees that
Dinesh ~ Sharma  that
Jitendra Sharma wo Garib
Sharma S/O Late
Bhukdev Sharma three
shares equal wo Parvati
Devi S/O Late Shukdev
Sharma one share wo
Pawani Devi S/O Late
Ishwar ~ Sharma  four
shares  Vill Ajmabad
Thana Gopalpur District
Bhagalpur

Jamuna  Bhagat wo

Chandra Kishore Bhagat

wo Sitaram Bhagat S/O

' Makan Devnarayan Bhagat wo

87 : : o | 867Part | 0.0192 | 0.0475 | Private may | Lakhan Bhagat  S/O

sahan | Harkhu Bhagat Ek Ansh

Vill  Ajmabad  police

station Gopalpur district
Bhagalpur

Total 9.4484 | 23.3475

Mauja-Bhavanipur, P.S. No.-02

Lakshmi  Sagar, Bhup
1 . . 2976 Private . Narayan, Roop Narayan,
922 Part 0.0061 0.015 Bhitt-2 Jagat Narayan, S/O late

Vidhananath Singh, part
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similar  Vill. Baniyan
Police Station Rangra
District Bhagalpur

922

2946
Part

0.0364

0.09

Private

Bhitt-2

Duli Devi, H/O Gorelal
Singh, Vill Masudanpur
Tola Baniyan, Police
Station Rangra, District
Bhagalpur

825

2944
Part

0.1497

0.37

Private

Bhitt-2

1149

2945
Part

0.1295

0.32

Private

Bhitt-2

Raghubir Mandal and
Shaligram Mandal, S/O
Palo Mandal, part equal,
Vill Nijgram Tola
Baniyan, Police Station
Rangra District
Bhagalpur

1463

2943

0.0324

0.08

Private

Bhitt-2

Shukdev  Shah, S/O
Rajkumar  Shah, Vill
Nijgram Tola, Baniyan,
Police Station Rangra,
District Bhagalpur

91

2947
Part

0.1477

0.365

Private

Bhitt-2

Pago Devi, H/O late Ram
P. Singh, one par,
Chiranjeevi P. Singh,
Diwakar Kumar Singh,
Kundan Kumar Singh,
Chandan Kumar Singh,
Abhay Kumar Singh,
Shekhar Kumar Singh,
S/O late Ram P. Singh,
six parts equal, Nita Devi,
S/O late Ram P. Singh,
one part, Vill Nijgram
Tola  Banian, Police
Station Rangra, District
Bhagalpur

1558

2948

0.0728

0.18

Anavad
Bihar Sarker

Bhitt-2

Anavad Bihar Sarkar

922

2951
Part

0.0030

0.0075

Private

Bhitt-2

Duli Devi, H/O Gorelal
Singh, Vill Masudanpur
Tola Baniyan, Police
Station Rangra, District
Bhagalpur

923

2950
Part

0.0010

0.0025

Private

Bhitt-2

Veena Devi, H/O
Yogendra P. Singh, Vill
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Baniya Police Station
Rangra, District
Bhagalpur

10

1415

2942

0.0010

0.0025

Private

Bhitt-2

Shahveer and Chunchun,
S/O Tetar, one part equal,
Doman and Bhojal,S/O
Vabhali Mandal, one part
equal, Vill Nijgram Tola
Baniyan, Police Station
Rangra, District
Bhagalpur

11

31

2949

0.1437

0.355

Private

Bhitt-2

Kaulash Kishore, that
ascetic, that Manoranjan,
S/O late Suryanarayan,
three parts equal, that
Gyanvati Devi, S/O late
Suryanarayan, one part
equal, that  Uddhav
Kumar, that Gurudayal,
S/O late Ambika, two
parts equal, that Meenu
Kumari, that Saluna
Kumari, S/O late Ambika,
two parts equal, Vill
Nijgram Tola Baniyan,
Police Station Rangra,
District Bhagalpur

12

31

2937
Part

0.0425

0.105

Private

Bhitt-2

Pradeep ~ Singh  and
Nageshwar P. Singh, S/O
late  Sundar Mandal,
eighteen parts equal. He
Mahendra Singh and
Ashok Singh, S/O late
Bhola Mandal, nine parts
equal. He Faguni Devi,
H/O late Yogendra Singh,
one part equal. He Rahul
Kumar and Ankit Kumar,
S/O late Yogendra Singh,
two parts equal. He
Parmila Devi and Nirmala
Devi, S/O late Bhola
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Mandal, six parts equal.
He Pago Devi, H/O late
Ram Prasad Singh, 4.5
parts equal. He
Chiranjeevi Prasad Singh
and Diwakar Kumar
Singh and Kundan Kumar
Singh and  Chandan
Kumar Singh, Abhay
Kumar, S/O late Ram
Prasad Singh, 27 parts
equal. Nita Devi, S/O late
Ram Prasad Singh, 4.5
parts Vill Nijgram Tola
Baniyan Police Station
Rangra District
Bhagalpur

13

31

2936
Part

0.0020 | 0.005

Private

Bhitt-2

Pradeep ~ Singh  and
Nageshwar P. Singh, S/O
late Sundar Mandal,
eighteen parts equal. He
Mahendra Singh and
Ashok Singh, S/O late
Bhola Mandal, nine parts
equal. He Faguni Devi,
H/O late Yogendra Singh,
one part equal. He Rahul
Kumar and Ankit Kumar,
S/O late Yogendra Singh,
two parts equal. He
Parmila Devi and Nirmala
Devi, S/O late Bhola
Mandal, six parts equal.
He Pago Devi, H/O late
Ram Prasad Singh, 4.5
parts equal. He
Chiranjeevi Prasad Singh
and Diwakar Kumar
Singh and Kundan Kumar
Singh and  Chandan
Kumar  Singh, Abhay
Kumar, S/O late Ram
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Prasad Singh, 27 parts
equal. Nita Devi, S/O late
Ram Prasad Singh, 4.5
parts Vill Nijgram Tola
Baniyan Police Station
Rangra District
Bhagalpur

14

1267

2938
Part

0.0769

0.19

Private

Bhitt-2

Shatrughan P. Singh, S/O
late Sadhu Singh, Vill
Baniyan, Police Station
Rangra, District
Bhagalpur

15

1267

2938
Part

0.1619

0.40

Private

Bhitt-2

Kapil Dev Singh and
Ambika Singh, S/O late
Bhola P. Singh, Vill
Murli, Police Station
Rangra, District
Bhagalpur

16

1267

2938
Part

0.5140

1.27

Private

Bhitt-2

Lakhan Sah, S/O Shukla
Sah, Vill Barurpur
Wakjabe Adhiklal Yadav

17

1267

2938
Part

0.2872

0.71

Private

Bhitt-2

Lakhan Sah, S/O Shukla
Sah, Vill Barurpur
Wakjabe Adhiklal Yadav

18

434

2939
Part

0.0526

0.13

Private

Bhitt-2

Janardan and Damodar
and Shatrughan, S/O
Jamuna  Prasad, part
equal, Vill Nijgram police
station Rangra district
Bhagalpur

19

831

2925
Part

0.1275

0.315

Private

Bhitt-2

Baldev Sah, S/O Raj
Kumar Sah, Vill Nijgram
Tola, Baniyan, Police
Station Rangra, District
Bhagalpur

20

760

2924
Part

0.3480

0.86

Private

Bhitt-2

Laxman P. Singh, S/O
late Bajrangi Mandal, one
part, Manoj P. Singh,
Sunil Kumar  Singh,
Vinod Kumar Singh, S/O
late Shivshankar Mandal,
one part, equal Vill
Nijgram Tola, Baniyan,
Police Station Rangra,
District Bhagalpur

21

760

4543
5232

0.2246

0.555

Private

Bhitt-2

Krishna Kumar Singh and
Dinesh Kumar Singh and
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Part

Naresh P. Singh, S/O late
Kailash P. Singh, three
parts equal and Kiran
Devi, S/O late Kailash P.
Singh, one part Vill
Nijgram, Police Station
Rangra, District
Bhagalpur.

22

220

4543
Part

0.0445

0.11

Private

Bhitt-2

Bijay Kumar Yadav, S/O
late Vishwanath Yadav,
Vill  Vikrampur, Police
Station Bihpur, District
Bhagalpur.

23

220

4543
Part

0.0223

0.055

Private

Bhitt-2

Braj Bhushan Kumar,
S/O Ram Kripal Yadav,
and Kumari Kanchan,
H/O Braj Bhushan
Kumar, Vill Kursela
Rampur Gwaltoli, Police
Station Kursela, District
Katihar.

24

220

4543
Part

0.0880

0.21750

Private

Bhitt-2

Ranjo Devi, H/O Amol
Yadav, Vill Sahoda,
Police Station Gopalpur,
District Bhagalpur;

25

220

4543
Part

0.0708

0.175

Private

Bhitt-2

Nand Kishore P. Yadav,
S/O late Bhukhan P.
Yadav, Vill Sahoda,
Police Station Rangra,
District Bhagalpur

26

220

4543
Part

0.0040

0.01

Private

Bhitt-2

Pawan Kumar Paswan,
S/O Muna Paswan, Vill
Sahoda, Police Station
Rangra, District
Bhagalpur

27

220

4543
Part

0.0283

0.07

Private

Bhitt-2

Parvati Dev, H/O
Shukdev  Thakur, Vill
Sahoda, Police Station
Rangra, District
Bhagalpur

28

220

4543
Part

0.0051

0.0125

Private

Bhitt-2

Gajadhar Yadav, S/O late
Wutan Yadav, Vill
Sahoda, Police Station
Rangra, District
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Bhagalpur

29

220

4543
Part

0.0183

0.045

Private

Bhitt-2

Mustavah

30

977

4656
Part

0.4411

1.09

Private

Bhitt-2

Buneshwar and Chandra
Shekhar, S/O Dev Sharan
Singh, one part equal, He
Hari Sharan Singh, S/O
Durga Singh, one part
equal, He Viranchi Singh
and Prem Sagar, S/O
Ganesh Singh, one part
equal, Vill  Nijgram,
Police Station Rangra,
District Bhagalpur

31

1276

4655
Part

0.1356

0.335

Private

Bhitt-2

Akali Devi, H/O late
Bharat Das, one part,
Rajendra Das, Upendra
Das, Shivshankar Singh,
S/O late Bharat Das, three
parts equal, Sushila Devi,
S/O late Bharat Das, one
part, Vill Nijgram, Police
Station Rangra District
Bhagalpur

32

1276

4655
Part

0.0020

0.005

Private

Bhitt-2

Vishakha Kumari, H/O
Amit Kumar, Vill Murali,
Rangra police station,
Bhagalpur district

33

921

4653
Part

0.0627

0.155

Private

Bhitt-2

Vishakha Kumari, H/O
Amit Kumar, Vill Murali,
Rangra police station,
Bhagalpur district

34

921

4653
Part

0.0547

0.135

Private

Bhitt-2

Kalpana  Devi, H/O
Parmanand Singh, Vill
Mural, Police Station
Rangra, District
Bhagalpur,

35

444

4651
Part

0.2125

0.525

Private

Bhitt-2

Jairam Singh, that
Yamuna  Singh, S/O
Mahadev Singh, a part
equal, that Parshuram
Singh, that Ramsevak
Singh, that Mohan Singh,
S/O Jeevan Singh, one
Ash Samaan Vill Nijgram
Tola Banian police station
Rangra district
Bhagalpur,
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36

444

4651
Part

0.0971

0.24

Private

Bhitt-2

Shri Rajiv Ranjan, S/O
late Arjun Jha (Secretary
Arjun  Memorial Trust),
Vill Tetri police station
Navgachhiya district
Bhagalpur

37

457

4649
Part

0.0890

0.22

Private

Bhitt-2

Kachan Devi, H/O late
Awadhesh  Singh alias
Abhay Kumar Singh, Vill
Murli, Police Station
Rangra, District
Bhagalpur,

38

457

4649 Part

0.0547

0.135

Private

Bhitt-2

Babulal Singh, Suresh P.
Singh, Parmanand Singh,
S/IO late  Jageshwar
Mandal, twenty one parts
equally, Dinesh P. Singh,
Akhilesh  Kumar Singh,
Shravan Kumar, S/O late
Banarasi P. Singh, three
parts equally, Mamta
Devi, Phool Kumari,
Asha Kumari, S/O late
Banarasi P. Singh, three
parts equally, Kaushalya
Devi, H/O late Banarasi
P. Singh, one part,
Shakuntala Devi, Maya
Devi, father of late
Jageshwar Mandal,
fourteen parts Same Vill
Murali  police  station
Rangra district Bhagalpur

39

1276

4634
Part

0.1153

0.285

Private

Bhitt-2

Bablu Singh s/o Late
Bindeshwari Singh, Vill
Murli, Thana Rangra,
District Bhagalpur

40

1276

4634
Part

0.0547

0.135

Private

Bhitt-2

Rajiv Ranjan, S/O late
Arjun Jha, Vill Tetri,
Police Station
Navgachhiya, District
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Bhagalpur

41

921

4635
Part

0.1902

0.47

Private

Bhitt-2

Bablu Singh s/o Late
Bindeshwari Singh, Vill
Murli, Thana Rangra,
District Bhagalpur

42

555

4633
Part

0.0688

0.17

Private

Bhitt-2

Ravi Ranjan Mandal, S/O
Narayan P. Singh, vill
Murli, Police Station
Rangra, District
Bhagalpur

43

555

4633
Part

0.0810

0.20

Private

Bhitt-2

Vipin Kumar, S/IO
Narayan P. Singh, Vill
Murali, Police Station
Rangra, District
Bhagalpur

44

555

4633
Part

0.1214

0.30

Private

Bhitt-2

Radha Devi, H/O late
Chander Das, one part,
Gopal P. Singh, Gaurav
Kumar Singh, Shankar
Kumar Singh, S/O late
Chander Das, three parts,
equal, Vill Murli, Police
Station Rangra, District
Bhagalpur

45

555

4633
Part

0.0445

0.11

Private

Bhitt-2

Neelam Devi, H/O late
Bauju Das, one part,
Rajneesh Kumar, Manish
Kumar, S/O late Begu
Das, two parts Same Vill
Murali  police  station
Rangra district Bhagalpur

46

1371

4632
Part

0.1133

0.28

Private

Bhitt-2

Satish Chandra Shah and
Ashok  Kumar  Shah,
Gauri Shankar Shah and
Arvind Kumar Shah and
Rabindra Kumar Shah
S/O Chhedi Sah, part
equal, Vill  Nijgram,
Police Station Rangra,
District Bhagalpur

47

1371

4632
Part

0.0364

0.09

Private

Bhitt-2

Ravi Ranjan Mandal, S/O
Narayan P. Singh, Vill
Murli, Police Station
Rangra, District
Bhagalpur
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48

1371

4632
Part

0.0870

0.215

Private

Bhitt-2

Vipin Kumar, S/O
Narayan P. Singh, Vill
Murali, Police Station
Rangra, District
Bhagalpur

49

1371

4632
Part

0.2125

0.525

Private

Bhitt-2

Phoolo Devi, H/O Tiko
P. Singh, Vill Murali,
Police Station Rangra,
District Bhagalpur

50

1167

4631
Part

0.0890

0.22

Private

Bhitt-2

Siyaram  Singh  and
Laxman Singh, S/O late
Hari Singh, seven parts
equal, and Uchit Narayan
Singh alias Udit Narayan
Singh and Kailash P.
Singh and Jawahar P.
Singh and Ramanand
Singh Eurf Anoj Kumar
Singh, S/O late
Kamleshwari P. Singh,
four parts equal, Chinta
Devi, Veera Devi, Meera
Devi, S/O late
Kamleshwari P. Singh
three parts equal Vill
Nijgram Police Station
Rangra District
Bhagalpur

51

1167

4361
Part

0.0081

0.02

Private

Bhitt-2

Anil  Singh S/O late
Mohan Singh Vill Murli
Police Station Rangra
District Bhagalpur

52

1167

4631
Part

0.0041

0.01

Private

Bhitt-2

Gangadhar Singh, S/O
late Dhanni Mandal, one
part and Champa Devi,
S/O late Dhanni Mandal,
one part Vill Nijgram
Police Station Rangra
District Bhagalpur

53

1371

4613
Part

0.1194

0.295

Private

Bhitt-2

Jai Prakash Singh,
Shambhu Singh, Jaykesh
Singh, S/O late Sita Ram
Singh, three parts equal,
Sunita Devi, Yashoda
Devi, Rita Devi, S/O late
Sita Ram Singh, three
parts equal, Babita Devi,
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H/O late Sita Ram Singh,
a Vill Masudanpur Tola
Baniyan, Police Station
Rangra, District
Bhagalpur

Jai Prakash Singh,
Shambhu Singh, Jaykesh
Singh, S/O late Sita Ram
Singh, three parts equal,
Sunita Devi, Yashoda
. Devi, Rita Devi, S/O late
54 : | qan | 1% 100081 | 0.02 Private | ghitt.2 | Sita Ram  Singh, three
Part i i
parts equal, Babita Devi,
H/O late Sita Ram Singh,
a Vill Masudanpur Tola
Baniyan, Police Station
Rangra, District
Bhagalpur

55 g " 1558 4628 0.1892 | 0.4675 Anavad Bhitt-2 | Anavad Bihar Sarkar

Part Bihar Sarker
Geeta Devi, H/O
: Shashidhar P. Singh, Vill
56 : | 102 | %27 | 00728 | 018 Private | gt | Nijgram, Police Station
Part s
Rangra, District
Bhagalpur

Bindeshwari Singh,
Jayshree Mandal,
Indeshwari Mandal,
57 . . 4627 Private . Vinod Mandal, S/O
1202 Part 0.1053 0.26 Bhitt-2 Singeshwar Mandal, Vill
Murali  Police  Station
Rangra District

Bhagalpur

Bindu Devi, H/O Triveni
58 . . 4621 Private . P. Singh, Vill Murli,
1202 Part 0.0445 | 0.11 BRitt-2 | police  Station Rangra,

District Bhagalpur

Geeta Devi, H/O
. Shashidhar P. Singh, Vill
>9 : | e | 4821 o085 | 031 | P™A® | ppitea | Murli, Police  Station
Part ..
Rangra, District

Bhagalpur

Birendra Kumar Mandal
and Vinod Mandal, S/O
60 . . 4620 Private ) late Singeshwar Mandal,
1358 Part 0.0668 | 0.165 Bhitt-2 Vill Murli, Police Station
Rangra, District

Bhagalpur
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Birendra Kumar Mandal
and Vinod Mandal, S/O
, late Singeshwar Mandal,
o wes | 0L | o045 | 0105 | P | shite2 | i M, Police Staton
Rangra, District
Bhagalpur
Rajiv Ranjan, S/O late
_ Arjun Jha, Vill Tetri,
62 1355 ‘L‘Salrts 0.0243 | 0.06 Private Bhitt-2 | Police Station
Navgachhiya, District
Bhagalpur
Umesh Singh, S/O late
_ Raghunandan Singh, Vill
63 wes | 0 | 00243 | 006 | P™ | pite2 | Murali, Police Station
Rangra, District
Bhagalpur
Paltan Singh and
Bhagwan  Singh and
Jiyalal Singh and
Dashrath Singh, S/O late
Saukhi  Singh, sixteen
. arts equal, Usha Devi,
64 mss | 10U | 00668 | 0165 | T | phitt2 Fli/le_era ([])evi_, Baby Devi,
Anita Devi, S/O late
Panchananda Singh, four
parts equal, Vill Murli
Police Station Rangra
District Bhagalpur
65 1558 4586 0.0445 0.11 'Anavad Bhitt-2 | Anavad Bihar Sarker
Part Bihar Sarker
Narsingh two parts he
Bhola he Ambika he
. Suresh he Sikandar S/O
66 1sss | 161 o055 | 01375 | PV | Bhitt2 | Lalchand Singh one part
Part same Vill Nijgram Police
Station Rangra District
Bhagalpur
Niranjan Kumar Singh,
_ S/O late Bhola P. Singh,
67 ez | 88 00202 | 005 Private | ppittp | Vill  Murali,  Police
Part Station Rangra, District
Bhagalpur
68 4588 Private i Virendra P. Singh, Kaso
1202 Part 0.0122 1 003 Bhitt-2 Singh, Vill Nijgram Tola,
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Baniyan, Police Station
Rangra, District
Bhagalpur

Niranjan Kumar Singh,
_ S/O late Bhola P. Singh,
69 . ‘ 2e2 | P87 | 00809 | 0.20 Private Bhitt-2 | Vill  Murali,  Police
Part . -
Station Rangra, District

Bhagalpur

Rajiv Ranjan, S/O late

_ Arjun Jha, Vill Tetri,
70 : e | 8T L oa073 | o2es | P™ | 2 | Police Station
art Navgachhiya, District
Bhagalpur

Rajiv Ranjan, S/O late
_ Arjun Jha, Vill Tetri,
71 : | e | P8 00010 | 00025 | PVA | phitt2 | Police Station
Part . _
Navgachhiya, District

Bhagalpur

Parmanand Singh,
Brahmanand Singh, S/O
late Karu Mandal, two
parts equal, Sushila Devi,

_ Abha Devi, Deepa Devi,
72 : | 1503 158% 0.0486 | 0.12 Private | g5t | that child, Devi, S/O late
ar Karu Mandal, four parts
equal, Vill Murli, Police
Station Rangra, District
Bhagalpur

Lal Bahadur Singh and
Shyam P. Singh, S/O late
Saudagar Mandal, two
parts equal, and Sunaina
73 . . 4564 Private . Devi and Jayanti Devi,

1503 Part 0.3298 | 0.815 Bhitt-2 /0 late Saudagar
Mandal, two parts equal,
Vill Murli, Police Station
Rangra, District
Bhagalpur

Lal Bahadur Singh and
Shyam P. Singh, S/O late
1501 | 4563 | 0.008L | 0.02 Private | gy, , | Saudagar Mandal, two

parts equal, and Sunaina
Devi and Jayanti Devi,
S/O late Saudagar

74
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Mandal, two parts equal,
Vill Murli, Police Station
Rangra, District
Bhagalpur

75

1503

4565

0.0202

0.05

Private

Bhitt-2

Parmanand Singh,
Brahmanand Singh, S/O
late Karu Mandal, two
parts equal, Sushila Devi,
Abha Devi, Deepa Devi,
that child, Devi, S/O late
Karu Mandal, four parts
equal, Vill Murli, Police
Station Rangra, District
Bhagalpur

76

1097

4579
Part

0.0162

0.04

Private

Bhitt-2

Mekhan Singh, S/O Viran
Singh, Vill Murli, Police
Station Rangra, District
Bhagalpur

77

1503

4578
Part

0.0911

0.225

Private

Bhitt-2

Parmanand Singh and
Brahmanand Singh, S/O
late Karu Mandal, part
equal Vill Murli police
station Rangra district
Bhagalpur

78

410

4576
Part

0.1882

0.465

Private

Bhitt-2

Jagdish P. Singh and
Kailash P. Singh and
Mansar P. Singh, S/O
Vavulal Singh, one part
equal to Rajendra Singh
and Santoshi Singh, S/O
Narayan Singh, one part
equal to Subodh Singh
and Jugeshwar Singh,
S/O Nunu Singh, one part
equal to Panna Lal Singh,
one part equal to Pratap
Singh and Arvind Singh,
S/O Adhik Lal Singh, one
part equal to Same Vill
Nijgram Tola Baniyan
Police Station Rangra
District Bhagalpur

79

639

4566
Part

0.0061

0.015

Private

Bhitt-2

Chhote Lal Mandal, S/O
Madan Mandal, one part,
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that Shaligram Mandal,
that Parashuram, S/O
Raghunandan ~ Mandal,
two parts Vill
NijgramBaniyan  Police
Station Rangra District
Bhagalpur

80

1501

4570
Part

0.0273

0.0675

Private

Bhitt-2

Chhote Lal Mandal, S/O
Madan Mandal, one part,
that Shaligram Mandal,
that Parashuram, S/O
Raghunandan ~ Mandal,
two parts Vill
NijgramBaniyan  Police
Station Rangra District
Bhagalpur

81

647

4571
Part

0.0324

0.08

Private

Bhitt-2

Rajiv Ranjan, S/O late
Arjun Jha, Vill Tetri,
Police Station
Navgachhiya, District
Bhagalpur.

82

647

4571
Part

0.1679

0.415

Private

Bhitt-2

Narsingh P. Singh, S/O
Bhukal  Singh,  Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

83

410

4575
Part

0.0223

0.055

Private

Bhitt-2

Jagdish P. Singh and
Kailash P. Singh and
Mansar P. Singh, S/O
Vavulal Singh, one part
equal to Rajendra Singh
and Santoshi Singh, S/O
Narayan Singh, one part
equal to Subodh Singh
and Jugeshwar Singh,
S/O Nunu Singh, one part
equal to Panna Lal Singh,
one part equal to Pratap
Singh and Arvind Singh,
S/O Adhik Lal Singh, one
part equal to Same Vill
Nijgram Tola Baniyan
Police Station Rangra
District Bhagalpur

84

410

4574
Part

0.0809

0.20

Private

Bhitt-2

Jagdish P. Singh and
Kailash P. Singh and
Mansar P. Singh, S/O
Vavulal Singh, one part
equal to Rajendra Singh
and Santoshi Singh, S/O
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Narayan Singh, one part
equal to Subodh Singh
and Jugeshwar Singh,
S/O Nunu Singh, one part
equal to Panna Lal Singh,
one part equal to Pratap
Singh and Arvind Singh,
S/O Adhik Lal Singh, one
part equal to Same Vill
Nijgram Tola Baniyan
Police Station Rangra
District Bhagalpur

85

410

4572
Part

0.2145

0.53

Private

Bhitt-2

Jagdish P. Singh and
Kailash P. Singh and
Mansar P. Singh, S/O
Vavulal Singh, one part
equal to Rajendra Singh
and Santoshi Singh, S/O
Narayan Singh, one part
equal to Subodh Singh
and Jugeshwar Singh,
S/O Nunu Singh, one part
equal to Panna Lal Singh,
one part equal to Pratap
Singh and Arvind Singh,
S/O Adhik Lal Singh, one
part equal to Same Vill
Nijgram Tola Baniyan
Police Station Rangra
District Bhagalpur

86

4537

Railway land

Total

7.8337

19.3575

Mau

ja-Rangra, P.S

. No.-04

1569

108 Part

0.0931

0.23

Private

Bhitt-2

Doman Mandal and
Suresh Mandal and
Naresh Mandal,S/O late
Laxman Mandal, 63 parts
equal. He Lukho Devi,
S/O late Laxman Mandal,
21 parts equal. He
Janardan Mandal, S/O
late Siro Mandal, 10.5
parts equal. He Pano Devi
and Chameli Devi and
Sunita Devi, S/O late Siro
Mandal, 21.5 parts equal.
He Mahesh Mandal and
Raj Kumar Mandal and
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Anshek Mandal and Jai
Kishor  Mandal and
Dharmendra Kumar
Mandal, S/O late Baldev
Mandal, 35 parts equal.
He Mira Devi, H/O late
Dinesh Mandal, one part
equal. He Prem Kumar
Mandal and Ajay Mandal
and Kundan Kumar, S/O
late Dinesh Mandal, three
parts equal. He Ravina
Devi and Lushi Devi and
Nishhu Devi, S/O late
Dinesh Mandal, three
parts equal, Vill Murali
Than Rangra, District
Bhagalpur

1672

109 Part

0.1255

0.31

Private

Bhitt-2

Ishwar Prasad Singh, S/O
late Lalmani Mandal, one
part, Sahodari  Devi,
Jhumri Devi, Kunti Devi,
S/O late Lalmani Mandal,
three parts equally, Vill
Nijgram Tola, Murali,
Police Station Rangra,
District Bhagalpur

1569

112 Part

0.1052

0.26

Private

Bhitt-2

Doman Mandal and
Suresh  Mandal  and
Naresh Mandal,S/O late
Laxman Mandal, 63 parts
equal. He Lukho Devi,
S/O late Laxman Mandal,
21 parts equal. He
Janardan Mandal, S/O
late Siro Mandal, 10.5
parts equal. He Pano Devi
and Chameli Devi and
Sunita Devi, S/O late Siro
Mandal, 21.5 parts equal.
He Mahesh Mandal and
Raj Kumar Mandal and
Anshek Mandal and Jai
Kishor ~ Mandal and
Dharmendra Kumar
Mandal, S/O late Baldev
Mandal, 35 parts equal.
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He Mira Devi, H/O late
Dinesh Mandal, one part
equal. He Prem Kumar
Mandal and Ajay Mandal
and Kundan Kumar, S/O
late Dinesh Mandal, three
parts equal. He Ravina
Devi and Lushi Devi and
Nishhu Devi, S/O late
Dinesh Mandal, three
parts equal, Vill Murali
Than Rangra, District
Bhagalpur

1805

111 Part

0.0890

0.22

Private

Bhitt-2

Kantlal Singh, S/O late
Gonalal  Singh, Vill
Murali  Than Rangra,
District Bhagalpur

1197

105 Part

0.0425

0.105

Private

Bhitt-2

Naveen Sah alias
Gajendra Kumar Sah, S/O
late Mohan Sah, Vill
Vishwanathnagar
Panchayat Phalka,
District Katihar

1197

105 Part

0.0465

0.115

Private

Bhitt-2

Raj Kishore Sah, S/O
late Mohan Sah, Murali
police station Rangra,
district Bhagalpur

1197

105 Part

0.0526

0.13

Private

Bhitt-2

Jairam Sah, S/O late
Mohan Sah, Vill
Vishwanathnagar
Panchayat Phalka, district
Katihar

1197

105 Part

0.0769

0.19

Private

Bhitt-2

Subhash ~ Shah  alias
Jaigovind Shah, S/O late
Mohan Shah, Vill
Vishwanath Nagar
Panchayat, Pakadia,
Phalka district, Katihar,

1057

110 Part

0.1518

0.375

Private

Bhitt-2

MosmatGyanmala Devi,
H/O late Bhola Prasad
Singh, one part, Uttam
Kumar Singh, Gautam
Kumar Singh, Prince
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Kumar, S/O Bhola Prasad
Singh, three parts equally,
Lakshmi Devi, Priyanka
Kumari, S/O late Bhola
Prasad Singh, two parts
equally, Vill  Murali
police station, Rangra
district, Bhagalpur

10

107 Part

0.0020

0.005

Private

Bhitt-2

Mustavah

11

1405

106 Part

0.1113

0.275

Private

Bhitt-2

Om Prakash Sah and Jai
Prakash Sah and
Shashikant Kumar and
Santosh Kumar, S/O late
Devendra Sah, four parts
equal, and Babu Lal Sah,
S/O late Mishri Sah, four
parts, and Radha Devi,
S/O late Mishri Sah, four
parts, Vill Murli, Police
Station Rangra, District
Bhagalpur

12

1405

106 Part

0.0668

0.165

Private

Bhitt-2

Bhola Singh, S/O late
Kartik Singh, Vill Murali,
Police Station Rangra,
District Bhagalpur

13

1405

103 Part

0.0020

0.005

Private

Bhitt-2

Bhola Singh, S/O late
Kartik Singh, Vill Murali,
Police Station Rangra,
District Bhagalpur

14

1405

104 Part

0.0101

0.025

Private

Bhitt-2

Bhola Singh, S/O late
Kartik Singh,Vill Murali,
Police Station Rangra,
District Bhagalpur

15

1405

104 Part

0.0304

0.075

Private

Bhitt-2

Om Prakash Sah and Jai
Prakash Sah and
Shashikant Kumar and
Santosh Kumar, S/O late
Devendra Sah, four parts
equal, and Babu Lal Sah,
S/O late Mishri Sah, four
parts, and Radha Devi,
S/O late Mishri Sah, four
parts, Vill Murli, Police
Station Rangra, District
Bhagalpur

16

2123

120 Part

0.5261

1.30

Bharat sarker
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17

1206

905 Part

0.0040

0.01

Private

Bhitt-2

Bharat Singh, S/O Shivlal
Singh, Vill Murli, Police
Station Rangra, District
Bhagalpur

18

1444

904 Part

0.0445

0.11

Private

Bhitt-2

Sikandar Prasad Singh,
S/O Triveni P. Singh, S/O
Pramod P. Singh, S/O
Bharat Singh, Vill Murli,
Police Station Rangra,
District Bhagalpur

19

2121

902

0.0040

0.01

Anavad
Bihar Sarker

Anavad Bihar Sarker

20

791

901 Part

0.0647

0.16

Private

Bhitt-2

Kantlal Singh, S/O late
Genalal Singh,  Vill
Murali, Police Station
Rangra, District
Bhagalpur

21

791

901 Part

0.0203

0.05

Private

Bhitt-2

Baleshwar Singh S/O late
Siro  Singh 10.5 parts
Gunsagar Singh S/O late
Anandi Singh 10.5 parts
Mira Devi and Urmila
Devi and Premshila Devi
S/O late Saudagar Singh
7 parts same Surendra
Singh and Bedi Singh and
Mahil Singh and
Damodar Singh  and
Deepak  Singh and
Shankar ~ Kumar and
Sumit Kumar S/O late
Viranchi Singh 7 parts
same Kashi Singh and
Pramod Singh S/O late
Bauku Singh 7 parts same
Madho Singh and Kumed
Singh S/O late Udhho
Singh 21 parts same
Vibhas Singh and Madan
Singh S/O Radhey Singh
10.5 parts same Amit P.
Singh and Vijay P. Singh
and Ajay Kumar S/O late
Pulit Singh 10.5 parts
same Mudhit P. Singh
and Manjeet P. Singh S/O
late Darsath Singh and
Chandrajeet P. Singh and
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Jyotijayant S/O Janardan
Singh 10.5 parts equal
Vill  Nijgram  Police
Station Rangra District
Bhagalpur

22

1445

903 Part

0.0553

0.13666

Private

Bhitt-2

Phuleswar Singh s/o Late
Thithar Singh Samaan,
Vill  Nijgram, Thana
Rangra, District
Bhagalpur

23

1445

903 Part

0.0135

0.03334

Private

Bhitt-2

Sarveshwar Singh, S/O
late Thithar Singh Saman,
Vill  Nijgram, Police
Station Rangra, District
Bhagalpur

24

1445

925 Part

0.1052

0.26

Private

Bhitt-2

Dhananjay Singh and
Sanjay Singh and Nirj
Singh and Manish Singh
and Sailesh Singh, S/O
late Brahmadev Singh, 5
parts equal, Tetri Devi,
Papri Devi and Gayatri
Devi, S/O late
Brahmadev Singh, 3 parts
equal, Nageshwar Singh
and Bihari Singh, S/O late
Khublal Singh, 4 parts
equal, Shila Devi, Tila
Devi, S/O late Khublal
Singh, 4 parts equal, Vill
Murli  police  station.
Rangra District
Bhagalpur

25

1405

926 Part

0.2752

0.68

Private

Bhitt-2

Triveni Singh and
Pramod Singh and Sonu
Singh, S/O late Bharat
Singh, three parts equal,
and Neelam Devi, H/O
late Panchanand Singh,
one part, and Bindu Devi
and Indu Devi, S/O late
Bharat Singh, two parts
equal, Vill Murli, Police
Station Rangra, District
Bhagalpur
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26

1966

946 Part

0.0020

0.005

Private

Bhitt-2

Lalita Devi, H/O late
Raju Shah, one part, and
Ranjit Shah, S/O late
Raju Shah, one part, Vill
Murli, Police Station
Rangra, District
Bhagalpur

27

832

945 Part

0.0182

0.045

Private

Bhitt-2

Saraswati  Devi, H/O
Triveni P. Singh, Vill
Murli, Police Station
Rangra, District
Bhagalpur

28

832

944 Part

0.0324

0.08

Private

Bhitt-2

Saraswati  Devi, H/O
Triveni P. Singh, Vill
Murli, Police Station
Rangra, District
Bhagalpur

29

932

943 Part

0.0405

0.10

Private

Bhitt-2

Laxman Mandal, S/O
Jhaksu  Mandal, Vill
Murali, Police Station
Rangra, District
Bhagalpur

30

2023

927 Part

0.1862

0.46

Private

Bhitt-2

Yogi Sharma, S/O late
Sitaram  Sharma, Vill
Murali, Police Station
Rangra, District
Bhagalpur

31

1744

931 Part

0.0030

0.0075

Private

Bhitt-2

Shivrat Mandal, S/O
Bansi Mandal, Vill
Nijgram Tola, Murali,
Police Station Rangra,
District Bhagalpur

32

2013

932 Part

0.0769

0.19

Private

Bhitt-2

MosamatKalvatiya Devi,
H/O late Mathuri Mandal,
Bilash, Naresh, Akhilesh,
Ranjit, Sanjit Singh, S/O
late  Mathuri Mandal,
Bimla, Girja, Draupadi,
Saraswati, Rina Devi, S/O
late  Mathuri  Mandal,
Shankar Mandal, S/O late
Mangal Mandal, Vill
Murli, Police Station
Rangra, District
Bhagalpur

33

2013

933 Part

0.0182

0.045

Private

Bhitt-2

Majula Devi, H/O
Lalmuni  Singh, and
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Mahavati  Devi, H/O
Vidhanand Singh, and
Poonam Devi, H/O
Muneshwar P. Singh, Vill
Murali  Police  Station
Rangra District
Bhagalpur

34

141

934 Part

0.0283

0.07

Private

Bhitt-2

Devnarayan Mandal, S/O
late Shaligram Mandal,
Vill Murli, Police Station
Rangra, District
Bhagalpur

35

141

934 Part

0.0526

0.13

Private

Bhitt-2

Shunita Devi, H/O late
Ajay Kumar, S/O late
Shaligram Mandal, Vill
Murli, Police Station
Rangra, District
Bhagalpur

36

1582

942 Part

0.02266

0.56

Private

Bhitt-2

Ramdhari, that Huril, S/O
Baijanath Chamar, one
part similar, that
Mausamaat Navia Dasin,
H/O Sitavi Chamar, one
part Vill Nijgram Tola
Murali  Police  Station
Rangra District
Bhagalpur

37

1215

941 Part

0.1012

0.25

Private

Bhitt-2

Nakus Singh and Sahadev
Singh, S/O late Yamuna
Prasad Singh, two parts
equal, Sashiya Deuvi,
Geeta Devi and Savita
Devi, Sushma Devi, S/O
late Yamuna P. Singh,
four parts equal to her,
Thakur P. Singh, S/O late
Bhajangi Mandal, six
parts equal to her, Muno
Devi,Urmila Devi, S/O
late Bhujangi Mandal, 12
parts of the same, Vill
Murali, Police Station
Rangra, District
Bhagalpur

38

1215

940

0.1174

0.29

Private

Bhitt-2

Phulo Devi, H/O late
Sagar Mandal, one part,
Jitendra P. Singh, S/O
late Sagar Mandal, one
part, Yashoda Devi,
Draupadi Devi and Babita
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Devi and Kiran Devi, S/O
late  Phulo Devi, four
parts equal, Vill Murli,
Police Station Rangra,
District Bhagalpur

39

1215

939 Part

0.0020

0.005

Private

Bhitt-2

Chinta Mani Mandal,
father Shravan Mandal,
Vill Murli, Police Station
Rangra, District
Bhagalpur

40

354

950 Part

0.1335

0.33

Private

Bhitt-2

Garju Das, S/O Fuchay
Das, Vill Murali, Police
Station Rangra, District
Bhagalpu

41

546

773 Part

0.0020

0.005

Private

Bhitt-2

Ayodhi Shah, that Bhumi
Shah, that Ganesh Shah,
that Sarfu Shah, that
Pachu Shah, that Antlal
Shah, S/O Mahavir Shah,
parts similar Vill Murali
Police Station Rangra
District Bhagalpur

42

546

773 Part

0.0284

0.07

Private

Bhitt-2

Anita Devi, H/O
Devnarayan Mandal, Vill
Murali, Rangra police
station, Bhagalpur district

43

354

774 Part

0.1821

0.45

Private

Bhitt-2

Garju Das, S/O Fuchay
Das, Vill Murali, Police
Station Rangra, District
Bhagalpur

44

546

775

0.1538

0.38

Private

Bhitt-2

Lalita Devi, H/O late
Raju Shah, a part of her
and Ranjit Shah, S/O late
Raju Shah, Vill Murali,
Police Station Rangra,
District Bhagalpur

45

820

972 Part

0.0020

0.005

Private

Bhitt-2

Dhaniklal Mandal, S/O
Balchu Mandal, Vill
Murali, Rangra police
station, Bhagalpur district

46

820

776 Part

0.0809

0.20

Private

Bhitt-2

Dhaniklal Mandal, S/O
Balchu Mandal, Vill
Murali, Rangra police
station, Bhagalpur district

47

546

778 Part

0.0931

0.23

Private

Bhitt-2

Ayodhi  Shah, Bhumi
Shah, Ganesh Shah, Sarfu
Shah, Pachu Shah, Antlal
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Shah, S/O Mahavir Shah,
all are equal parts. Vill
Murali  Police  Station
Rangra District
Bhagalpur

48

1472

771

0.0202

0.05

Private

Bhitt-2

Indev Mandal and
Jageshwar Mandal and
Chandradev Mandal, S/O
Bootan Mandal, part
equal, Vill Murli, Police
Station Rangra, District
Bhagalpur

49

546

779 Part

0.0486

0.12

Private

Bhitt-2

Rambha  Devi, H/O
Kailash Singh, Vill
Murali, Rangra police
station, Bhagalpur district

50

205

780 Part

0.0152

0.0375

Private

Bhitt-2

Nageshwar Singh and
Dhaneshwar Singh, S/O
late Ramdhari Singh, a
part alike, Savitri Devi
and Pancha Devi, S/O late
Ramdhari Singh, a Vill
Ash  Samana, Murli,
Police Station Rangra,
District Bhagalpur

51

1732

777 Part

0.0351

0.08666

Private

Bhitt-2

Shambhu Mandal, S/O
Damodar Mandal, Vill
Murli, Police Station
Rangra, District
Bhagalpur.

52

1732

777 Part

0.0418

0.10334

Private

Bhitt-2

Virendra Mandal, S/O
late Singeshwar Mandal,
Vill Murli, Police Station
Rangra, District
Bhagalpur.

53

1732

758 Part

0.0775

0.19166

Private

Bhitt-2

Virendra Mandal, S/O
late Singeshwar Mandal,
Vill Murli, Police Station
Rangra, District
Bhagalpur

54

732

758 Part

0.0135

0.03334

Private

Bhitt-2

Pramod Mandal, S/O late
Upendra Mandal, Vill
Murali, Rangra police
station, Bhagalpur district

55

1732

759 Part

0.0036

0.009

Private

Bhitt-2

Pramod Mandal, S/O late
Upendra Mandal, Vill
Murali, Rangra police
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station, Bhagalpur district

56

1732

759 Part

0.0200

0.04934

Private

Bhitt-2

Dinu Mandal, S/O late
Upendra Mandal, Vill
Murali, Rangra police
station, Bhagalpur district

57

1732

759 Part

0.0432

0.10666

Private

Bhitt-2

Bijay Kumar Mandal,
S/IO  late  Shaligram
Mandal, Vill Murli,
Police Station Rangra,
District Bhagalpur

58

1673

760 Part

0.0749

0.185

Private

Bhitt-2

Lalmani Mandal, S/O
Doman Mandal, Vill
Murali, Rangra police
station, Bhagalpur district

59

1673

760 Part

0.0506

0.125

Private

Bhitt-2

Ishwari Mandal, S/O late
Lalmuni Mandal, Vill
Murli, Police Station
Rangra, District
Bhagalpur

60

1496

756 Part

0.0486

0.12

Private

Bhitt-2

Raghu, and S/O Karjuri,
that Moti, that Raghu,
that Siyaram, that
Laxman, S/O Hari P., that
Kamali, S/O Raju, that
Narayan Mandal S/O
Baldev, Bhola, Suresh,
Ambika, Sikandar, S/O
Lalchand, Vill Murli,
Police Station Rangra,
District Bhagalpur

61

204

751

0.0526

0.13

Private

Bhitt-2

Nageshwar Singh and
Dhaneshwar Singh, S/O
late Ramdhari Singh, a
part of the same, Savitri
Devi and Panchadevi,
S/O late
RamdhariSingh,One
parts, Vill Murali, Police
Station Rangra, District
Bhagalpur

62

204

750 Part

0.1093

0.27

Private

Bhitt-2

Jaldhar Singh and
Baijnath  Singh  and
Jagarnath ~ Singh  and
Dorki Singh and Triveni
Singh, S/O late Bechu

Mandal, five parts equal
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and Tita Devi, S/O late
Bechu Singh, one part
Vill Murli, Police Station
Rangra, District
Bhagalpur

Sundar Jha and
Satyanarayan Jha and
63 Private Bhagwat Jha, S/O Kapuri

" " 1951 752 Part | 0.1781 0.44 Bhitt-2 | Jha, part equal, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

Kiran Devi, H/O Bablu
_ Kumar Singh, Vill
64 " g 2015 | 753 Part | 0.0142 0.035 Private Bhitt-2 | Budhuchak Road,
Barmasiya, Police Station
Katihar, District Katihar

Ishwari  Mandal and
Ayodhya Mandal, S/O
65 . . Private . Lalita Narayan Mandal,
148 746 Part | 0.1356 0.335 Bhitt-2 part equal, Vill Murli
Police Station Rangra,
District Bhagalpur,

Jairam  Mandal, S/O
66 Private Shuk_dev Mandal, \_/iII

. . 2015 745 Part | 0.0162 0.04 Bhitt-2 | Murli, Police Station
Rangra, District
Bhagalpur

Manoj Mandal and Vijay
Kumar Singh, S/O late
Dashrath Mandal, two
parts equal, Champa Devi
and Sulochana Devi,
67 Private _ Geeta Devi, S/O late

. . 1627 744 Part | 0.1113 0.275 Bhitt-2 | Dashrath Mandal, three
parts equal, Vasudev
Singh, S/O late Madan
Mandal, five parts, Vill
Murali, Police Station
Rangra District
Bhagalpur

Doman Mandal and
Suresh Mandal and
Naresh Mandal,S/O late
68 " © | tseo | 7asPart | 00040 | 001 | PV | ppyyp | Léxman Mandal, 63 parts

equal. He Lukho Devi,
S/O late Laxman Mandal,
21 parts equal. He
Janardan Mandal, S/O
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late Siro Mandal, 10.5
parts equal. He Pano Devi
and Chameli Devi and
Sunita Devi, S/O late Siro
Mandal, 21.5 parts equal.
He Mahesh Mandal and
Raj Kumar Mandal and
Anshek Mandal and Jai
Kishor  Mandal and
Dharmendra Kumar
Mandal, S/O late Baldev
Mandal, 35 parts equal.
He Mira Devi, H/O late
Dinesh Mandal, one part
equal. He Prem Kumar
Mandal and Ajay Mandal
and Kundan Kumar, S/O
late Dinesh Mandal, three
parts equal. He Ravina
Devi and Lushi Devi and
Nishhu Devi, S/O late
Dinesh Mandal, three
parts equal, Vill Murali
Than Rangra, District
Bhagalpur

69

400

742 Part

0.0202

0.05

Private

Bhitt-2

Suresh Prasad Mandal,
S/O late Moti Prasad
Mandal, Vill Murali Than
Rangra, District
Bhagalpur

70

2123

700 Part

0.089

0.22

Bharat
sarker

Pipeline

Bharat sarker (Pipeline)

71

2015

577 Part

0.0081

0.02

Private

Bhitt-2

Narayan and Narsingh
and Thithar, S/O Shukla,
part equal, Vill Murli
Than Rangra  district
Bhagalpur

72

1588

595

0.0405

0.10

Private

Bhitt-2

Sudama Devi, H/O
Bhagirath  Singh, Vill
Murali  Than Rangra,
District Bhagalpur

73

1588

594 Part

0.0455

0.1125

Private

Bhitt-2

Bhagirath Singh, S/O late
Siro Singh, Vill
Khawaspur, Thana
Rangra, District
Bhagalpur

74

1588

594 Part

0.0112

0.0275

Private

Bhitt-2

Banshidhar Singh alias
Vishal Kumar, S/IO
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Umesh Singh,Vill Murali
Than Rangra, District
Bhagalpur

75

1588

593 Part

0.0101

0.025

Private

Bhitt-2

Lalita Devi, H/O Pramod
Singh, Vill Murali Than
Rangra, District
Bhagalpur

76

1472

596 Part

0.0830

0.205

Private

Bhitt-2

Amir Singh and Masudan
Singh, Jyala Singh and
Dinesh P. Singh, Mahesh
Singh, S/O late Bachchi
Singh, part of the same
Vill Murli Than Rangra
District Bhagalpur

77

1472

596 Part

0.0708

0.175

Private

Bhitt-2

Mangal Mandal, S/O
Vishu Mandal, Vill
Nijgram Tola, Murali
Than, Rangra, District
Bhagalpur

78

641

601 Part

0.0263

0.065

Private

Bhitt-2

Jairam Singh, S/O
Harkeshwar Singh, Vill
Nijgram Tola, Murali
Than, Rangra, District
Bhagalpur

79

2015

602 Part

0.0627

0.155

Private

Bhitt-2

Sanoj Kumar Singh and
Gautam Kumar Sajan,
S/O late Brijlal Singh,
3.34 parts equal, Nutan
Devi, S/O late Brijlal
Singh, 1.66 parts equal,
Radha Devi, H/O late
Suryanarayan Singh, one
part equal, Kumud Kumar
Singh and Piyush Kumar
Singh, S/O late
Suryanarayan Singh,
three parts equal, Shila
Devi, S/O late
Suryanarayan Singh, one
part equal,
Chandrashekhar ~ Singh
alias Jaynarayan Singh
and Nokhelal Singh alias
Nandkishore Singh, S/O
late Genalal Singh, ten
parts equal, Vill Nijgram
Tola Murali Than Rangra
District Bhagalpur

80

2015

603 Part

0.0830

0.205

Private

Bhitt-2

Manoj Mandal and Vijay
Kumar Singh, S/O late




190

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Sr.
No.

Name of
Mauza

Thana
No.

Khata
No.

Plot/
Survey
No.

Effected Area

Area
(InHa)

Area
(In
Acre)

Type of
Land

Nature
of Land

Name of the Land
Owner/Inerested
Persons

Dashrath Mandal, two
parts equal, Champa Devi
and Sulochana Devi,
Geeta Devi, S/O late
Dashrath Mandal, three
parts equal, Vasudev
Singh, S/O late Madan
Mandal, five parts, Vill
Murali, Police Station
Rangra District
Bhagalpur

81

2015

604 Part

0.0445

0.11

Private

Bhitt-2

Narayan and Narsingh
and Thithar, S/O Shukla,
part equal, Vill Murli
Than Rangra district
Bhagalpur

82

2015

605 Part

0.1457

0.36

Private

Bhitt-2

Narayan and Narsingh
and Thithar, S/O Shukla,
part equal, Vill Murli
Than Rangra district
Bhagalpur

83

2121

606 Part

0.0728

0.18

Anavad
Bihar Sarkar

Bhitt-2

Anavad Bihar Sarkar

84

2015

607 Part

0.1295

0.32

Private

Bhitt-2

Ram Bilas Mandal, S/O
Santokhi Mandal, Vill
Murali  Than Rangra,
District Bhagalpur

85

541

613 Part

0.0415

0.1025

Private

Bhitt-2

Shiv  Sah, S/O late
JagarnathSah,Vill Murali
Than Rangra, District
Bhagalpur

86

541

613 Part

0.0253

0.0625

Private

Bhitt-2

Sanoj Kumar Singh and
Gautam Kumar Sajan,
S/O Brijlal Singh, Vill
Murali  Than Rangra,
District Bhagalpur

87

541

613 Part

0.0020

0.005

Private

Bhitt-2

Shiv  Sah, S/O late
Jagarnath  Sah,  Vill
Murali  Than Rangra,
District Bhagalpur

88

2121

615 Part

0.0728

0.18

Anavad
Bihar Sarkar

Bhitt-2

Anavad Bihar Sarkar

89

946

616

0.1072

0.265

Private

Bhitt-2

Paltan Singh, Bhagwan
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Singh, Jiyalal  Singh,
Dashrath Singh,
Panchananda Singh, S/O
Saukhi Singh, part equal
Vill nijgram

90

947

617

0.0010

0.0025

Private

Bhitt-2

Paltan Singh, Bhagwan
Singh, Jiyalal  Singh,
Dashrath Singh,
Panchananda Singh, S/O
Saukhi Singh, part equal
Vill nijgram

91

827

676 Part

0.0587

0.145

Private

Bhitt-2

Dharan  Singh, S/O
Kapuri Singh, one part,
and Narsingh Singh, S/O
Shukla Singh, one part,
equally  Vill  Nijgram
Than Rangra. District
Bhagalpur

92

1405

675 Part

0.2023

0.50

Private

Bhitt-2

Triveni P. Singh, S/O late
Bechan P. Singh, Vill
Murali  Than Rangra,
District Bhagalpur

93

2015

670 Part

0.0607

0.15

Private

Bhitt-2

Saudagar Mandal, S/O
Kapuri  Mandal, Vill
Nijgram Tola, Murali
Than, Rangra, District
Bhagalpur

94

2015

669 Part

0.0020

0.005

Private

Bhitt-2

Sigeshwar P. Singh and
Mahendra P. Mandal and
Rajiv Kumar, S/O late
Santlal Singh, part equal,
Vill Murali Than Rangra
District Bhagalpur

95

1403

674

0.0081

0.02

Private

Bhitt-2

Triveni P. Singh, S/O late
Bechan P. Singh, Vill
Murali  Than Rangra,
District Bhagalpur

96

944

671 Part

0.3076

0.76

Private

Bhitt-2

Muneshwar P.  Singh,
Pannalal Singh,
Umeshwar Singh, S/O
late Bhagwan Singh,
three parts equal, Vimla
Devi, Rukmani Goddess,
that is lakhs of goddesses,
S/O late Bhagwan Singh,
three parts equal, that
Arvind Kumar Singh, that
Girdhari Singh, S/O late
Dashrath Singh is three
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parts equal to that Devo
Devi that Lakshmi Devi,
S/O late Dashrath Singh
is three parts equal to that
Usha Devi that Devaki
Devi that Sharda Devi,
S/O  late Panchananda
Singh, six parts equal, she
Dinesh Singh, she
Prahalad  Singh, she
Tarani Singh, she
Yadunanand Singh, she
Ashok Singh, S/O late
Jiyalal  Singh, 4.285
degrees, same as all Devi
and Vinodi Devi, S/O late
Jiyalal Singh, 1.715 share
equal Vill nijgram

97

1367

667 Part

0.1558

0.3850

Private

Bhitt-2

Govardhan Singh Vadan
Singh, one part, and
Mosammat Jayavati Devi,
H/O  Uchit  Narayan
Singh, one part, and
Rampratap Singh, S/O
Tanik Singh, one part,
Vill Murli, Police Station
Rangra, District
Bhagalpur

98

1367

667 Part

0.0749

0.185

Private

Bhitt-2

Amir Singh and Masudan
Singh and Jwala P. Singh
and Dinesh Singh and
Mahesh Singh, S/O late
Bachchi Singh, part of the
same Vill Murli Police
Station Rangra District
Bhagalpur

99

1396

666 Part

0.0223

0.055

Private

Bhitt-2

Lakshmi
Jeevan
Murali,
Rangra,
Bhagalpur

Devi, H/O
Singh, Vill
Police Station
District

100

1292

672 Part

0.0567

0.14

Private

Bhitt-2

Subhiyan  Devi, H/O
Rajen  Mandal alias
Rajendra Mandal, Vill
Murli, Police Station
Rangra, District
Bhagalpur,
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101

1292

672 Part

0.0323

0.08

Private

Bhitt-2

Madan, H/O Bateshwar,
five parts, and Sadhan,
S/O Bateshwar, three
parts,  Vill  Nijgram,
Police Station Rangra,
Distric Bhagalpur,

102

2121

1259 Part

0.2206

0.545

Anavad
Bihar Sarkar

Road

Anavad Bihar Sarkar

103

541

1264 Part

0.1862

0.46

Private

Bhitt-2

Mustavah

104

2121

1266 Part

0.0991

0.245

Anavad
Bihar Sarkar

Bhitt-2

Anavad Bihar Sarkar

105

1779

1263 Part

0.0162

0.04

Private

Bhitt-2

Sudin Mandal and Shiv
Mandal and Vishul Dev
Mandal, S/O late Satan
Mandal, twenty parts
equal, and Ajablal Singh,
S/O late Mantalal
Mandal, five parts equal,
and Santosh Kumar Singh
and Amir Kumar Singh,
S/O late Parmeshwar
Singh, one part equal, and
Manju Devi, Reena Devi,
Sulekha Devi, Chinta
Devi, S/O late Santlal
Singh, four parts equal,
and Laxman Singh, Ram
Singh, Govind Singh,
Bharat Singh, and Panchu
Singh, S/O late Arjun
Mandal, ten parts equal,
Vill Murli, Police Station
Rangra, District
Bhagalpur

106

1779

1262 Part

0.1113

0.275

Private

Bhitt-2

Sudin Mandal and Shiv
Mandal and Vishul Dev
Mandal, S/O late Satan
Mandal, twenty parts
equal, and Ajablal Singh,
S/O late Mantalal
Mandal, five parts equal,
and Santosh Kumar Singh
and Amir Kumar Singh,
S/O late Parmeshwar
Singh, one part equal, and
Manju Devi, Reena Devi,
Sulekha Devi, Chinta
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Devi, S/O late Santlal
Singh, four parts equal,
and Laxman Singh, Ram
Singh, Govind Singh,
Bharat Singh, and Panchu
Singh, S/O late Arjun
Mandal, ten parts equal,
Vill Murli, Police Station
Rangra, District
Bhagalpur

107

1779

1261 Part

0.0010

0.0025

Private

Bhitt-2

Sudin Mandal and Shiv
Mandal and Vishul Dev
Mandal, S/O late Satan
Mandal, twenty parts
equal, and Ajablal Singh,
S/O late Mantalal
Mandal, five parts equal,
and Santosh Kumar Singh
and Amir Kumar Singh,
S/O late  Parmeshwar
Singh, one part equal, and
Manju Devi, Reena Devi,
Sulekha Devi, Chinta
Devi, S/O late Santlal
Singh, four parts equal,
and Laxman Singh, Ram
Singh, Govind Singh,
Bharat Singh, and Panchu
Singh, S/O late Arjun
Mandal, ten parts equal,
Vill Murli, Police Station
Rangra, District
Bhagalpur

108

1779

1267 Part

0.1012

0.25

Private

Bhitt-2

Sudin Mandal and Shiv
Mandal and Vishul Dev
Mandal, S/O late Satan
Mandal, twenty parts
equal, and Ajablal Singh,
S/O late Mantalal
Mandal, five parts equal,
and Santosh Kumar Singh
and Amir Kumar Singh,
S/O late  Parmeshwar
Singh, one part equal, and
Manju Devi, Reena Devi,
Sulekha Devi, Chinta
Devi, S/O late Santlal
Singh, four parts equal,
and Laxman Singh, Ram
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Singh, Govind Singh,
Bharat Singh, and Panchu
Singh, S/O late Arjun
Mandal, ten parts equal,
Vill Murli, Police Station
Rangra, District
Bhagalpur

109

1779

1268 Part

0.0182

0.045

Private

Bhitt-2

Sudin Mandal and Shiv
Mandal and Vishul Dev
Mandal, S/O late Satan
Mandal, twenty parts
equal, and Ajablal Singh,
S/O late Mantalal
Mandal, five parts equal,
and Santosh Kumar Singh
and Amir Kumar Singh,
S/O late Parmeshwar
Singh, one part equal, and
Manju Devi, Reena Devi,
Sulekha Devi, Chinta
Devi, S/O late Santlal
Singh, four parts equal,
and Laxman Singh, Ram
Singh, Govind Singh,
Bharat Singh, and Panchu
Singh, S/O late Arjun
Mandal, ten parts equal,
Vill Murli, Police Station
Rangra, District
Bhagalpur

110

2121

1269 Part

0.01012

0.25

Anavad
Bihar Sarkar

Bhitt-2

Anavad Bihar Sarkar

111

282

1270 Part

0.1497

0.37

Private

Bhitt-2

Bhola P. Yadav and
Brajendra P. Singh and
Mithilesh Kumar Yadav,
S/O late Kishori Prasad
Yadav, six parts equal,
and Rakesh Ranjan and
Hakesh Kumar Singh,
S/IO late Ganesh P.
Yadav, two parts equal,
Vill Latra, Police Station
Rangra, District
Bhagalpur

112

2121

6308

0.0243

0.06

Anavad
Bihar Sarkar

Parti
Pani

Anavad Bihar Sarkar

113

2121

1248

0.1659

0.41

Anavad

Parti

Anavad Bihar Sarkar
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Bihar Sarkar

Pani

114

946

6309 Part

0.2630

0.65

Private

Pani

Paltan Singh, Bhagwan
Singh, Jiyalal  Singh,
Dashrath Singh,
Panchananda Singh, S/O
Saukhi Singh, part equal
Vill  Nijgram  Police
Station Rangra District
Bhagalpur

115

70

1247 Part

0.0010

0.0025

Private

Bhitt-2

Amanat Hussain, S/O
Maniruddin, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

116

282

1271 Part

0.0010

0.0025

Private

Bhitt-2

Bhola P. Yadav and
Brajendra P. Singh and
Mithilesh Kumar Yadav,
S/O late Kishori Prasad
Yadav, six parts equal
and Rakesh Ranjan and
Hakesh Kumar Singh,
S/IO late Ganesh P.
Yadav, two parts equal,
Vill Latra, Police Station
Rangra, District
Bhagalpur

117

1855

2254

0.2873

0.71

Private

Bhitt-2

Rishi Kumari, H/O
Malesh Kumar Mandal
and Babita Kumari, H/O
Mithilesh Kumar Mandal,
Vill Rangra  police
station, Rangra district
Bhagalpur

118

442

2253 Part

0.2510

0.62

Private

Bhitt-2

LalmaniMandal,S/O late
Parameshwar Mandal,
Vill  Nijgram, Police
Station Rangra, District
Bhagalpur

119

442

2253 Part

0.0728

0.18

Private

Bhitt-2

Bhola P. Mandal, S/O late
Chandradeep Mandal,
Vill  Nijgram, Police
Station Rangra, District
Bhagalpur

120

245

2255 Part

0.0405

0.10

Private

Bhitt-2

Naresh P. Bhagat, S/O
Munilal  Bhagat, Vill
Rangra, Police Station
Rangra, District
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Bhagalpur

121

245

2288 Part

0.0708

0.175

Private

Bhitt-2

Vasudev Bhagat, S/O
Naresh P. Bhagat, son of
Munilal  Bhagat, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

122

1802

2274 Part

0.0738

0.18250

Private

Bhitt-2

Amod Kumar Jaiswal,
S/O late Kewal Ram, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

123

1802

2274 Part

0.1002

0.2475

Private

Bhitt-2

Mithilesh Kumar Jaiswal,
S/O late Kewalram
Bhagat, Vill Rangra,
Police Station Rangra,
District Bhagalpur

124

1802

2274 Part

0.2550

0.63

Private

Bhitt-2

Sheikh Sahrulhag, S/O
Sheikh  Sameed, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

125

1802

2256 Part

0.0121

0.03

Private

Bhitt-2

Amod Kumar Jaiswal,
S/O late Kewal Ram, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

126

1802

2256 Part

0.0121

0.03

Private

Bhitt-2

Mithilesh Kumar Jaiswal,
S/O late Kewalram
Bhagat, Vill Rangra,
Police Station Rangra,
District Bhagalpur

127

1802

2256 Part

0.0284

0.07

Private

Bhitt-2

Sheikh Sahrulhag,S/O
Sheikh  Sameed, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

128

1699

2257

0.0364

0.09

Private

Bhitt-2

Geeta Devi, H/O
Akhilesh P. Sah, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

129

1699

2273 Part

0.3885

0.96

Private

Bhitt-2

Geeta Devi, H/O
Akhilesh P. Sah, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

130

74

2272 Part

0.4371

1.08

Private

Bhitt-2

Amanat Hussain, S/O
Sheikh Maniruddin, Vill
Nijgram, Police Station
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Rangra, District

Bhagalpur

131

74

2258 Part

0.0010

0.0025

Private

Bhitt-2

Amanat Hussain, S/O
Sheikh Maniruddin, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

132

2037

2271 Part

0.3157

0.78

Private

Bhitt-2

Vinod Kumar Jaiswal and
Manoj Kumar Jaiswal,
S/O late Basudev Bhagat,
one part equal,
Kailashvihari Bhagat and
Kewal Ram Bhagat, one
part equal, Naresh
Bhagat, S/O late Munilal
Bhagat, three parts equal,
Vill  Rangra, Police
Station Rangra, District
Bhagalpur

133

374

2275 Part

0.0202

0.05

Private

Bhitt-2

Gulab Singh, S/O0
Chhutar  Singh, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

134

374

2275 Part

0.1336

0.33

Private

Bhitt-2

Parmanand Mandal, S/O
late Bhagirath Mandal,
Vill Rangra, Police
Station Rangra, District
Bhagalpur

135

2037

2276 Part

0.0040

0.01

Private

Bhitt-2

Shambhu P. Sah, S/O late
Moti Sah, Vill Rangra,
Police Station Rangra,
District Bhagalpur

136

2037

2276 Part

0.1498

0.37

Private

Bhitt-2

Kiran Devi, H/O
Ratneshwar Thakur, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

137

1989

2284 Part

0.0283

0.07

Private

Bhitt-2

Suresh Singh and Satish
Singh and Somesh Singh,
S/O Genalal Singh, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

138

539

2282 Part

0.0627

0.155

Private

Bhitt-2

Jagarnath Thakur and
Vishwanath Thakur, S/O
Vasdev  Thakur, part
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equal, Vill  Nijgram,
Police Station Rangra,
District Bhagalpur

139

609

2281 Part

0.0708

0.175

Private

Bhitt-2

Jaidev  Thakur, S/IO
Bhujangi  Thakur, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

140

1218

2277 Part

0.0283

0.07

Private

Bhitt-2

Paras Nath Thakur, S/O
Vanshlochan Thakur, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

141

1366

2280

0.0607

0.15

Private

Bhitt-2

Mahendra P. Choudhary,
S/O Baldev Choudhary,
Vill  Nijgram, Police
Station Rangra, District
Bhagalpur

142

1532

2278 Part

0.0243

0.06

Private

Bhitt-2

Rajendra Choudhary, S/O
Brijlal Choudhary, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

143

1147

2279 Part

0.1295

0.32

Private

Bhitt-2

Brindavan ~ Mishra,S/O
Uchit Lal Mishra, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

144

2121

2311 Part

0.1558

0.385

Anavad
Bihar Sarkar

Bhitt-2

Anavad Bihar Sarkar

145

710

2312 Part

0.1376

0.34

Private

Bhitt-2

Kailash  Bhagat, S/O
Munilal  Bhagat, Vill
AzampurRangra, Police
Station Rangra, District
Bhagalpur

146

725

2234 Part

0.0010

0.0025

Private

Bhitt-2

Rud Narayan Thakur, S/O
Suryaman Thakur, Vill
Nijgram, Rangra police
station, Bhagalpur district

147

1650

2313 Part

0.1214

0.30

Private

Bhitt-2

Mila Devi H/O Sunil
Jaiswal Vill
LaxmipurPatralayal.axmi
purBisharia Thana
Badhara Kothi District
Purnia

148

1783

2230 Part

0.0234

0.08

Private

Bhitt-2

Satyanarayan Choudhary
S/O Bajdev Choudhary
Vill  Nijgram  Thana
Rangra District
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Bhagalpur

149

1219

2215 Part

0.2290

0.64

Private

Bhitt-2

Pawan Kumar Thakur,
S/O Vanshlochan Thakur,
Vill Rangra, Police
Station Rangra, District
Bhagalpur

150

392

2216 Part

0.0749

0.185

Private

Bhitt-2

Ravi Kumar Ranjan, S/O
Surendra Mandal, Vill
Rangra, Police Station
Rangra, District
Bhagalpur;

151

392

2216 Part

0.0586

0.145

Private

Bhitt-2

Vikas Kumar, S/O
Surendra Mandal, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

152

228

2229 Part

0.0911

0.225

Private

Bhitt-2

Kamala Kant Jha and
Ramakant  Jha and
Deepnarayan Jha, S/O
Bhola Jha, three parts
equal, and Shyamananda
Jha and Tulsi Jha, S/O
Parmanand Jha, one part
equal, Vill  Nijgram,
Police Station Rangra,
District Bhagalpur

153

605

2217 Part

0.0931

0.23

Private

Bhitt-2

Jai Krishna Thakur and
Upendra Narayan Thakur,
S/O Yamuna Thakur, part
equal  Vill  Nijgram,
Police Station Rangra,
District Bhagalpur,

154

605

2217 Part

0.0850

0.21

Private

Bhitt-2

Surendra Mandal, S/O
late Khuvlal Mandal, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

155

1540

2213 Part

0.1255

0.31

Private

Bhitt-2

Manaka Devi, H/O late
Arvind Thakur, one part,
Avdhesh Kumar Thakur,
Neeraj Kumar Thakur,
S/O late Arvind Thakur,
one part, equal part,
Ranjit Kumar Thakur,
S/IO late Kamla P.
Thakur, three  parts,
Harihar Mandal, S/O
Raghu Mandal, six parts,
Vill  Nijgram, Police




[T [1—=TE 3(ii)] ST T TIST9 © SAHTETT 201

Effected Area
Plot/ Name of the Land
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Station Rangra, District
Bhagalpur

Manaka Devi, H/O late
Arvind Thakur, one part,
Avdhesh Kumar Thakur,
S/O late Arvind Thakur,

. two parts equally, Ranjit
16 : s | 22 | opga1r | 023 | P | hitt-2 | Kumar Thakur, S/O late
Kamla P. Thakur, three
parts equally, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

Manaka Devi, H/O late
Arvind Thakur, one part,
Avdhesh Kumar Thakur,
S/O late Arvind Thakur,

. two parts equally, Ranjit
157 y y 1331 | 2212 Part | 0.1093 | 0.27 Private Bhitt-2 Kumgr Thaﬁur, }é/o |ajte
Kamla P. Thakur, three
parts equally, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

Bachhi Pra. Singh, S/O

. Baiju Singh, Vill
158 " " oo | 222 | 02023 | 050 Private | gpitt> | Nijgram, Police Station
Rangra, District
Bhagalpur

Ahilya Devi, h/o Laxman

159 : © | 110 | 2211 Part | 02752 | 0.68 Private | gy 5 | Sahu, villNijgram, Police
Station Rangra, District

Bhagalpur

Brijlal Choudhary, S/O
Private V\/_L_Jtan ChOU(_jhary, \_/iII
1145 | 2208 Part | 0.2145 0.53 Bhitt-2 | Nijgram, Police Station
Rangra, District
Bhagalpur

160

Balchandra Dev and Veer
Chandra Prakash, S/O
161 " * | s |26 Part| 00051 | 0235 | Prvate | ppyyp | Valkrishna Mandal, Vill

Rangra, Police Station
Rangra, District
Bhagalpur

Bhavesh Mandal,S/O late
162 Private Kapuri Ma_ndal, \_/iII

. . 858 2206 Part | 0.0476 | 0.1175 Bhitt-2 | Rangra, Police Station
Rangra, District
Bhagalpur
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163

858

2206 Part

0.0475

0.1175

Private

Bhitt-2

Kundan Kumar, S/O late
Kapuri  Mandal, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

164

1344

2207

0.1902

0.47

Private

Bhitt-2

Mahadev  Thakur and
Abhinandan Thakur, S/O
Yugal Thakur, two parts
equal, and Pranmohan
Thakur, S/O  Sindhu
Thakur, one part Vill
Nijgram Police Station
Rangra District
Bhagalpur

165

227

2203

0.0769

0.19

Private

Bhitt-2

Ganga Devi, H/O late
Krishna Nand Jha, a part
of Prem Shankar Jha,
Uday Shankar Jha,
Jatashankar Jha, S/O late
Krishnanand Jha, three
parts equal, Vill Nijgram,
Police Station Rangra,
District Bhagalpur

166

951

2204 Part

0.1457

0.36

Private

Bhitt-2

Pawli Devi, H/O Gopali
Bhagat, Vill Nijgram,
Police Station Rangra,
District Bhagalpur

167

951

2204 Part

0.0688

0.17

Private

Bhitt-2

Sushila Devi, H/O
Rajkumar Jaiswal, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

168

1529

2202 Part

0.0010

0.0025

Private

Bhitt-2

Raju Bhagat, S/O Ganga
Bhagat,VillSukatiya
Bazaar, Police Station
Gopalpur, District
Bhagalpur

169

1344

2205 Part

0.2387

0.59

Private

Bhitt-2

Mahadev  Thakur and
Abhinandan Thakur, S/O
Yugal Thakur, two parts
equal, and Pranmohan
Thakur, S/O  Sindhu
Thakur, one part Vill
Nijgram Police Station
Rangra District
Bhagalpur
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Effected Area
Plot/ Name of the Land
Sr. Name of Thana | Khata Area Type of Nature Owner/Inerested

Survey Area
No. Mauza No. No. (In Land of Land Persons

No. (InHa) Acre)

Jugli Devi, H/O late
_ Krishna Mohan Mandal,
1503 | 2000 Part | 0.0283 | 0.07 Private Bhitt-2 | Vill  Rangra,  Police
Station Rangra, District
Bhagalpur

170

Aruna Devi, H/O Late
Virendra P. Singh, one
part, Sanjay  Kumar
Singh, Amit  Kumar
Singh, S/O Late Virendra

_ P. Singh, two parts
171 z - 1087 | 2199 Part | 0.0769 | 0.19 Private Bhitt-2 | equally, Seema  Devi,
Hema Devi, S/O Late
Virendra P. Singh, two
parts equally, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

Premlata  Devi, H/O

_ Deepnarayan Mishra, Vill
172 " * | 1609 | 2108 Part | 0.3197 | 0.79 Private Bhitt-2 | Rangra, Police Station
Rangra, District
Bhagalpur

Aruna Devi, H/O Late
Virendra P. Singh, one
part, Sanjay  Kumar
Singh, Amit  Kumar
Singh, S/O Late Virendra

_ P. Singh, two parts
173 " " 1088 | 4590 Part | 0.0911 0.225 Private Bhitt-2 | equally, Seema Devi,
Hema Devi, S/O Late
Virendra P. Singh, two
parts equally, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

Aruna Devi, H/O Late
Virendra P. Singh, one
_ part, Sanjay  Kumar
1090 | 4589 Part | 0.0728 0.18 Private Bhitt-2 | Singh,  Amit  Kumar
Singh, S/O Late Virendra
P. Singh, two parts
equally, Seema Devi,

174
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Hema Devi, S/O Late
Virendra P. Singh, two
parts equally, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

175

1090

4592

0.0405

0.10

Private

Bhitt-2

Aruna Devi, H/O Late
Virendra P. Singh, one
part, Sanjay  Kumar
Singh, Amit  Kumar
Singh, S/O Late Virendra
P. Singh, two parts
equally, Seema Devi,
Hema Devi, S/O Late
Virendra P. Singh, two
parts equally, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

176

1088

4591

0.0486

0.12

Private

Bhitt-2

Aruna Devi, H/O Late
Virendra P. Singh, one
part, Sanjay  Kumar
Singh, Amit  Kumar
Singh, S/O Late Virendra
P. Singh, two parts
equally, Seema Devi,
Hema Devi, S/O Late
Virendra P. Singh, two
parts equally, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

177

1088

2197

0.1659

0.41

Private

Bhitt-2

Aruna Devi, H/O Late
Virendra P. Singh, one
part, Sanjay  Kumar
Singh, Amit  Kumar
Singh, S/O Late Virendra
P. Singh, two parts
equally, Seema Devi,
Hema Devi, S/O Late
Virendra P. Singh, two
parts equally, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

178

1784

2196 Part

0.0304

0.075

Private

Bhitt-2

Krishna Mohan Mandal,
S/O late Baldev Mandal,
Vill Rangra  police
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station, Rangra district,
Bhagalpur

179

74

2177 Part

0.0405

0.10

Private

Bhitt-2

Amanat Hussain, S/O
Sheikh Maniruddin, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

180

1528

4594

0.0769

0.19

Private

Bhitt-2

Mahesh Mandal, S/O late
Deepo  Mandal, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

181

1528

4593 Part

0.0384

0.095

Private

Bhitt-2

Mahesh Mandal, S/O late
Deepo  Mandal, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

182

1528

4593 Part

0.1154

0.285

Private

Bhitt-2

Guneshwar Mandal, S/O
late Deepo Mandal, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

183

169

4588

0.0081

0.02

Private

Bhitt-2

Yogendra Mandal, S/O
late Hari Mohan, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

184

63

4587 Part

0.3824

0.945

Private

Bhitt-2

Avdhesh Kumar and Jang
Bahadur  Singh  and
Krishna Dev Singh, S/O
Bhuvaneshwar Singh, one
part equal, Akhilesh
Kumar and  Gaitam
Kumar and Purushottam
Kumar, S/O Deepnarayan
Singh, one part equal,
Vill  Nijgram, Police
Station Rangra, District
Bhagalpur,

185

153

4595 Part

0.4087

1.01

Private

Bhitt-2

Ugra Mohan Thakur, S/O
Shukdev  Thakur, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

186

63

4596 Part

0.1821

0.45

Private

Bhitt-2

Avdhesh Kumar and Jang
Bahadur  Singh  and
Krishna Dev Singh, S/O
Bhuvaneshwar Singh, one
part equal, Akhilesh
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Kumar and  Gaitam
Kumar and Purushottam
Kumar, S/O Deepnarayan
Singh, one part equal,
Vill  Nijgram, Police
Station Rangra, District
Bhagalpur

187

417

4586 Part

0.2934

0.725

Private

Bhitt-2

Ghutar Mandal, S/O Karu
Mandal, Vill Nijgram,
Police Station Rangra,
District Bhagalpur

188

510

4584 Part

0.1133

0.28

Private

Bhitt-2

Chhote Lal Mandal, S/O
Gena Mandal, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

189

647

4585

0.1093

0.27

Private

Bhitt-2

Yogendra  Sah, S/O
Laxman Sah, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

190

1282

4597 Part

0.0061

0.015

Private

Bhitt-2

Dharmendra Pandit,
Shravan Pandit,
Vibhishan Kumar
Pandit,S/O Mahendra
Pandit, Vill Rangra,
Police Station Rangra,
District Bhagalpur

191

2037

4598 Part

0.0445

0.11

Private

Bhitt-2

Abdul Hakim, S/O
Sheikh Niam Ali, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

192

1110

4580

0.3784

0.935

Private

Bhitt-2

Rajkishore Mandal and
Manoj Kumar Mandal,
S/O Vidyanand Mandal,
Vill  Rangra, Police
Station Rangra, District
Bhagalpur

193

1513

4578 Part

0.1335

0.33

Private

Bhitt-2

Basant Mandal and
Santlal Mandal  and
Mantu Mandal and Manoj
Mandal and Ashok
Mandal, S/O late Adhik
Lal Mandal 5.83 degrees
Like spring, she Sushila
Devi, S/O late Adhikalal
Mandal, 1.17 parts, she
Mohammad Poorni Devi,
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H/O late Kamleshwari
Mandal, one part, she
Naval Kishore Mandal,
she Rajesh Mandal, S/O
late Kamleshwari
Mandal, two parts, she
Premlata Deuvi, she
Shobha Devi, she Shila
Devi and Asha Devi, S/O
late Kamleshwari
Mandal, four parts equal
and Baleshwar Mandal,
S/O late Nehal Mandal,
seven parts and Muniyon
Devi, husband of Ilate
Dhanu Mandal, 10.5 parts
Vill Rangra police station
Rangra district Bhagalpur

194

442

4567 Part

0.0010

0.0025

Private

Bhitt-2

Bhola ~ Mandal and
Bindeshwari Mandal and
Lalmani Mandal, S/O late
Chandrip Mandal, part
equal Vill Nijgram police
station Rangra. District
Bhagalpur

195

1948

4607 Part

0.0668

0.165

Private

Bhitt-2

Sunil Kumar s/o Gopikant
Thakur, Vill Nijgram,
Thana Rangra, District
Bhagalpur

196

392

4579 Part

0.4168

1.03

Private

Bhitt-2

Gopali  Bhagat, S/O
Padarath Bhagat, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

197

728

4605 Part

0.5747

1.42

Private

Bhitt-2

Gorelal ~ Thakur  and
Umesh  Thakur, S/O
Suryaman Thakur, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

198

382

4303 Part

0.1801

0.445

Private

Bhitt-2

Subodh Kumar Mishra
s/o Hemkant Mishra, Vill
Nijgram, Thana Rangra,
District Bhagalpur

199

301

4604 Part

0.0405

0.10

Private

Bhitt-2

Vipin Kumar Jaiswal and
Chandrashekhar Jaiswal,
S/O late Kedar Bhagat,
S/O Baldev Bhagat, Vill
Nijgram Police Station
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Rangra District
Bhagalpur

200

83

4606

0.2206

0.545

Private

Bhitt-2

Ayodhya P. Bhagat,
Ramashish Bhagat,
Ramavatar Bhagat,
Ramchandra Bhagat, S/O
Jitu Bhagat, part equal,
Vill  Nijgram  Police
Station Rangra District
Bhagalpur

201

1617

4608 Part

0.2529

0.625

Private

Bhitt-2

Ram Sundar Mandal, S/O
Bengali Mandal, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

202

1617

4609

0.2266

0.56

Private

Bhitt-2

Ram Sundar Mandal, S/O
Bengali Mandal, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

203

435

4610 Part

0.0253

0.0625

Private

Bhitt-2

Chakradhar Mandal, S/O
late Darogi Mandal, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

204

1292

4611 Part

0.1700

0.42

Private

Bhitt-2

Bindeshwari Thakur, S/O
late Devanand Thakur,
Vill Rangra, Police
Station Rangra, District
Bhagalpur

205

1292

4611 Part

0.1699

0.42

Private

Bhitt-2

Madan Mandal, S/O
Bateshwar Mandal, Vill
Nijgram, Rangra police
station, Bhagalpur district

206

1860

4612

0.0142

0.035

Private

Bhitt-2

Sahadev Mandal and
Madan Mandal, S/O
Vateshwar Mandal, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

207

1825

4613 Part

0.0566

0.14

Private

Bhitt-2

Bijay Kumar Thakur,
Sanjay Kumar Thakur,
Mrityunjay Thakur, S/O
late  Sahadev  Thakur,
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three parts equal, Sushma
Devi H/O Late Dhananjay
Thakur, one member Vill
Rangra Police Station
Rangra District
Bhagalpur

Nirnay Kumar Thakur,
208 Private S/_O late Arjun Thak_ur,

g . 1825 | 4613 Part | 0.0850 0.21 Bhitt-2 | Vill ~ Rangra, Police
Station Rangra, District
Bhagalpur

Vilas Thakur and Shankar
Thakur, S/O late Shukdev
Thakur, two parts equal,
209 " * | te25 | aeta Part | 00223 | 0055 | PV | ppirep | 3Nd Arun Devi, H/O late

Vinay Thakur, one part
Vill Rangra Police Station
Rangra District
Bhagalpur

Bijay Kumar Thakur,
Sanjay Kumar Thakur,
Mrityunjay Thakur, S/O
late  Sahadev  Thakur,
210 . . Private . three parts equal, Sushma

1825 | 4614 Part | 0.1801 0.445 Bhitt-2 Devi H/O Late Dhananjay
Thakur, one member Vill
Rangra Police Station
Rangra District
Bhagalpur

Manjula Devi, H/O late
Narendra Thakur, one
part and Niranjan Thakur,
211 " | 1s25 | ae14 Part | 0.2003 | 0495 | FP™VA€ | ppityp | S/O late Baldev Thakur,
one part, Vill Nijgram
police station Rangra

District Bhagalpur

Chandrika Prasad
Bhagat,S/O Bhagwan
212 " | 43 |ae1s Part| 09793 | 2.42 Private | gyt | Bhagat, Vill Nijgram,
Police Station Rangra,

District Bhagalpur

Vidya Devi, H/O late
Suresh Chandra Mandal,

213 : | 1993 | 4e22 Part | 01244 | 03075 | PV | ppitt
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Vill  Rangra, Police
Station Rangra, District

Bhagalpur

214

1993

4622 Part

0.5474

1.3525

Private

Bhitt-2

Naveen Kumar, S/O late
Mandal,

Police

Bhuvaneshwar
Vill Rangra,
Station Rangra, District

Bhagalpur

215

704

4623

0.1740

0.43

Private

Bhitt-2

Saraswati Devi H/O Late
Shulpani  Thakur 2.334
shares wo Dhananjay
Kumar Thakur wo
Shravan Kumar Thakur
S/O Late Shulpani Thakur
4.668 shares equal wo
Bablu Thakur S/O Late
Mrityunjay Ku Thakur
1.167 shares Yo Munni
Devi S/O Late Mrityanjay
Thakur 1.167 shares Yo
Sunita Devi S/O Late
Shulpani Thakur 2.334
shares wo Raj Kumar
Thakur  wo  Golden
Thakur s/o
SthaVisheshwar  Thakur
7.78 shares equal wo
Baby Devi s/o Late
Visheshwar Thakur 3.89
shares wo  Sulochana
Devi s/o Late Nageshwar
Thakur 1.75 shares wo
Rakesh Kumar Thakur
wo  Gangesh  Kumar
Gunjan s/o Late
Nageshwar Thakur 3.5
shares equal wo Julie
Devi s/o Late Nageshwar
Thakur 1.75 shares yo
Bimal Kumar Thakur wo
Vijay Kumar Thakur s/o
Late Satyanarayan
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Thakur 14 shares equal
wo Priyanka Devi s/o
Late Durgesh Kumar
Thakur wo Shakit Kumar
Thakur wo Smriti Kumar
Thakur wo Parul Kumar
Thakur, S/O late Ajay
Kumar Thakur, three
parts equal, Simple Devi,
Varuni Devi, S/O late
Ajay Kumar Thakur, one
part equal, Sulekha Devi,
H/O late Ajay Kumar
Thakur, one part, Shyama
Devi, wife of late Nirmal
Kumar Thakur, seven
parts Vill Nijgram Police
Station Rangra District
Bhagalpur

216

707

4621 Part

0.0607

0.15

Private

Bhitt-2

Sikandar Thakur,S/O late
Ganesh Dutt Thakur, five
parts, Anjani Kumar
Thakur, Suresh Chandra
Thakur, Sachchidanand
Thakur, Raj Kumar
Thakur, S/O late Umesh
Dutt Thakur, four parts
equally, Ashish Kumar
Thakur, S/O late Dilip
Kuch Thakur, one part
equally, Vinay Kumar
Thakur, S/O  Naresh
Mohan  Thakur, 1.25
parts, Pooran Devi, Putul
Devi, Chunmun Devi,
S/O late Naresh Mohan
Thakur, 3.75 parts
equally,Vill Nijgram,
Police Station Rangra,
District Bhagalpur

217

707

4620 Part

0.0304

0.075

Private

Bhitt-2

Sikandar Thakur,S/O late
Ganesh Dutt Thakur, five
parts, Anjani  Kumar
Thakur, Suresh Chandra
Thakur, Sachchidanand
Thakur, Raj Kumar
Thakur, S/O late Umesh
Dutt Thakur, four parts
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equally, Ashish Kumar
Thakur, S/O late Dilip
Kuch Thakur, one part
equally, Vinay Kumar
Thakur, S/O  Naresh
Mohan  Thakur, 1.25
parts, Pooran Devi, Putul
Devi, Chunmun Devi,
S/O late Naresh Mohan
Thakur, 3.75 parts
equally,Vill Nijgram,
Police Station Rangra,
District Bhagalpur

218

76

4624

0.1619

0.40

Private

Bhitt-2

Shakeena Khatun, H/O
Md. Sudhir, Vill Rangra,
Police Station Rangra,
District Bhagalpur

219

1059

4625 Part

0.0890

0.22

Private

Bhitt-2

Anita Kumari, S/O late
Chhote Lal Pandit, H/O
Rashmikant Ranjan, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

220

1059

4626 Part

0.0243

0.06

Private

Bhitt-2

JagarnathPandit,S/O late
Vavji Pandit, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

221

1059

4627 Part

0.0344

0.085

Private

Bhitt-2

Vidyadhar Thakur,
Nawab Thakur,
Ramnarayan Thakur, S/O
Chhedi Thakur, one part
equal, Dharnidhar
Thakur, S/O Munti
Thakur, one part Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

222

1345

4628 Part

0.0101

0.025

Private

Bhitt-2

Mahadev  Thakur and
Abhinandan Thakur, S/O
Yugal Thakur, part equal,
Vill  Nijgram, Police
Station Rangra, District
Bhagalpur

223

526

4631 Part

0.0020

0.005

Private

Bhitt-2

Jyoti Shukla, H/O Hari
Kishore Mandal, Vill
Teentanga Diara
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BhoomDas Tola, Police
Station Rangra, District
Bhagalpur

224 Anavad Sar Rast
" " 2122 | 4637 Part | 0.1649 | 0.4075 Sadharan asta Anavad Sar Sadharan

Dashrath  Thakur and
Rudra Narayan Thakur,
225 " | 724 | aesoPart | 00344 | 0085 | PVate | phiyp | S/O Suryaman Thakur,
part equal, Vill Nijgram,
Police Station Rangra,
District Bhagalpur

Janardan Mandal and
Jawahar Mandal, S/O
226 . . 583 | 4649 Part | 0.1437 | 0.355 Private Bhitt.2 | Manavir Mandal, ~ part
equal, Vill  Nijgram,
Police Station Rangra,
District Bhagalpur

Hiralal Bhagat and Tarani
Bhagat, S/O  Baldev
227 . . 2096 4648 0.2752 068 Private Bhitt-2 Bh_agat, part _equal, \_/iII

Nijgram, Police Station
Rangra, District
Bhagalpur

Krishna Mohan Thakur,
228 Private _ S/_(_) Bachchu Thakur, \_/iII

" " 1049 4647 0.1214 0.30 Bhitt-2 | Nijgram, Police Station
Rangra, District
Bhagalpur

Govind  Thakur, S/O
229 Private BE_;I_ChChU Th_akur, \_/iII

" " 1049 4646 0.1457 0.36 Bhitt-2 | Nijgram, Police Station
Rangra, District
Bhagalpur

Harilal Bhagat and Tarani
Prasad Bhagat, S/O
230 : | a7 | st | 00668 | 0165 | Private | g, |Baldev Bhagat - part
equal, Vill  Nijgram,
Police Station Rangra,
District Bhagalpur,

Gorelal  Thakur  and
Umesh  Thakur, S/O
231 : | 733 | aeas Part| 01740 | 043 Private | gy py , | Saryuman  Thakur, part
equal, Vill  Nijgram,
Police Station Rangra,
District Bhagalpur

232 . . Private . Brahmadev Thakur,
1049 4645 0.2347 0.58 Bhitt-2 Bhudev  Thakur, S/O
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Chulilal Thakur, two parts
equal, Radha Kant
Thakur, Guneshwar
Thakur, S/O TulilalThakur,
Vill Nijgram, Police
Station Rangra, District
Bhagalpur

233

1049

4644

0.2509

0.62

Private

Bhitt-2

Jaidev Thakur, S/0
Bhujangi  Thakur, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

234

1716

4642 Part

0.2590

0.64

Private

Bhitt-2

Shashi Bhushan Mishra
and Indranendra Mishra,
S/O  Nokhelal Mishra,
part equal, Vill Nijgram,
Police Station Rangra,
District Bhagalpur

235

1548

4641 Part

0.0364

0.09

Private

Bhitt-2

Ramotar Bhagat, S/O
Lakhanlal Bhagat, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

236

1548

4641 Part

0.1983

0.49

Private

Bhitt-2

Sita Devi, H/O Diwakar
Pandit, Vill Chorhar,
Kharik police station,
Bhagalpur district

237

323

4747 Part

0.1679

0.415

Private

Bhitt-2

Gangiya  Devi, H/O
Lalmuni Mandal, Vill
Rangra police station,
Rangra district,
Bhagalpur

238

323

4748

0.1295

0.32

Private

Bhitt-2

Gangiya  Devi, H/O
Lalmuni Mandal, Vill
Rangra police station,
Rangra district,
Bhagalpur

239

888

4846 Part

0.0081

0.02

Private

Bhitt-2

Sudhir Mandal,S/O late
Deepnarayan Mandal,
Vill Rangra, Police
Station Rangra, District
Bhagalpur

240

888

4846 Part

0.0620

0.15333

Private

Bhitt-2

Ashish Kumar Singh, S/O
late Radhavallabh Singh,
a part of his beloved
goddess, S/IO late
Radhavallabh Singh, a
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part of his Vill Rangra
Police Station Rangra
District Bhagalpur

241

888

4846 Part

0.0324

0.08

Private

Bhitt-2

Krishna Vallabh Singh,
S/O late Nemo Singh,
Vill  Rangra, Police
Station Rangra, District
Bhagalpur

242

888

4846 Part

0.0978

0.24167

Private

Bhitt-2

Amod Kumar Singh, S/O
late Chhedi Singh, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

243

44

4847 Part

0.0971

0.24

Private

Bhitt-2

Anil  Singh, S/O late
Anuplal  Singh,  Vill
Rangra, Police Station
Rangra, District
Bhagalpur

244

1617

4844 Part

0.1457

0.36

Private

Bhitt-2

Doman Pandit, S/O late
Kallar Pandit, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

245

1642

4843 Part

0.1649

0.4075

Private

Bhitt-2

Abhay Sharma wo Shyam
Lal Sharma wo Mahesh
Sharma wo Chitraranjan
Sharma S/O Late
Deepnarayan Sharma
twenty shares equal wo
Anjani Devi H/O Late
Ramakant Sharma one
share  wo Dilkhush
Sharma S/O Late
Ramakant Sharma one
share wo Vavita Devi wo
Lalita Devi wo Priti Devi
slo Late Ramakant
Sharma Share equal wo
Meena Devi wo Jhuna
Devi s/o Late
Deepnarayan Mistry Ten
He is Saryug Mistry, S/O
late  Lakhan  Mistry,
thirty-five  parts, Vill
Rangra, Police Station
Rangra, District
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Bhagalpur.

246

1012

4821 Part

0.3116

0.77

Private

Bhitt-2

Narendra P. Jaiswal, S/O
late Jagdish P. Jaiswal,
two parts, Yashoda Devi,
S/O late Jagdish P.
Jaiswal, two parts, Vipin
Kumar Jaiswal, Chandra
Shekhar Jaiswal, S/O late
Kedar Nath Jaiswal, four
parts, equal, Avdhesh
Jaiswal, Sanjay Jaiswal,
Krishna Jaiswal, S/O late
Jagarnath P. Jaiswal,
three parts, equal, Usha
Devi, S/O late Jagarnath
P. Jaiswal, one part,
Shankar Jaiswal, Manoj
Jaiswal, S/O late Badri P.
Bhagat, four parts Ansh
Saman Vill Rangra police
station Rangra district
Bhagalpur

247

1013

4840 Part

0.2104

0.52

Private

Bhitt-2

Narendra P. Jaiswal, S/O
late Jagdish P. Jaiswal,
two parts, Yashoda Devi,
S/O late Jagdish P.
Jaiswal, two parts, Vipin
Kumar Jaiswal, Chandra
Shekhar Jaiswal, S/O late
Kedar Nath Jaiswal, four
parts, equal, Avdhesh
Jaiswal, Sanjay Jaiswal,
Krishna Jaiswal, S/O late
Jagarnath P. Jaiswal,
three parts, equal, Usha
Devi, S/O late Jagarnath
P. Jaiswal, one part,
Shankar Jaiswal, Manoj
Jaiswal, S/O late Badri P.
Bhagat, four parts Ansh
Saman Vill Rangra police
station Rangra district
Bhagalpur

248

1012

4842

0.0445

0.11

Private

Bhitt-2

Narendra P. Jaiswal, S/O
late Jagdish P. Jaiswal,
two parts, Yashoda Devi,
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S/IO late Jagdish P.
Jaiswal, two parts, Vipin
Kumar Jaiswal, Chandra
Shekhar Jaiswal, S/O late
Kedar Nath Jaiswal, four
parts, equal, Avdhesh
Jaiswal, Sanjay Jaiswal,
Krishna Jaiswal, S/O late
Jagarnath P. Jaiswal,
three parts, equal, Usha
Devi, S/O late Jagarnath
P. Jaiswal, one part,
Shankar Jaiswal, Manoj
Jaiswal, S/O late Badri P.
Bhagat, four parts Ansh
Saman Vill Rangra police
station Rangra district
Bhagalpur

249

380

4835 Part

0.2104

0.52

Private

Bhitt-2

Shanti Devi, H/O late
Sitaram Mandal, one part,
Khagesh Kumar Mandal,
S/O late Sitarama
Mandal, one part, Urmila
Devi, one part, Rajkumari
Devi, S/O late Sitaram
Mandal, two parts equal,
Vill Rangra, Police
Station Rangra, District
Bhagalpur

250

767

4836 Part

0.1093

0.27

Private

Bhitt-2

Thakur P. Mandal, S/O
late Deepnarayan Mandal,
five parts, Vijaya Devi,
H/O late  Mahendra
Mandal, one part, Arvind
some Mandal, Anil
Kumar Mandal, S/O late
Mahendra Mandal,
Kanchan Devi, Madhuri
Devi, S/O late Mahendra
Mandal, two parts equal,
Chandrashekhar Mandal,
Naveen Kumar Mandal,
S/O late Hriday Narayan
Mandal, five parts equal,
Geeta Devi, Dhodhiya
Devi S/O Late Hriday
Narayan Mandal five
parts equal Vill Nijgram
Police Station Rangra
District Bhagalpur
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251

1707

4831

0.0911

0.225

Private

Bhitt-2

Manish  Kumar, S/O
Chandra Shekhar Mandal,
Vill Rangra, Police
Station Rangra, District
Bhagalpur

252

318

4999

0.0789

0.195

Private

Bhitt-2

Shila Devi, H/O Narendra
P. Jaiswal, Vill Rangra,
Police Station Rangra,
District Bhagalpur

253

968

4949

0.0607

0.15

Private

Bhitt-2

Poppy Mandal, S/O
Santlal Mandal, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

254

1245

4998

0.1032

0.255

Private

Bhitt-2

Bhupal  Choudhary,S/O
Hira Choudhary, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

255

1770

4997

0.2044

0.505

Private

Bhitt-2

Shambhu Kumar Mandal
and  Subodh Kumar
Mandal, S/O late Naval
Kishore Mandal, part of
the same, Vill Nijgram,
Police Station Rangra,
District Bhagalpur

256

1528

4993

0.0607

0.15

Private

Bhitt-2

Dashrath Mandal alias
Vathani Mandal, S/O
Vishwambhar ~ Mandal,
Vill  Rangra, Police
Station Rangra, District
Bhagalpur

257

1528

4993 Part

0.0405

0.10

Private

Bhitt-2

Dinesh P. Sharma, S/O
late Bhola Mistry, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

258

1528

4993 Part

0.0141

0.035

Private

Bhitt-2

Nageshwar Sharma, S/O
late Bhola Mistry, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

259

1483

4994 Part

0.1356

0.335

Private

Bhitt-2

Manoj Kumar Chaudhary
and Pradeep  Kumar
Chaudhary, S/O late
Yogendra Chaudhary,
two parts equal, Chanda
Devi and Rekha Devi,
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S/O Ratan Devi, S/O late
Yogendra Chaudhary,
three parts equal, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

Manoj Kumar Chaudhary
and  Pradeep  Kumar
Chaudhary, S/O late
Yogendra Chaudhary,
two parts equal, Chanda
260 . . Private . Devi and Rekha Devi,

1483 4995 0.2064 0.51 Bhitt-2 S/O Ratan Devi. S/O late
Yogendra Chaudhary,
three parts equal, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

Mosamat Meena Devi,
H/O late Kailash Kishore
Thakur, one part, Vihu
Private . Kumar, one Suraj Kumar,
1722 | 4992 Part | 0.1214 0.30 Bhitt-2 /0 late Mithilesh
Thakur, on Ansh Saman
Vill Rangra police station
Rangra district Bhagalpur

261

Shobha Kant Mishra, S/O
262 Private Sr_]ashi Bhushan Mish_ra,

" g 1766 | 4991 Part | 0.0931 0.23 Bhitt-2 | Vill  Nijgram, Police
Station Rangra, District
Bhagalpur

Halwar ~ Thakur  and
Khushilal Thakur and
263 Private Bhola Nand Thakur, S/O
! g 115 | 4988 Part | 0.0850 0.21 Bhitt-2 | Nathan  Thakur, part
equal, Vill  Nijgram,
Police Station Rangra,
District Bhagalpur

Navita Kumari and Lalita
Kumari, S/O Kameshwar
264 Private Kyvar, part of the same

g g 863 | 4996 Part | 0.1700 0.42 Bhitt-2 | Vill and post office
Saidpur, Police Station
Gopalpur, District
Bhagalpur

Nokhelal Thakur, S/O
265 Private Mangal  Thakur, Vill

i § 115 | 4987 Part | 0.0546 0.135 Bhitt-2 | Nijgram, Police Station
Rangra, District
Bhagalpur
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266

889

5018 Part

0.0010

0.0025

Private

Bhitt-2

Nimchu Pandit, S/O Wala
Pandit, Vill Nijgram,
Police Station Rangra,
District Bhagalpur

267

2073

5017 Part

0.0809

0.20

Private

Bhitt-2

Hari Pandit and Bhujo
Pandit, S/O  Nimchu
Pandit, part equal, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

268

1968

5015

0.0870

0.215

Private

Bhitt-2

Dinesh Sharma,
Nageshwar Sharma, S/O
Late Mola Mistry, 1.25
degrees, Champa Devi,
Shanichari Devi, Meena
Devi, S/O Late Surya
Narayan Mistry, 3.75
degrees, Subhash Mistry,
S/O Late  Chhanguri
Mistry, 0.625 degrees,
Gudiya Devi, S/O Late
Chhanguri Mistry, 0.625
degrees, Kamleshwari
Mistry, Pramod Mistry,
S/O Late. Navy Mistry
2.5 parts That Seema
Devi S/O Late Navy
Mistry 1.25 parts That
Raj Kishore Sharma S/O
Late Sadanand Mistry 2.5
parts That Urmila Devi
S/O  Late  Sadanand
Sharma 2.5 parts That
Rajesh Sharma S/O Late
Basant Sharma 2.5 parts
That Gujri Devi S/O Late
Basant Sharma 2.5 parts
That Suresh Mistry S/O
Late Darplal Mistry 2
parts That Janati Devi,
Rose Goddess, Shakun
Devi, S/O Late Darplal
Mechanic, three parts
equal, Vill Rangra, Police
Station Rangra, District
Bhagalpur

269

1968

5016 Part

0.1133

0.28

Private

Bhitt-2

Dinesh Sharma,
Nageshwar Sharma, S/O
Late Mola Mistry, 1.25
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degrees, Champa Devi,
Shanichari Devi, Meena
Devi, S/O Late Surya
Narayan Mistry, 3.75
degrees, Subhash Mistry,
S/O Late  Chhanguri
Mistry, 0.625 degrees,
Gudiya Devi, S/O Late
Chhanguri Mistry, 0.625
degrees, Kamleshwari
Mistry, Pramod Mistry,
S/O Late. Navy Mistry
2.5 parts That Seema
Devi S/O Late Navy
Mistry 1.25 parts That
Raj Kishore Sharma S/O
Late Sadanand Mistry 2.5
parts That Urmila Devi
S/O  Late  Sadanand
Sharma 2.5 parts That
Rajesh Sharma S/O Late
Basant Sharma 2.5 parts
That Gujri Devi S/O Late
Basant Sharma 2.5 parts
That Suresh Mistry S/O
Late Darplal Mistry 2
parts That Janati Devi,
Rose Goddess, Shakun
Devi, S/O Late Darplal
Mechanic, three parts
equal, Vill Rangra, Police
Station Rangra, District
Bhagalpu

270

1968

5020 Part

0.1234

0.305

Private

Bhitt-2

Dinesh Sharma,
Nageshwar Sharma, S/O
Late Mola Mistry, 1.25
degrees, Champa Devi,
Shanichari Devi, Meena
Devi, S/O Late Surya
Narayan Mistry, 3.75
degrees, Subhash Mistry,
S/O Late  Chhanguri
Mistry, 0.625 degrees,
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Gudiya Devi, S/O Late
Chhanguri Mistry, 0.625
degrees, Kamleshwari
Mistry, Pramod Mistry,
S/O Late. Navy Mistry
2.5 parts That Seema
Devi S/O Late Navy
Mistry 1.25 parts That
Raj Kishore Sharma S/O
Late Sadanand Mistry 2.5
parts That Urmila Devi
S/O  Late  Sadanand
Sharma 2.5 parts That
Rajesh Sharma S/O Late
Basant Sharma 2.5 parts
That Gujri Devi S/O Late
Basant Sharma 2.5 parts
That Suresh Mistry S/O
Late Darplal Mistry 2
parts That Janati Devi,
Rose Goddess, Shakun
Devi, S/O Late Darplal
Mechanic, three parts
equal, Vill Rangra, Police
Station Rangra, District
Bhagalpur

271

1500

5058

0.0081

0.02

Private

Bhitt-2

Manoj Jaiswal and Abhay
Jaiswal, S/O late
Raghuvansh P. Jaiswal,
two parts equal, Karuna
Devi and Jyoti Jaiswal,
Shila Jaiswal and Poonam
Jaiswal, S/O late
Raghuvansh P. Jaiswal,
four parts equal, Vill
Sugatia Bazaar Police
Station Gopalpur District
Bhagalpur

272

1052

5021 Part

0.1135

0.28

Private

Bhitt-2

Mosamat resident Devi,
S/O late Gona Mistry,
Vill  Nijgram, Police
Station Rangra, District
Bhagalpur

273

1052

5021 Part

0.1740

0.43

Private

Bhitt-2

Eurf
H/O

Devi
Devi,

Nirmala
Gangajali
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Mola Bhagat,VillRangra,
Police Station Rangra,
District Bhagalpur

274

526

5057 Part

0.0769

0.19

Private

Bhitt-2

Jagdish P. Bhagat,
Kedarnath Bhagat, Nahthi
P. Bhagat, Jagannath P.
Bhagat, S/O late Baldev
P. Bhagat, part equal, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

275

2079

5055 Part

0.1457

0.36

Private

Bhitt-2

Harilal Bhagat and Tarani
Prasad  Bhagat, S/O
Baldev Bhagat, part of the
same, Vill  Nijgram,
Police Station Rangra,
District Bhagalpur

276

2079

5054 Part

0.0890

0.22

Private

Bhitt-2

Harilal Bhagat and Tarani
Prasad Bhagat, S/O
Baldev Bhagat, part of the
same, Vill  Nijgram,
Police Station Rangra,
District Bhagalpur

277

804

5041 Part

0.0121

0.03

Private

Bhitt-2

JyalaPrattad Thakur, S/O
Chanchal Thakur, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

278

2079

5056 Part

0.1619

0.40

Private

Bhitt-2

Harilal Bhagat and Tarni
p. Bhagat S/O Valdev
Bhagat Part equal Vill
Nigram

279

1152

5034

0.0162

0.04

Private

Bhitt-2

Brahmadev Narayan
Thakur, S/O  Asharfi
Thakur, Vill Nijgram,
Rangra police station,
Bhagalpur district

280

806

5040 Part

0.0020

0.005

Private

Bhitt-2

JyalaPrattad Thakur, S/O
Chanchal Thakur, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

281

1152

5035

0.0121

0.03

Private

Bhitt-2

Brahmadev Narayan
Thakur, S/O  Asharfi
Thakur, Vill Nijgram,
Rangra police station,
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Bhagalpur district

282

1152

5036

0.0071

0.0175

Private

Bhitt-2

Brahmadev Narayan
Thakur, S/O  Asharfi
Thakur, Vill Nijgram,
Rangra police station,
Bhagalpur district

283

55

5033 Part

0.1619

0.40

Private

Bhitt-2

Akdh Narayan Jha, S/O
Sonalal Jha, Vill Nijgram,
Police Station Rangra,
District Bhagalpur

284

55

5061 Part

0.0526

0.13

Private

Bhitt-2

Manoj Kumar Jaiswal,
S/IO  Raghuvansh  P.
Jaiswal, Vill Nijgram,
Police Station Rangra,
District Bhagalpur

285

1528

5063 Part

0.1457

0.36

Private

Bhitt-2

Mala Jaiswal, H/O late
Kaisal, Kishore Jaiswal, a
part of it, Ravi Jaiswal,
Rakesh Jaiswal, S/O late
Kaisal Kishore Jaiswal
that part is equal to
Shweta Jaiswal, S/O late
Kailash Kishore Jaiswal
one part is equal to
Shaulendra Kumar
Jaiswal, S/O late
Kamleshwari P. Jaiswal
four parts is equal to Indu
Devi, S/O late
Kamleshwari P. Jaiswal
four parts is equal to
Manoj Jaiswal that Abhay
Jaiswal, S/O late
Raghuvansh P. Jaiswal
four parts is equal to
Karuna Devi that Jyoti
Jaiswal that Shila Jaiswal
that Poonam Jaiswal, S/O
late Raghuvansh Jaiswal
eight parts is equal to Vill
Sukatiya Bazaar Police
Station Gopalpur District
Bhagalpur

286

1528

5062

0.0030

0.0075

Private

Bhitt-2

Mala Jaiswal, H/O late
Kaisal, Kishore Jaiswal, a
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part of it, Ravi Jaiswal,
Rakesh Jaiswal, S/O late
Kaisal Kishore Jaiswal
that part is equal to
Shweta Jaiswal, S/O late
Kailash Kishore Jaiswal
one part is equal to
Shaulendra Kumar
Jaiswal, S/0 late
Kamleshwari P. Jaiswal
four parts is equal to Indu
Devi, S/O late
Kamleshwari P. Jaiswal
four parts is equal to
Manoj Jaiswal that Abhay
Jaiswal, S/0 late
Raghuvansh P. Jaiswal
four parts is equal to
Karuna Devi that Jyoti
Jaiswal that Shila Jaiswal
that Poonam Jaiswal, S/O
late Raghuvansh Jaiswal
eight parts is equal to Vill
Sukatiya Bazaar Police
Station Gopalpur District
Bhagalpur

287

1500

5032 Part

0.1214

0.30

Private

Bhitt-2

Manoj Jaiswal and Abhay
Jaiswal, S/O late
Raghuvansh P. Jaiswal,
two parts equal, Karuna
Devi and Jyoti Jaiswal,
Shila Jaiswal and Poonam
Jaiswal, S/O late
Raghuvansh P. Jaiswal,
four parts equal, Vill
Sugatia Bazaar

288

1053

5064 Part

0.2732

0.675

Private

Bhitt-2

Manoj Jaiswal and Abhay
Jaiswal, S/O late
Raghuvansh P. Jaiswal,
two parts equal, Karuna
Devi and Jyoti Jaiswal,
Shila Jaiswal and Poonam
Jaiswal, S/O late
Raghuvansh P. Jaiswal,
four parts equal, Vill
Sugatia Bazaar

289

1053

5064 Part

0.0344

0.085

Private

Bhitt-2

Manoj Jaiswal wo Abhay
Jaiswal s/o Late
Raghuvansh P. Jaiswal
Two shares equal wo
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Karuna Devi wo Jyoti

Jaiswal and Shila Jaiswal
and Poonam Jaiswal, S/O
late  Raghuvansh  P.
Jaiswal, four parts equal,
Mala Jaiswal, H/O Kaisal
Kishore Jaiswal, 1.5 parts
equal, Rabi Jaiswal and
Rakesh Jaiswal, S/O late
Kaisal Kishore Jaiswal,
three parts equal, Shweta
Jaiswal, S/O late Kaisal
Kishore Jaiswal, one and
a half parts, Vill Nijgram,

290

1049

5065 Part

0.1406

0.3475

Private

Bhitt-2

Bhudev  Thakur, S/O
TulilalThakur,VillNijgra
m, Police Station Rangra,
District Bhagalpur

291

1050

5066 Part

0.1214

0.30

Private

Bhitt-2

Jagarnath Pandit, S/O late
Vavji Pandit, three parts,
Bhushan Pandit, S/O late
Baijnath Pandit, one part,
Shobha Devi, Veena
Devi, S/O late Baijnath
Pandit, two parts, equal,
Vill  Nijgram, Police
Station Rangra, District
Bhagalpur

292

1050

5067 Part

0.1012

0.25

Private

Bhitt-2

Govind  Thakur and
Krishna Mohan Thakur,
S/O Bachchu Thakur, part
equal, Vill  Nijgram,
Police Station Rangra,
District Bhagalpur

293

1500

5082 Part

0.0405

0.10

Private

Bhitt-2

Manoj Jaiswal and Abhay
Jaiswal, S/O late
Raghuvansh P. Jaiswal,
two parts equal, Karuna
Devi and Jyoti Jaiswal,
Shila Jaiswal and Poonam
Jaiswal, S/O late
Raghuvansh P. Jaiswal,
four parts equal, Vill
Sugatia Bazar

294

44

5068 Part

0.0708

0.175

Private

Bhitt-2

Abhay Kumar Jaiswal,
S/O late Raghuvansh
Jaiswal, Vill Nijgram,
Police Station Rangra,
District Bhagalpur;




[T l—&vE 3(ii)]

HILT =T TSI AT

227

Sr.
No.

Name of
Mauza

Thana
No.

Khata
No.

Plot/
Survey
No.

Effected Area

Area
(InHa)

Area
(In
Acre)

Type of
Land

Nature
of Land

Name of the Land
Owner/Inerested
Persons

295

44

5068 Part

0.0931

0.23

Private

Bhitt-2

Ravi Kumar Jaiswal, S/O
late Kaisal Kishore
Jaiswal, Vill Sukatiya
Bazar, Nijgram, Police
Station Gopalpur, District
Bhagalpur

296

1500

5069 Part

0.0243

0.06

Private

Bhitt-2

Manoj Jaiswal and Abhay
Jaiswal, S/O late
Raghuvansh P. Jaiswal,
two parts equal, Karuna
Devi and Jyoti Jaiswal,
Shila Jaiswal and Poonam
Jaiswal, S/O late
Raghuvansh P. Jaiswal,
four parts equal, Vill
Sugatia Bazar

297

5101 Part

0.1942

0.48

Private

Bhitt-2

Mustavah

298

1500

5109 Part

0.0647

0.16

Private

Bhitt-2

Manoj Jaiswal and Abhay
Jaiswal, S/O late
Raghuvansh P. Jaiswal,
two parts equal, Karuna
Devi and Jyoti Jaiswal,
Shila Jaiswal and Poonam
Jaiswal, S/O late
Raghuvansh P. Jaiswal,
four parts equal, Vill
Sugatia Bazar

299

1500

5107 Part

0.2428

0.60

Private

Bhitt-2

Manoj Jaiswal and Abhay
Jaiswal, S/O late
Raghuvansh P. Jaiswal,
two parts equal, Karuna
Devi and Jyoti Jaiswal,
Shila Jaiswal and Poonam
Jaiswal, S/O late
Raghuvansh P. Jaiswal,
four parts equal, Vill
Sugatia Bazar

300

562

5106 Part

0.0304

0.075

Private

Bhitt-2

Girja Deuvi, H/O
Chhotolal Mandal, Vill
Rangra, Police Station
Rangra, District
Bhagalpur

301

1500

5196 Part

0.0405

0.10

Private

Bhitt-2

Manoj Jaiswal and Abhay
Jaiswal, S/O late
Raghuvansh P. Jaiswal,
two parts equal, Karuna
Devi and Jyoti Jaiswal,
Shila Jaiswal and Poonam
Jaiswal, S/O late
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Raghuvansh P. Jaiswal,
four parts equal, Vill
Sugatia Bazar

302

318

5197

0.0121

0.03

Private

Bhitt-2

Manoj Jaiswal and Abhay
Jaiswal,S/O late
Raghuvansh P. Jaiswal,
two parts equal, Karuna
Devi and Jyoti Jaiswal,
Shila Jaiswal and Poonam
Jaiswal, S/O late
Raghuvansh P. Jaiswal,
four parts equal, Vill
Sugatia Bazar

303

318

5198 Part

0.1862

0.46

Private

Bhitt-2

Manoj Jaiswal and Abhay
Jaiswal,S/O late
Raghuvansh P. Jaiswal,
two parts equal, Karuna
Devi and Jyoti Jaiswal,
Shila Jaiswal and Poonam
Jaiswal, S/0 late
Raghuvansh P. Jaiswal,
four parts equal, Vill
Sugatia Bazar

304

320

5199 Part

0.0061

0.015

Private

Bhitt-2

Mosamat Mala Jaiswal,
H/O late Kailash Kishore
Jaiswal, one part, and
Rabi Jaiswal, H/O Rakesh
Jaiswal, S/O late Kailash
Kishore Jaiswal, two
parts equally, and Shweta
Jaiswal, S/O late Kailash
Kishore Jaiswal, one part,
and Shailendra Kumar
Jaiswal, S/O late
Kamleshwari P. Jaiswal,
four parts, Vill Sukatiya
Bazar, Police Station
Gopalpur, District
Bhagalpur

305

1528

5200

0.02343

0.06

Private

Bhitt-2

Mala Jaiswal, H/O late
Kaisal, Kishore Jaiswal, a
part of it, Ravi Jaiswal,
Rakesh Jaiswal, S/O late
Kaisal Kishore Jaiswal
that part is equal to
Shweta Jaiswal, S/O late
Kailash Kishore Jaiswal
one part is equal to
Shaulendra Kumar
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Jaiswal, S/O late
Kamleshwari P. Jaiswal
four parts is equal to Indu
Deuvi, S/O late
Kamleshwari P. Jaiswal
four parts is equal to
Manoj Jaiswal that Abhay
Jaiswal, S/O late
Raghuvansh P. Jaiswal
four parts is equal to
Karuna Devi that Jyoti
Jaiswal that Shila Jaiswal
that Poonam Jaiswal, S/O
late Raghuvansh Jaiswal
eight parts is equal to Vill
Sukatiya Bazaar Police
Station Gopalpur District
Bhagalpur

306

1416

5201 Part

0.0010

0.0025

Private

Bhitt-2

Mukit P. Bhagat and
Sadanand P. Jaiswal, S/O
Anuplal  Jaiswal, part
equal, Niwari, Nijgram,
Police Station Rangra,
District

307

1631

6058

0.4047

1.00

Private

Bhitt-2

Jawahar Singh and Vinay
Singh, S/O late
Suryanarayan Singh, a
part, Digambar Singh and
Virendra Singh, Dilip
Singh and Sushil Singh,
Ashok Singh, S/O late
Bhola Singh, a part, equal
Vill Nijgram

308

1229

6059 Part

0.1416

0.35

Private

Bhitt-2

Shiv Narayan Singh and
Surendra P. Singh and
Subodh P. Singh and
Subhash P. Singh, S/O
late Ganesh P. Singh, four
parts equal, and Sharda
Devi, S/O late Ganesh
Singh, one part, and
Ashok Kumar Singh, S/O
Arun Kumar Singh, late
Rashiklal Singh, 2.5 Parts
equal and Shiladevi and
Rekha Devi, S/O late
Rashiklal Singh, 2.5 parts
equal, Vill Rangra police
station, Rangra district
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Bhagalpur

309

6053 Part

0.0405

0.10

Private

Bhitt-2

Dinesh P. Singh, S/O late
Akileswari P. Singh, Vill
Kaluchak, Police Station
Gopalpur, District
Bhagalpur

310

343

6054

0.0809

0.20

Private

Bhitt-2

Vinay Singh S/O late
Suryanarayan Singh Vill
Hajipur Tola Kaluchak
Thana Gopalpur District
Bhagalpur

311

343

6054 Part

0.1842

0.455

Private

Bhitt-2

Vikas Kushwaha, S/O
Shyamlal Kushwaha, Vill
Eastgurhatta Road near
water tank, Police Station
Mojihadpur, District
Bhagalpur

312

345

6039 Part

0.0647

0.16

Private

Bhitt-2

Ganesh Singh, S/O Raj
Kumar Singh, Vill
Kaluchak, Gopalpur
police station, Bhagalpur
district

313

1516

6037

1.5054

3.72

Private

Bhitt-2

Ashok Kumar Singh and
Arun Kumar Singh, S/O
late Rasik Lal Singh, one
part equal, Shila Devi and
Rekha Devi, H/O late
Rasik Lal Singh, one part
equal, Shivnarayan Singh
and  Surendra  Singh,
Subodh Singh, S/O late
Ganesh Singh, cremation
part Same Vill Rangra
Police Station Rangra
District Bhagalpur

314

160

6036

0.0233

0.0575

Private

Bhitt-2

Subhash Singh he Kailash
Singh  he Dharamdev
Singh  he Brahmadev
Singh he Naresh Singh he
Ramesh Singh S/O late
Shri Chandra Singh six
parts equal he Lukhari
Devi S/O late  Shri
Chandra Singh one part
he Uchilal Singh he
Gorelal Singh he
Motichandra S/O Late
Mintu Singh, twenty-one
parts equal, Vill Nijgram,
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Police Station Rangra,
District Bhagalpur

315

2121

6078 Part

0.0344

0.085

Anavad
Bihar Sarkar

Rasta

Anavad Bihar Sarkar

316

2121

6222 Part

0.0152

0.0375

Anavad
Bihar Sarkar

Bhitt-2

Anavad Bihar Sarkar

317

2121

6221

0.3076

0.76

Anavad
Bihar Sarkar

Bhitt-2

Anavad Bihar Sarkar

318

887

6220 Part

0.1599

0.395

Private

Bhitt-2

Nityanand Singh and Anil
Kumar Singh and Girish
Kumar Singh and Naveen
Kumar Singh, S/O Kun
Kun Singh, Vill Rangra
police station Rangra
District Bhagalpur

319

974

6257 Part

0.0020

0.005

Private

Bhitt-2

Shubham Kumar, S/O
late Chhapali Singh, Vill
Kalandinagar Das Tola,
Police Station Gopalpur,
District Bhagalpur

320

81

6219 Part

0.1133

0.28

Private

Bhitt-2

Ayodhya Mahato, S/O
Janaki  Mahato, Vill
PakraDoniyon Tola,
Police Station
Navgachhiya, District
Bhagalpur

321

81

6218 Part

0.1376

0.34

Private

Bhitt-2

Ayodhya Mahato, S/O
Janaki  Mahato, Vill
PakraDoniyon Tola,
Police Station
Navgachhiya, District
Bhagalpur

322

81

6217 Part

0.1093

0.27

Private

Bhitt-2

Ayodhya Mahato, S/O
Janaki Mahato,  Vill
PakraDoniyon Tola,
Police Station
Navgachhiya, District
Bhagalpur

323

1784

6216 Part

0.1072

0.265

Private

Bhitt-2

Satyanarayan Thakur,
S/O Tejnarayan Thakur,
Vill  Nijgram, Police
Station Rangra, District
Bhagalpur

324

852

6215 Part

0.1174

0.29

Private

Bhitt-2

Nand Kumar Singh, Ram
Singh, Laxman Singh,
Darogi Singh, Lakhanlal
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Singh, S/O Tejnarayan
Singh, part equal Vill
Kaluchak Police Station
Gopalpur District
Bhagalpur

325

910

6214

0.1255

0.31

Private

Bhitt-2

Neva Lal Kunwar, S/O
Khuv Lal Kunwar, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

326

2121

6213 Part

0.1497

0.37

Anavad
Bihar Sarkar

Bhitt-2

Anavad Bihar Sarkar

327

1562

6212 Part

0.1396

0.345

Private

Bhitt-2

Ram Singh, S/O Tenath
Singh, Vill Kaluchak,
Rangra police station,
Bhagalpur district

328

1690

6211 Part

0.1497

0.37

Private

Bhitt-2

Ganpat Mandal's S/O Krit
Narayan Mandal one part
that Dhuni Lal Mandal's
S/O Late Loori Mandal
one part that Domni
Devi's S/O Late Loori
Mandal one part that
Pramod Mandal's S/O
Jhaksu Mandal one part
that Vishakha Devi that
Jitni Devi's S/O Late
Jhaksu Mandal two parts
equal that Prakash
Mandal's S/O Late Badri
Mandal 1.5 part that
Maukali Devi's S/O Late
Badri Mandal 1.5 part
Vill ShantinagarSukatiya
Bazar Police  Station
Gopalpur District
Bhagalpur

329

2121

6210 Part

0.2408

0.595

Anavad
Bihar Sarkar

Bhitt-2

Anavad Bihar Sarkar

330

2110

6209 Part

0.1032

0.255

Private

Bhitt-2

Hriday Mandal and Veero
Mandal and Kiro Mandal
and Kun KunMandal,S/O
Moti Mandal, part equal,
Vill Shanti Nagar, Police
Station Rangra District
Bhagalpur
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331

2109

6208 Part

0.0971

0.24

Private

Bhitt-2

Hriday Mandal and VVeero
Mandal and Kiro Mandal
and Kun Kun Mandal,
S/O Moti Mandal, part
equal, Vill Shanti Nagar,
Police Station Rangra
District Bhagalpur

332

494

6205 Part

0.0567

0.14

Private

Bhitt-2

Prasadi Mandal, S/O late
Lalji Mandal, Vill
Azamabad Mukri, Police
Station Gopalpur, District
Bhagalpur

333

314

6206 Part

0.0405

0.10

Private

Bhitt-2

Sita Devi, H/O late
Suresh P. Singh, one part,
Vikas Kumar Singh, H/O
Binod Kumar, S/O late
Suresh P. Singh, two
parts equally, Sangeeta
Devi, H/O Dulari Devi,
H/O Sajan Devi, H/O late
Suresh P. Mandal, three
parts equally, Vill
Nijgram police station.
Rangra District
Bhagalpur

334

1561

6202 Part

0.0324

0.08

Private

Bhitt-2

Kuldeep Singh, S/O Chun
Chun Singh, Vill
Nijgram, Police Station
Rangra, District
Bhagalpur

335

1752

6202
6413

0.0526

0.13

Private

Bhitt-2

Nanki Devi, H/O late
Prasadi Mandal, one part,
Magan Mandal, Devakant
Mandal, S/O late Prasadi
Mandal, two parts
equally, Bindu Devi, Mira
Devi, S/O late Prasadi
Mandal, two parts
equally, Vill Mohalla
ShantinagarMukeri Tola,
Police Station Rangra
District Bhagalpur

336

937

6203 Part

0.0850

0.21

Private

Bhitt-2

Nanki Devi, H/O late
Prasadi Mandal, one part,
Magan Mandal, Devakant
Mandal, S/O late Prasadi
Mandal, two parts
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equally, Bindu Devi, Mira
Devi, S/O late Prasadi
Mandal, two parts
equally, Vill Mohalla
ShantinagarMukeri Tola,
Police Station Rangra
District Bhagalpur

337

1482

6196 Part

0.0445

0.11

Private

Bhitt-2

Nanki Devi, H/O late
Prasadi Mandal, one part,
Magan Mandal, Devakant
Mandal, S/O late Prasadi
Mandal, two parts
equally, Bindu Devi, Mira
Devi, S/O late Prasadi
Mandal, two parts
equally, Vill Mohalla
ShantinagarMukeri Tola,
Police Station Rangra
District Bhagalpur

338

1083

6197 Part

0.0789

0.195

Private

Bhitt-2

Parmanand Singh and
Nand Kishore Singh, S/O
late Gainu Singh, six
parts equal, Chano Devi,
H/O late Shyam Dev
Singh, one part, Binod
Kumar Singh and Rudal
Singh, S/O late Shyam
Dev Singh, two parts
equal, Vill Nijgram

339

1083

6197 Part

0.0344

0.085

Private

Bhitt-2

Biro Mandal, S/O Naval
Mandal, Vill Kaluchak,
Police Station Rangra,
District Bhagalpur

340

2121

6195

0.1558

0.385

Anavad
Bihar Sarkar

Bhitt-2

Anavad Bihar Sarkar

341

1413

6194 Part

0.0809

0.20

Private

Bhitt-2

Kuldeep  Singh  and
Phucho  Singh, S/O
Sundar Singh,Vill
Kaluchak, Police Station
Rangra, District

Bhagalpur

342

1728

6189 Part

0.0769

0.19

Private

Bhitt-2

Rekha Devi, H/O late
Parameshwar P. Singh,
one part, Krishna Kumar
Singh, S/IO late
Parameshwar P. Singh,
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one part, Supriya Devi,
Raj Nandani Devi, S/O
late  Parameshwar P.
Singh, two parts, equal
Vill  Kaluchak, Police
Station Rangra, District
Bhagalpur,

Rajesh Kumar Singh, S/O
Brahmadev Singh, Sinko
Private D_evi, H/O Rajesh Kumar
1491 | 6188 Part | 0.0809 0.20 Bhitt-2 | Singh, Vill Kalindi
Nagar, Police Station
Rangra, District
Bhagalpur

343

Munind Kumar Singh,
S/O late Kuldeep Singh
Eurf Kulo Singh, one
part, late Sruplal Singh,
Private Phucho Singh, Kapildev
1953 | 6186 Part | 0.1133 0.28 Bhitt-2 | Singh, S/O late Sundar
Singh Eurf  Sundar
Mahato, three parts each,
Vill Kaluchak, Police
Station Rangra, District
Bhagalpur

344

Tulilal ~ Thakur, S/O
345 Private Kamti Thqkur, \_/iII

i i 701 6185 Part | 0.1174 0.29 Bhitt-2 | Rangra, Police Station
Rangra, District
Bhagalpur

Mogal Mandal, S/O

. Lodhay Mandal, Vill
346 . . 419 6179 Part | 0.1153 0.285 Private Bhitt-2 | Shantinagar, Police
Station Gopalpur, District
Bhagalpur

Mogal Mandal, S/O

. Lodhay Mandal, Vill
347 g " 419 | e178 Part | 0.1052 0.26 Private Bhitt-2 | Shantinagar, Police
Station Gopalpur, District
Bhagalpur

MosamatJhakhiya Devi,
H/O late Lakhan Mandal,
Six parts, Mosamat Lahari
Devi, H/O late Jabahar
348 . . Private . Mandal, one part,

1645 | 6171 Part | 0.1093 0.27 Bhitt-2 Anirudh  Mandal, Nitish
Kumar Mandal, Suman
Kumar, Rupesh Kumar,
S/O late Jabahar Mandal,
four parts equal, Soni
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Kumari, S/O late Jabahar
Mandal, one part,
Ayodhya Mandal, Santlal
Mandal, Dheeraj Mandal,
S/O late Lakhan Mandal
Eighteen parts equal Vill
Nijgram police station
Kahalgaon district
Bhagalpur

349

1148

6170

0.1052

0.26

Private

Bhitt-2

Kulin Kumar Das, S/O
late  Shivnarayan Das,
Vill Teentanga Diara
Jhallu Das Tola, Police
Station Gopalpur, District
Bhagalpur.

350

1537

6169 Part

0.1072

0.265

Private

Bhitt-2

Nirmala  Devi, H/O
Parmanand Singh, Vill
Kaluchak, Police Station
Rangra, District
Bhagalpur.

351

1710

6166 Part

0.0486

0.12

Private

Bhitt-2

Akhilesh Kumar Sharma
and  Abhishek Kumar
Sharma, S/O
Bachaneshwar P. Sharma,
Vill Teentanga Diara
Jhallu Das Tola, Police
Statio Gopalpur District
Bhagalpur

352

1710

6165 Part

0.0496

0.1225

Private

Bhitt-2

Akhilesh Kumar Sharma
and  Abhishek Kumar
Sharma, S/O
Bachaneshwar P. Sharma,
Vill Teentanga Diara
Jhallu Das Tola, Police
Statio Gopalpur District
Bhagalpur

353

1710

6164 Part

0.0324

0.08

Private

Bhitt-2

Akhilesh Kumar Sharma
and Abhishek Kumar
Sharma, S/O
Bachaneshwar P. Sharma,
Vill Teentanga Diara
Jhallu Das Tola, Police
Statio Gopalpur District
Bhagalpur

354

6162 Part

0.0152

0.0375

Private

Bhitt-2

Akhilesh Kumar Sharma
and Abhishek Kumar
Sharma, S/O
Bachaneshwar P. Sharma,
Vill Teentanga Diara
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Effected Area
Sr. Name of Thana | Khata Plot/ Area Type of Nature Name of the Land
No. Mauza No. No. Survey Area (In Land of Land Owner/Inerested
No. (In Ha) Persons
Acre)
Jhallu Das Tola, Police
Statio Gopalpur District
Bhagalpur
Arbind Sharma wo Sunil
Sharma wo  Sanjay
Sharma wo Vijay Sharma
355 Private wo Vayulal Sharma wo
936 | 6161 Part | 0.0030 | 0.0075 Bhitt-2 | Rajkumar Sharma s/o
Raghunandan Sharma
Vill  Kaluchak Thana
Gopalpur District
Bhagalpur
Total 38.0536 | 94.0325
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